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LOK SABHA

Wednesday, March 4, 1959/Phalguna
18, 1880 (Saka)

The Lok Sabha met at Eleven of the
Clock

[MR, SpeAKEr in the Chair]
ORAL ANSWERS TO QUESTIONS

HWowrah-Burdwan Electric Train
Service

+
oy Shri S. C. Samanta:
* Shri Subodh Hansda:

Will the Minister of Railways be
pleased to state the facilities that have
accrued by the introduction of elee-
tric trains from Burdwan to Howrah
in comparison to the facilities that
existed before electrification?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (i) The
overall journey time between Howrah
and Burdwan has been reduced.

(ii) The number of services have
been augmented.

(iii) The journey has heen made
more comfortable and smoke nuisance
has been eliminated.

Shri S. C. Samanta: May I know
what sort of current is being used in
this Howrah-Burdwan line, and whe-
ther another sort of current is being
used in the Tarakeshwar line?

Shri Shahnawaz Khan: We are using
the E. M. U. stock. Some of the
trains are also hauled by electric loco-
motives.

Shri 8. C, Samanta: May I know
which sort of current is favourable
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from the point of view of facilities for
passengers?

Shri Shahnawaz Khan: Both are
equally good, and we do not make any
differentiation.

Shri S. €. Samanta; Is it not a fact
that one sort of power was used in
the beginning in the Burdwan-Howrgh
line and it has been changed?

Shri Shahnawaz Khan: The hon.
Member is aware that originally the
electrification of the Howrah-Burdwan
section was done on D.C. current.
Beyond Burdwan up to Moghulsarai
it is going to be A.C. elecirification.
Then, gradually we are going to switch
over to A.C. current on the Howrah-
Burdwan section ton. That is the
Plan.

Shri Halder: May I know why the
Upper India Express takes three
hours over this line after electrifica-
tion whereas it used to take only
2 hours 10 minutes before electrifica~
tion?

Mr. Speaker: The hon. Member
wants to know why trains take longer
time after clectrification thun before
electrification.

Shri Shahnawaz Khan: Most of the
trains that are running on this sec-
tion have reduced the running time
from 23 minutes up to 1 hour 46
minutes. TFhere are, however, one or
two trains which have been diverted
by the longer routes, and that is the
reason why they take a longer time.

Shri Bose: If the D.C. current that
is being used now in the Howrgh-
Burdwan section will be changed into
A.C. current, as the hon, Minister says,
may I know why D.C. current was
introduced at all?



" Shrl Shabnawis Khan: Because that
‘was very readily available at the time.

'Smugyling of Paddy

*876. Shri Assar: Will the Minister
of Food and Agriculture be pleased to
state:

(a) whether it is a fact that nearly
two hundred wagons of paddy have
been smuggled to Kerala from
Belgaum and other districts during
the last month; and

(b) if so, action taken by Govern-
ment in this regard?

The Deputy Minister of Feod and
Agriculture (Shri A. M. Thomas):
(a) and {b). There is no restriction
on the movement of paddy from
Mysore State to Kerala except from
certain border areas of Mysore State,
and the question of taking any action
in regard to such movement does not,
therefore, arise.

Shri Assar: May I know what action
the Kerala Government have taken
against* those who have brought or
smuggled rice?

Shrli A. M. Thomas: Why should the
Kerala Governmeni take any action?

Mr. Speaker: Kerala Government is
able to take care of itself.

Shri Punnoose: May I know what

is the quantity of paddy or rice im- '

ported from that area into Kerala

State?

Shri A. M. Thomas: From the statis-
tics in our possession it is learnt that
from the Hubli Division of Mysore 131
wagons have moved to Kerala in
December, 1958.

Shri V. Eacharan: When the South-
ern Zone is a surplus area and there
is free movement of rice, may I know
how the movement of paddy or rice
from this area is considered as smug-
gling?

Shri A. M. Thomas; It is not eon-
sidered as smuggling.

. l hoa

« - +
Shri 8. M. Banerjoe:
#880.{ Shri Tangamani;
Shri A. K. Gopalan:

Will the Minister of Food and Agrl-
culture be pleased to state:

(a) whether Central Tractor Orga- .
nisation has been entrusted with the
job of reclamation in Dandakaranya
area; .

(b) if so, whether
have been ordered;

new tractors

{¢) if so, whether they have been
supplied;

(d) the name of the suppliers; and
(e) the rate at which supplied?

The Minister of Agriculture (Dpr.
P, 8. Deshmukh): (a) No, except that
one unit of tractors worked in Pharas-
gaon (Madhya Pradesh) in the opera-
tional year 1957-58.

(b) No.
(c) to {e). Do not arise.

Shri 8. M. Banerjee: May I know
whether the Central Tractor Organisa-
tion is being closed? If so, may I
know what will be done with those
tragctors?  Will they be sent to some
other units of rehabilitation under the
Dandakaranya scheme?

»

Pr. P. 8. Deshmukh: No decision has
yet been taken about the closing of
the Central Tractor Organisation.
But, unfortunately, the number of
tractors available is dwindling and we
are gradually approaching the end.

ghrl §. M. Banerjee: May I know
whether 150 employees of this organ-
isation were retrenched; and, if so,
whether they are being provided with
alternative jobs?

Mr, Speaker: The hon, Member is
going from one thing to another,
Hon. Member smells labour every-
where!
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Shel Tengamani: Sir, the question
arises like thiz, Frem the Central
Lractor Organisation these tractors...

Myr. Speaker: Many things may arise
This 1s only about shifting of Cen-
tral tractors for the job of reclama-
tion m Dandakaranya area We are
not gomng into the question of labour
Let the question of labour be reserv-
ed for some other time

Shri Tangamani: If these tractors
are taken over by the Dandakaranya
people or others, these technical per-
sonnel will be engaged. What the
Government says 1s

Mr. Speaker: 1 am not gomg to
allow such questions On everything
hon Members cannot ask what 1s to
happen The only point here is whe-
ther reclamation will be done by this
orgamisation or not

Shri T B Vittal Rao: May 1 know
whether with the existing tractors for
reclamation 1n the Dandakaranya area
there are enough technical men?

Mr. Speaker. When the tractors are
shifted there will also be technical
men

Dr. P. S Deshmukh: This may be
better addressed to the Rehabilitation
Ministry

Mr Speaker: I understand the ques-
tion to be whether there 1s a proposal
to close the organisation or shift it
The hon Minister has said that they
are not considering the question of
closing 1it, but because the number of
tractors 1s dwindling thev are con-
sidering as to what 1s to happen next

Sal Sleepers

*884. Shri Raghunath Singh: Wil
the Minister of Railways be pleased to
state

(a) whether 1t 15 a fact that on the
Sth December, 1958 Railway Board
placed a direct order with a Nepah
firm to supply 50,000 cubic feet of
sal special without resorting to the
usual practice of calling for tenders
and the rate sanctioned was 15 per

cent, higher than the rates qiibted by
various firms i1n the tenders opened a8
Gorakhpur on the 3rd November, 1938;
and

(b) whether 1t 1 also a fact that an
advance of 90 per cent after inspec-
tion and dehvery at the sleeper dump
has been afforded to this firm”

The Deputy Minister of Raillways
(Shri 8 V. Ramaswamy): (a) It 13 not
a fact that Railway Board placed an
order for 50,000 cubic feet of Sal
Specials at rates 15 per cent higher
than the rates quoted m the Oben
tender

(b} No advance payment will be
made to the firm; 90% will be paid
only after the delivery of sleepers in
the Railway Depot

Shri Raghunath Singh: May I know
the name of the firm, whether this
firm 1s paying any income-tax or not,
and whether the firm 18 in India or
outside?

Mr Speaker: Only one of the ques-
tions may be answered

Shri S. V. Ramaswamy: The name
of the firm 1v Nepal Commercial Cor=
poration, Nepal, Ltd

Shri Tyagi: What 1s the value of
this contract” May I know whether
tenders were called for or it was &
direct deal—the hon Minister has not
been able to clarify that?

Mr. Speaker: That was not put

Shri 8. V Ramaswamy. Open ten-
ders were called for but we did not
get sufficient quantities  Then there
was an offer of this firm that they wall
<upply 50000 cft But I may tJ1 the
hon Member that it 15 only a tral
order and the agrerment has not yet
been executed

Shri Tyagi: I want to know whether
1t 1s a negotiated deal, if so, what is
the total money involved?

The Minister of Railways (Bl
Jagjivan Ram): I will explain the
position For this type of sleepers the
prices have been fixed In UP., Bihar
and Bengal there are fixed prices for
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these, Tenders ware invited by
Merth-Egstern Railway, and whenr the
tenders were opened it was found that
the requisite quantity was not tender-
ed for The quantity tendered for
was very small and the prices quoted
were higher than the fixed price As
the House is aware, we are short of
sleepers In the mean time, this party
Quoted, and said that it will be 1n a
position to supply 50,000 cft at the
price fixed Therefore, 1t was thought
that advantage may be taken of that
offer

Shri Tyagi: That 1s quite satisfac-
tory I also want to know how much
money 18 Involved 1n this contract
The total amount involved may be
given

Shri 8. V. Ramaswamy There are
certain rates fixed. The present rates
for sal sleepers

Mr. Speaker; He wants to know the
total amount involved, approximately

Shri 8§ V. Ramaswamy 50,000 ¢ ft
will be equal to 16,000 sleepers that
can be multiplied by Rs 20 per
sleeper

ot fafrfax T ag 9@ & e
AT @ w7 A ARN ¥ oy T feaw
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Shri S. V. Ramaswamy: This sal is
of a superior variety

Loss to Railways due to Rail-Road
Competition

+
[ Shri Harish Chandra Mathur
*886. { Shri V P Nayar
Shri Raghunath Singh

‘Will the Minister of
pleased to state

Railways be

(a) whether Railways have suffered
any loss due to rail-road competition
during the year 1958-59,

(b) 1f so, to what extent,

(¢) which of the sections have
suffered 1n particular and what Gov-
ernment propose to do i1n the matter,

Oral Anewers - MARCE i@  Dhal Answers
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(d) whether on cerlain sections s
iarge number of have remam.
edldleand' ; and

(e) whether Railway administra-
tion have done any re-allocation of
wagons?

The Deputy Minister of Rallways
(Shri 8. V. Ramaswamy): (a) Yes.

(b) Although i1t 13 known that there
has been loss 1n earmings due to road
competition 1t 1s not possible to assess
the exact quantum of loss

(c) There has been loss of traffic on
most of the trunk routes wherever
roads run parallel to the railway and
what steps should be taken 1s under
active consideration of the Govern-
ment

(d) Yes, on some occasions
(e) Yes, whenever required

Shri Harish Chandra Mathur May I
know whether the hon Minister has
investigated the causes which are res-
ponsible for the losses and to what
extent he thinks the railways them-
selves are responsible for the losses®

Mr Speaker He has said that 1t 1s
because of competition—the rail-road
competition—as there are places where
the roads run parallel to the railways

The Mimster of Railways (Shri
Jagjivan Ram) Most of the causes are
known but as the whole qucstion 18
under exanmunat on I would not like
at this stage to give the causes 1n
detail

Shri Harish Chandra Mathur Will
the hon Mmister explain what he
means when he says that he 15 not
against road transport but that he does
not want duplication” May I know
what he means by that? Does he
mean that if there 1s a railway line
between Delhi and Jaipur there
should be no road transport on that
route?

Shri Jagj ivan Ram-* It is nothing so
absolute as the hon Member inter-
prets
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Shri Harish Chandra Matiur: Could
he give us some idga? He has been
saying it during his budget speech also
and we have not been able to get any
idea, as to what he means by dupli-
cation. Does it mean that he does not
want duplication?

Mr. Speaker: I will give the hon.
Member an opportumity to speak on
the cut motibns Then he may get
& reply.

Shri Harish Chandra Mathur: There
is no direct answer to my question,
and that 13 my trouble.

Shri Tyagi: In the case of the Delhi-
Shahdara-Saharanpur raillway line
which 13 owned by a private com-
pany, the Government has curtailed
the number of vehicles running om
the road parallel to the railway line.
Is the same policy going to be en-
forced on other lines?

Shri Jagjivan Ram: As I said, the
entire question of co-ordination bet-
ween the various modes of transport
is under examination by the Planning
Commission, Transport Ministry and
the Railway Mimnstry. I will not
anticipate the decision in the matter.

Shri Harish Chandra Mathur: May 1
know whether the additional taxes on
diesel o11 and motor tyres have been
due to the suggestions from the Rail-
way Ministry because of this competi-
tion, apart from revenue considera-
tions?

Shri Jagjivan Ram: There was no
suggestion from the Railway Ministry
to that effect.

Shri Tangamani: In view of the im-
portance of this subject, may I know
whether the Government will consider
the appointment of a studv group
consisting of experts and public men
to devise ways and means of prevent-
ing this competition?

Shri Jagjivan Ram: The Planning
Commussion is examining this question
from all aspects already.

Shri Dasappa: May I know whether
the Transport Ministry is being con-

gljed in this matler specifically and,
80, may 1 know what its views are?

Shrl Jagjivan Ram: As I sad yes-
terday and also just now, the entire
question 1s under examunation by the
Planning Commussion, the Ministry
of Transport and the Ministry of Rail-
ways. .

Shri Harish Chandra Mathur; Is it
not a fact that the Raillway adminis-
tration appointed a3 team of certain
officers who were asked to make a
study of the problem 'n all its aspects
and, if so, may 1 know whether they
have done that work and what con-
clusions they have reached?

Shri Jagjivan Ram: The Railway
Ministry was to submit a paper to the
Planning Commission for examination
of the whole question; that paper wil}
also be examined when the matter is
dealt with

‘are om Fatehpur-Churu Line

Shri Morarn
. :
887. {Shrl Goray:

Will the Minister of Rallways be
pleased to state-

(a) whether Government have re-
eeived any representation about the
enhanced fare charged on the Fateh-
pur-Churu Railway link; and

(b) 1f so, whether Government have
considered the same and taken any
decision 1n the matter?

The Deputy Minister of Raflways
(Shei S. V. Ramaswamy): (a) Yes,
Sir

(b) The matter 15 under considera-
tion.

Shri Morarka; Is 1t not a fact that
the previous Railway Minister, Shri
Lal Bahadur Shastri, assured us thad
this inflated rate will apply only for
a lmited period, and since this rail
way line 1s being worked for the las}
two years, may I know for how long
the Government want to keep this in-
flated rate?
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Shri S. V. Ramaswamy: It is true
that he said it was for a limited
period, but he did not define the limit.

Shri Morarka: May I know the total
realization on this railway line during
the second year of its operation and
also the total capital invested on this
line?

Shri S. V. Ramaswamy: The capital
invested on this line is Rs. 67 lakhs
odd. About the return, I would re-
quire notice.

Shri T. B. Vittal Rao: This inflated
mileage on the new railways can only
be charged when there is a return of
less than five per cent. on the capital
invested. The hon. Minister said that
he has no statistics regarding the re-
turn. May I know for how long this
inflated mileage will be calculated?

Shri S. V. Ramaswamy: All the data
are being collected and the amounts
calculated, and the report will be sub-
mitted to the Board.

Shri Morarka: Is it not a fact that
on other railway lines the returns are
less than what you get on this rail-
way line; and may I know why, while
normal rates are charged on other
railway lines this inflated rate is
charged on this line?

Shri S. V. Ramaswamy: That is not
correct. On other lines also we have
got inflated rates.

Shri P. G. Sen: The hon. Minister
has said that the ‘limited period’ has
not been defined. Has the limit been
geﬁned now?

Shri S. V. Ramaswamy: As soon as
we get the report about the data, we
shall define it.

Committee on Prevention of Cruelty
to Animals

*891. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to refer to the reply given to
Starred Question No. 600 on the 4th
December, 1958, and state the further
progress made so far in regard to the
implementation of the recommenda-
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tions made by the Committee on Pre-
vention of Cruelty to Animals?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): So far as
recommendations concerning the
States are concerned the State Gov-
ernments have considered the recom-
mendations and are taking action
where possible. As regards the re-
commendations of the Committee in-
volving Central legislation, a bill is
being proposed to be introduced in
Parliament soon.

Shri D. C. Sharma: May 1 know
whether the hon. Minister will place
a statement on the Table of the Lok
Sabha showing which of the items are
to be dealt with by the States and
which of the items are to be dealt with
by the Centre? I think that a Bill
about this matter was on the anvil
three years ago and no action has been
taken.. May I know when the Bill
will be introduced in the Lok Sabha?

Shri M. V. Krishnappa: A list show-
ing the items with which the States
are concerned and the items with
which the Centre is concerned was
placed on the Table of the House. As
for the period when we would be
introducing the Bill, I may say that it
would be introduced earlier than the
hon. Member hopes.

&3 mfars T : F1 qAEAE AAT
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Shrl D, C. Sharma: May 1 Xnow
what aspect of the report of the Com-
mittee on Prevention of Cruelty to
Animals will be covered by the legis-
lation that 1s going to be introduced

in the House sooner than I had hoped,
according to the hon Minister?

Shri M. V. Krishnappa: It has been
included in the list of Bills coming up
before the House It will come soon

Shri Hem Barua: Are Government
aware of the fact that elephants and
rhinos that are captured in Assam
jungles and shipped abroad are kept
in uncomfortable cages and, 1f so,
what steps have Government been
taking to prevent cruelty to these
kings of animals?

Shri M. V. Krishnappa: As it relates
to prevention of cruelty to animals, I
hope when the Bill comes before the
House the hon Member will support
it

Shri Khadilkar: While considering
this question of cruelty to animuls I
would like to know whe‘her the hon
Minister will also take into considera-
tion the cruelty to human animals and
its different aspects?

Mr. Speaker: The hon. Food Minister
1s not responsible for that.

Shri Thirumala Rao: May I know if
this Committee has considered the case
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of monkeys that are being transported
in cages from place to place in India
and also outside India and, if so,
whether they have made any sugges-
tion about 1t?

Shri M. V. Krishnappa: The Bill is
very comprehensive. It mcludes all
these peints In fact, one of the
recommendations is what the hon
Member just now referred to, namely
cruelty to monkeys that are being
exported It 1s a part of the Bill
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Shri Panigrahi: Sir I request that
Q No 921 may also be taken up along
with Question No 893 as both of them
relate to the same subject

Mr. Speaker: I deliberately separated
the qucstion to give opportunmity to
other hon Members also to put ques~
tions As a special case I will allow
it today

Export ¢of Rice from Orissa to West
Bengal

*893. Shri Panigrahi: Will the
Minister of Food and Agriculture be
pleaced to siate

(a) whether rice from Orssa 18
being exported to West Bengal since
the third week of January, 1959 1n
special trains;

(b) whether 1,700 tons of rice from
Orissa 1eached Calcutta in January,
1959;

(c) whether the West Bengal Goy~
ernment have agreed to purchase 2'5
lakh tons of rice from Orissa from this
year's harvest;
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(d) at what price the West Bengal
Government are purchasing this rice
from Onssa; and

(e) whether this export of rice from
Orissa to West Bengal 18 being done
through the process of State trad-
ing?

The Deputy Minister of Food and
Agricuiture (Shri A. M Thomas): (a)
Yes, Sir, rice 1s being exported from
Orissa to West Bengal Special trains
are used for despatch when feasible

(b) In January 1958, a quantity of
about 3,650 tons of rice was received
in West Bengal from Orissa

(¢) The Government of West
Bengal entered into an arrangement
with the Government of Orissa for the
purchase of 25 lakh tons of rice of
the current kharff crop from the Gov-
ernment of Orissa, but towards the
end of January, 1959 it was decided
that apart from the purchases made
by the Orissa Government on their
own account, they would make pur-
chases of rice and paddy in future only
for the Centre The Government of
West Bengal would be supplhed with
suitable quantities of rice by the
Central Government from time to
time

(d) The following ©prices were
agreed upon between the two State
Governments for purchase of rice by
the West Bengal Government from the
Orissa Government:

Rate per maund in-
cluding cost of bag

Variety FOR stauon of
despatch
Rs
Coarse 16-15-6
Fine . . 17-7-6
Superfine 18-7-6

(e) Yes, Sir, the transaction is on
Government to Government basis,
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Supply of Rice to West Bengal

*921. Shri Panigrahi: Will the Minia-
ter of Food and Agricaiture be
pleased to state:

(’) whether Central Government
have now decided to allocate 1,50,000
tong of rice to West Bew.gal to meet
the acute shortage of rice in ‘hat State;

(b) whether thmis allocation will be
made from Union Governmuut's
recent procurement of rice,

(c) whether it was onginally decid-
ed that the West Bengal Government
should procure rice direct from Orissa
and there wa, al cady an agi.ement
between the two State Governments
to this effect, and

(d) if so, what necessitated the revi-
sion of the original decision of direct
procurement of the West Bengal Gov-
ernment from Orissa?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
No, Sir Supplies of rice from the
Central Reserve to West Bengal are
planned periodically after discussion
between the Central Government and
the State Government

(b) Supplies from the Central Re-
serve consist of stocks recently pur-
chased as well as those purchesed
earlier and also of stock, imported
from abroad

(c) and (d) The West Bengal Gov-
ernment and the Orissa Government
had previously entercd 1nto an
arrangement according to which the
Orissa Government was to supply rice
direct to the West Bengil Government
at prices agreed to between the two
State Governments This arrange-
ment was, however, not conside ed
suitable and, after discussions with the
State Governments, 1t was decided
that, for better co-ord nation of the
purchase and export of the surplus
rice in Orissa, the Orissa Government
should purchase rice only on Central
Government account and that the West
Bengal Government would be sup-
plied suitable quantities of rice by the
Centre from tunhe to time
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Shrl Panigrahi: What was the price
settled between the Government of
West Bengal and the Government of
Orissa for the rice which the West
Bengal Government were to purchase
from the Government of Orissa?

8hrl A M. Thomas. According to the
agreement the prices are common
varieties Rs 16-15-6, fine Rs 17-7-8
and superfine Rs 18-7-8 per maund.

Shri Pamgrahi: May I know whe-
ther 1t 1s because of the Central Gov-
ernment’s preparedness to bear the
full responsibility for meet ng the re-
quirements of West Bengal so far as
rice 1s concerned that this present
agreement between the Governments
of West Bengal and Orissa has been
annulled®

Shri A. M, Thomas: Yes, 1t has been
annulled

Shri Panigrahi: Why? Was 1t be-
cause the Central Government has
taken the full responsibility for meet-
ing the entire requirements of West
Bengal?

The Minister of Food and Agricul-
ture (Shri A. P Jain): Thc Centre al-
ways tries its best to assist the State
Governments But this agreement had
to be annulled because there were cc--
tain difficulties of competing agencies
buying in the same mark~t There
were certain other considerations also

Shrimati Renu Chakravartty In
view of the fact that the re ponsi-
bility of the Central Government to
West Bengal 1s only 1n regard to the
rice supply to Calcutta, may I know
whether the annulment of this agree-
ment which had been entered into
between the Governments of West
Bengal and Orissa will affect the posi-
tion 1n the willages or will the Cen-
tral Government also take up the res-
ponsibility of the fair price shops in
the villages?

Shri A. P Jain: As I have already
said, the Central Government always
tries 1ts best to assist the State Gov-
ernments in their requrements For
the present we are not only supplying
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them rice for distribution m Calcutta

but also in certain rural areas, deficit
pockets etc

Shri S. C Samanta: Is 1t not a fact
that the West Bengal Goverpment
wanted some paddy also 1n lieu of
rice? Has this been conveyed to the
Orissa Government? If so, what 1s
their reaction?

Shri A, P. Jain: There i3 no question
of conveying anything to the Orissa
Government Bcesides rice, the Central
Government 1s supplying paddy also
to the West Bengal Government

Shri Bimal Ghose: May I know 1if
the West Bengal Government have
asked for any particular quantum of
rice during this season and, 1f so, what
15 thc quantum and what has the Cen-
tral Government agreed to?

Shr1 A. P Jain We are taking up
this question with the Wt Bengal
Government whenever nieded  They
wanted certain supplies for the months
January, February and March

Shri Bimal Ghose: What 1, the
quantity?

Shri A P Judin For the month of
January they wanted 12000 tons We
have given them that quantity For
the month of February they wanted
30 000 tons because the market arrivals
had considerably gone down We
have given them 30,000 tons  For the
month of March they want about 35 000
tons We have not as yct decided
about 1t but we will try to meet theiwr
requirements to the best of our capa-
caty

Shri Panigrahi. Just now the Deputy
Mmister said that the price which
was offered by the Government of
West Bengal to Orissa was higher
than the price which the Central Gov-
ernment 1s offering for its purchases
from Orissa In view of that, may 1
know whether the Government of
India 1s going to give any subsidy to
the Government of Orssa for this
direct purchase?
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Shri A. P, Jain: There is no ques-
tion of any subsidy. We are buying
at the price fixed by us and we pro-
pose to buy at that price.

Shri Panigrahi: May I know whe-
ther the Government of India have
taken the full responsibility for meet-
ing the requirements of rice and wheat
©of all the States in India?

Shri A. P. Jain: The Government of
‘India cannot say that they can take
full responsibility. Whatever stocks
we have, we distribute between the
States. That may or may not meet the
full requirements but that will meet
the reqguirements to a reasonable
-extent.

Visit of LATA, and LCAO.
Facllitation Field Mission to India

*894, Shri Hem Barua; Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that a four-
member Facilitation Field Mission of
the International Air Transport Asso-
ciation and International Civil Avia-
tion Organisation recently visited this
country;

(b) it so, what was the purpose of
their visit;

(c) what are the places they visited;
and

(d) what are the Government De-
partments with which they held con-
sultations, if any?

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): (a) to (d).
“The Government had nn official infor-
mation about the visit of a Facilitation
Field Mission of the International Air
“Trangport Association and Interna-
tional Civil Aviation Organisation but,
it has been reported that a Field
Mission which has been visiting Asian
countries for an nn-the-spot study of
Government facilities connected with
customs, immigration and health
-clearance, visited Calcutta on the 27th
January, 1959 and held informal dis-
~<cussions with the local authorities at
Tum Dum.

Shri Hem Barua: May I know whe-
ther it is a fact that this Mission
made a survey of the facilities avail-
able for general air travelling public
in matters of customs and immigra-
tion or other facilities and for that
purpose met the different Ministries'
representatives in West Bengal? 1f
s0, may I know whether the Govern-
ment has any information on the
nature of findings of this Mission?

Shri Mohiuddin: I have just now
stated that they did hold informal con-
sultations regarding health and cus-
toms procedures observeg at the air-
port. It was only an informal con-
sultation and no deflnite conclusion
was arrived at.

Shri Hem Barua: May 1 know whe-
ther Mr. Moulton, who was the Leader
of the Mission made suggestions to-
wards the improvement of the facili-
ties available for this general air
travelling public so as to meet the
demands of the jet age? If so, what
are those suggestions?

Shri Mohiuddin: We have no formal
information about the suggestions
made, but suggestions were made and
discussed at the Jocal authorities level.
The purpose of the visit of the
ICAO Field Mission was to provide
greater facilities for passengers either
passing through the country or termi-
nating their journey in the country.

Shri Hem Barua: In view of the fact
that the hon. Deputy Mipister has al-
ready admitted that this Mission met
the representatives of the West Ben-
gal Government in Calcutta, may I
know whether this Government, that
is the Government of India, have any
information from the West Bengal
Government about the nature of dis-
cussions and the progress made?

Shri Mohiuddin: ]I stated that this
Mission is reported to have met the
customs and the health authorities at
the Dum Dum airport. I am not
aware whether the West Bengal Gov-
ernment representative was also there.

Mr. Speaker: Shrimati Renu Chakra-
vartty.
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8hri Hem Barua: May 1 know whe-
ther the Central Government has got
any mformation about this discussion?

Mr. Speaker: I am not going to allow
this question to be answered. I have
already allowed hum to ask three
questions. I have called Shrimati
Renu Chakravartty. If necessary, 1
will call him again

Shrimati Renu Chakravartty: The
Government of India 1s a participant
in the ICAO. In view of that, when
any Field Mission comes and discus-
ses with any one umt of the Civil
Avwviation Department, whether in Dum
Dum or elsewhere, should not a re-
port of this discussion be formally
sent to the Centra] Government and
to the Ministiy which 1s concerned
with 1t?

Shri Mohiuddin: Yes, Sir I apree
that 1t 1s expected that f 1t was a
formal wisit, the discussions that had
been held should be rcported But 1
have alrcady stated that thcy were
passing through the place—1 think
they arrived on the 27th and left on
the 28th—and they held an informal
discussion

Shri Hem Barua: The hon Deputy
Minister has admitted that this Mis-
sion came This 18 an International
Mission Whether 1t was a formal
visit or an informal visit or whether
the discussion was formal or informal,
discussion was there with Government
personnel It might be 1n Calcutta
City or at Duin Dum airport May I
know as to why the hon Minister
pleads entire 1gnorance about the
nature of these discussions?

Shri Mohiuddin: I am not pleading
entire ignorance, but the information
that I have communicated here was
received from our Controller of Acro-
dromes We have also written to the
West Bengal Government and to the
Ministry of Health as also to the cus-
toms authorities to give us further in-
formation as to whether any conclu-
sions were arrived at. Of course, on

4144

receipt of that information, 1f neces-
sary, we will give further information
about it.

Wagons from Ausiralia

+
Shri P. G. Sen:
Shri 8 C. Samanta:
* ) Shri Jhulan Sinha:
| Shri Bibhuti Mishra:

Will the Mimister of Railways be
pleased to refer to the reply given
to Starred Question No 654 on the
6th August, 1957 and state:

*895

(a) whether the 2000 metre gauge
wagons from Australia, that were due
to be delivered by December, 1958,
have been received 1n full;

(b) if so, the number of wagons
supplied to the North East and North
Eastern Frontier Railways by now
towards rehabilitation; and

(¢) what 15 their present require-
ment”

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes

(b)Y None from thiv lot But the
undivided North Eastern Railway
1s being given 1126 wagons on  re-
habilitation account from  other
orders This makes 29 per cent of
the total rehabilitation orders placed
against Rolling  Stock Programmes
commencing from April, 1956

(c) The outstanding rehabilitation
requirement of the undivided North
Eastern Railway upto 1959-60 are 845
units

Shri P. G Sen May I know if any
further order h.s heen placed with
this company®

Shri Shahnawaz Khan: These parti-
cular 2,000 wagons were given as a
result of the aid from the Colombo
Plan These wagons came from
Australia We are not placing any
fresh orders for wagons outside In
fact, as the hon, Minister told the
House the other day, we are becoming
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surplus in wagons and we are trying
to export wagons

Shri 8. C Samanta: May I know
whether any calculation has been
made as to how many overaged
wagons on the metre gauge we are
using and whether these 2,000 metre
gauge wagons will be sufficient?

Shri Shahnawaz Khan: These 2,000
wagons, as 1 said, were given to us
as aid under the Colombo Plan The
hon Member knows very well that
at present we are producing some-
thing hike 20,000 wagons a year In
the country The position 15 very
comfortable

Shri P @. Sen: What 1s the reason
that the NEF and the NE Railways
could not be provided wagons out of
these Australian wagons?

Shri Shahnawaz Khan: There is
nothing paprticular about these
wagnns The wagons produced in the
country are equally good Since those
wagons were immported in  Madras,
they were 1n a knocked-down con-
dition, they were assecmbled bv Messrs
Binny’s Engineering Works and as
there 1s no direct ink  between
Madras and the North Eastern Rail-
wav, they wore given to the S8~uthern
and Central Ratlways There 15
nothing wrong 1n that

Shri Braj Raj Singh: In vivew of
the statement of the hon Railway
Minister to the effect that we are
beroming surplus with regard to the
indigenous production of metre gauge
wagons 1n the country, did the Rail-
way Ministry not know beforehand
that these wagons, which were im-
ported from Austraha under the
Colombo Plan, were not required in
the countrv?® Whv did thev not think
of importing something else for the
Railways, other than wagons?

Shrl Shahnawaz Khan: At that
particular time we required these
wagons. Also, it i a matter of aid
If Australia could spare and give us
wagons and diesel rail cars we took
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them, This is an arrangement bet-
ween the Mimistry of Finance

Shri Braj Raj Singh: Did they not
know then

Mr Speaker: All that the hom
Member wants 1s that if we are already
near surplus in regard to  wagons,
could we not have negotiated for
something else which we want The
hon Minister 13 expected naturally to
say that we tried, but this 1s all that
they could spare, otherwise we would
have lost even this What every
ordinary man expects 1s that kind of
answer or some answer

The Minister of Railways (Shrf
Jagjivan Ram): These ofters were
made some time m 2856 At thuc tume
we felt that we will require the
wagons Therefore the offer was
accepted .

Shri Tangamani- The contract was
entered into in 1956 but these 2,000
wagons had to be despatched from
January, 1957 till December, 1958.
May I know when all these 2000
wagons were received 1n the country.

Shri Shahnawaz Khan: The last
consignment was received in August,
1958, that 1s, before time
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Shrt 8. C. Samanta: Over and above
our self-suficiency in metre gauge
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wagons we have received, as the hon
Mimster said, 2,000 metre gauge
wagons. Then why are over-aged
wagons being used in different pars of
the country?

Shri Shahnawas Khan: I could not
give him a very definite reply as to
how many over-aged wagons are
being used But, as I said, the position
1S very easy If any over-aged wagon
is in a fit condition to run properly, it
may be used There may be a few.
There 1s no difficulty regarding the
wagon position

Shri Narasimhan: Did they not have
sufficient 1dea of the internal capacity
for production of metre gauge wagons
when this order was placed?

Mr. Speaker: In 1956°

Shri Narasimhan: Were Govern-
ment caught unawares?

Mr, Speaker: Should not hon Mem-
bers also give credit to the Govern-
ment, whoever 1s 1n charge? After
all, till yesterday, they were Members
along with other Members They did
not anticipate these things also
normally

Shri Jagjivan Ram: I will also
correct mysclf 1 said that these
orders were placed mn 1956 As a
matter of fact, thcy were placed in
1855 At that time, the Railway Equip-
ment Committee was going into that
question They made the recommenda-
tion later on that the capacitv m the
country for the manufacture of wagons
should be increased As a matter of
fact, only last year, we placed certain
educational orders on a number of
firms for ncreasing their capacity
‘Though we have produced, and at pre-
sent we are surplus so far as metre
gauge wagons are concerned, we have
still to create sufficient capacity for
our requirements so far as broad
gauge wagons are concerned

Mr. Speaker: Shr1 Sadhan Gupta“
absent, Shr1 P K Deo, Shin B C
Prodhan- both absent, Shn V P
Nayar absent, Shrimati Ila Pal-
choudhur1* absent Let us fluish the
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Questions today. Shri1 Mohan Swarup:
absent,

Silting of Gobind Sagar Dam

+
Shri M K Kumaran:
Shri M. C Jain:
*90L { Shri Raghunath Singh:
Shri Mohammed Imam:
[Shrl Jadhav:

Will the Minister of Irrigation and
Power be pleased to state

(a) whether as a result of sou
erosion bv river Sutlej silt 1s accumul-
ating 1n a large number of villages to
be submerged m Gobind Sagar,

(b) whether there i1s any danger
of the Gobind Sagar being silted up
completely m 40—50 years if left un-
checked, and

(c) 1if so, the steps taken to avoid
this alarming situation?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) to (¢)
A statement giving the 1nformation
1s placed on the Table of the House

STATEMENT

(a) Silt has accumulated n will-
ages already submerged 1n the
Bhakra reservoir The question of
si1lt accumulating m wvillages yet to
be submerged does not arise at
present

(b) There 1s no such danger
Assuming that the present inflow of
detritus continues, the total loss of
live storage capacity of the Bhakra
reservoir on account of silting i1s esti-
mated to occur in a period of 600
years

(¢) It 1s proposed to adopt  sofl
con er ation measures like (1) Levell-
ing terrac ng, walling, watt-bunding
etc in the cultivated areas, (2)
Afforestation, (3) Checkdammmg and
gully plugging 1n the grasslands, and
(4) Soil conservation measures in the
spitti area
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Bhrl M. K, Kumaran: May I know
whether it is a fact that large.scale
disafforestation is going on in the
Bhakra catchment area which is in the
Union territory and whether the Gov-
ernment have taken any steps to stop
that?

Shri Hathi: The need for soil con-
servation is felt and the Bhakra Con-
trol Board has taken necessary steps.

ey appointed a Committee and they
have prepared a scheme for this pur-
pose.

Shri Mohammed Imam: Is it not a
fact that the soil all around, especially
on the hill slopes all around the
reservoir is made of very loose soil
and disintegrated rock and is liable to
be corroded very easily and to slip
during the rainy reason? May I know
what precautions Government have
taken to prevent this erosion and pre-
vent slips from the hill?

Shri Hathi: There will be several
remedies. Check dams and afforesta-
tion will have to be done. These
detailed schemes have been prepared.
It is not that all the rock is clayey.
Naturally the need is felt.

Sardar Igbal Singh: May I know
whether different statements had been
made regarding the silting of Govind-
sagar dam and whether the Govern-
ment have some accurate idea as to
in how many years this dam will be
silted? There are statements from 50
to 600 ycars.

Shri Hathi: Assessment about silt-
ing possibility was first made in 1945
when we consulted Dr. Savage. His
estimate is 600 ycars. For purposes
of financial reiurns. they have taken
it as 100 years. That will depend
supon what measures arc taken to pre-
vent silting. Anywav, it would be
definitely more than 100 years. There
is no question of 50 years at all.

of vqre fag : Rz § 7y W
21T ¢ fE goo ad ¥ fare 1 7 o
s afer g v Yag sha dar
fig o & & wr< Y 7g fave g o,

Orcl Anéwers  MARCH 4 1900 - Oval Answers

gs0

faw faw ai¥ §, & arr wgar § s
¥ e A fafeewy @t wft § vowr X2
war § st IgeY wd ¥ fag wr Aol
fRar@d?

q‘t!ﬂft: ¥o 7§ A §1 ] a1
afi &1 o ¥aie frar € 9 Soo
are & forg forarr § Afes ag o0 AT
* sty ot R g w9 9w e
o well rfry o 9 AR A T
o @ E

oY qur ¥ : wqT HAY qEET B
T & for s & gt § vy afam
FIAT T WTAT § qg ¥ THQET Qoo
T TR IR ATE@AARTE
Froor forady agt o T et § q@
g ¥ 77 Tex | fave A Ay afew
ag @ agi Y § AT ag A A $
& g2 firg & M Y ot <y § w3
QA & fag ag At i faee wvadr
Ia¥ graen 7 Wt w1 waey fasradA
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Shri Hathl: Yes. Definitely. The

scheme will be for the whole of the
catchment area.

Sardar Iqbal Singh: May I know
whether the Government has taken
any steps in other dams of this size?
In some other countries such as the
U.S.A., they are having de-silting pro-
visions. May I know whether the
Government has considerced de-silting
provisions for the Bhakra dam also?

Shri Hathi: The question is not of
de-silting, but prevention from being
silted, It is not a question of dredging
and taking out silt, but preventing
silt coming in.

Shri Mohammed Imam: Has any
estimate been prepared for levelling,
terracing, walling and bunding, and
if so. what will be its cost? May I
know what precautions are taken to
prevent silt from accumulating in the
reservoir itself or flowing into the
reservoir?
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Shri Hathi: This is a very big
scheme, 1 think, Rs 38 lakhs a year
or about Rs 2 crores for flve years

Virus Diseases

*903 Shri P. C. Borooah. Will the
Minuster of Health be pleased to
state

(a) whether 1t 15 a fact that the
‘World Health Organisation has assign-
ed to India a Research Scheme m
Virus diseases, and

(b) i so, the general outlines of
the scheme and the nature of the
assignment?

The Minister of Health (Shri Kar-
markar): (a) No

{b) Does not anse

Shrm Basappa May I know whe-
ther this disease 1s found 1n certain
parts of thc¢ Shimoga district m
Mvsore State and what  measures
have been taken?

Shr1 Karmarkar This question 1s
about a research schcme that 15 sup-
posed to be assigned to us As re-
gards the virus 1n Mviore we have
taken all possible steps as the hon
Member knowe

Mr Speaker He comes from  the
same State

Shrimats Renu Chakravarttv  May
I know whether the WHO has
actualiv allocated any 1esearch scheme
for vuiiu dis a o5 to South East Asia
and if .0, in which countiv?

Shri Karmarkar Monevs are al-
locited normally not schemes We
do not accept any scheme as  such,
moneys only Not on this scheme

Dr. Sushila Nayar: Is it not 2 fact
that a special virus has been found
in Mysore and a lot of research work
is being done to identify that virus
and find a cure for that? If so have
any result been made available?

Shr! Karmarkar: The answer to
the first half 1s, yes, and to the
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seond half, good results have been

achieved

Mr. Speaker: Is 1t satisfactory? This
question relates to some other scheme
from WHO

Next question Hon Members are
taken by surprise

?Cuh Payment for Grains sold at
Warehouses

*904 Shri E. Madhusudan Rao:
Will the Minuster of Food and Agri-
culture be pleased to state

(a) whether Government are aware
of the difficulties of the farmers 1n
encashing their cheques, recetved 1in
lheu of their food gramns sold at
warehouses, and

(b) if so, whether there 15 any
proposal to pay in cash at the ware-
houges?

The Deputy Minister of Food and
Agriculture (Shri A M Thomas):
(a) and (b) Do not arise as no food-
grains are sold at warehouses

it fo AYYEA TA AT AT 73
¢ & wor fram ) FrwreAw §
oA reAr Al 7T ¥ dFw & Y
o faerly § 9oF AT 3 o @t
iV 39 THIQ) § A 47 7 oY fower
AR gy 39 faae 71 O &, ;v
Ao F1E T sqaeqr 7R F AT
Ty viY & f9ay i 39T g7 oY
T Y2 qF M7 AW 8 wq4v fae
m?

wra aar iR A4 (5 wo To )
AT YT I 99 ARG a8 FA

Mr Speaker Oider, order The
hon Mcumbcr 1s under the impression
that at the warehouscs, the persons n
charge of the warehouses purchase
grawy from the farmers and in heu of
paymg cash they issue cheques

Shri A M Thomas. What happens
1s this The growers deposit thewur
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grain for storage purposes and the go-
down authorities give them receipts
for the quantities stored. Initially
there has been some difficulty to get
advance from the banks on the security
of these receipts. Necessary instruc-
tions have now been issued. The
matter was taken up with the Reserve
Bank and the State Bank. They have
now issued instructions that advances
can be made on the strength of these
receipts so that the difficulties that
have been narrated by my hon. friend
do not arise.

Mr, Speaker: Order, order. I would
like to suggest o hon. Ministers, every
Member is not a Minister here. They
merely take shelter under this that it
is not a cheque that is issued. As a
matter of fact, some receipt is issued
on the basis of which he has to get
money. Hon. Ministers must appre-
ciate the difficulty of the Members,
anticipate them and give them
answers. I find that the hon. Food
Minister replied that no cheques are
issued. The hon. Member who put the
question thought that it was a cheque.
It is as good as that. Whoever sells
it gets a receipt and it has to be given
to a bank. He finds some difficulty,
and he asks: why can't you give cash-
I do not think that it is right to take
advantage of the ignorance of indivi-
dual Members and then say: no, no.
It is not right Hon. Ministers must
give as much information to the House
.as possible.

sft Ko g TE : AT F A
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Mr. Speaker: What is the difficulty?
The hon. Member's point 1s that the
ordinary farmer may not be able to
negotiate the receipt, take it to a bank
and undergo all this difficulty. He
leaves his grain there. What is the
insuperable difficulty in giving cash?
The hon. Member brings it to the
notice of the hon. Minister. The hon.
Minister must say: these are the diffi-
culties. When cash itself is given,
possibly the warehouse officer will
withhold some portion, and therefore
there may be corruption; therefore we
are not giving it. Let him say some-
thing.

Shri A. P. Jain: I am not prepared
to accept what you are saying, because
the position is this. Warehouses issue
& receipt for having received the goods,
and that receipt is negotiable under
law, and we cannot do anything morse
than that. We cannot give cash. We
do not buy the goods of the farmer.
‘They are placed with us and he gets
& receipt.
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Shri Braj Raj Singh: You can make
some arrangement so that some money
can be advanced to the farmer.

Mr. Speaker: The hon. Minister ha-
given the explanation

Survey of Sundarbans of West Bengal

*906. Shri Haider: Will the Minis-
ter of Itrigation and Power be please-
ed to state:

(a) why the Sundarbans of West
Bengal were excluded from contour
survey,

(b) wha! are the reasons for which
Sundarbans were not included in
the Second Five Year Plan; and

(c) whether this area will be taken
into consideration in the Third Five
Year Plan”

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) The
original scheme of Contour Survey
which excluded the Sundarbans has
now been revised by the Government
of West Bengal The revised scheme
which envisages Contour Survey of
an area of 900 sq. miles in the district
of 24- Parganas 1ncluding Sundar-
bans has been submitted by the State
Government to the Planning Com-
mission for their approval

(b) and (c¢) Do not arise

Shri Halder: In view of the fact
that the Government have already
taken up a plan to rehabilitate re-
fugees in the Sunderbans area, 1s it
not necessary to survey the area
immediately so that they have an
idea as to how many refugees can be
accommodated there?

Shri Hathi:
the question.

I have not followed

Mr, Speaker: If there is a proposal
to rehabilitate or settle some re-
fugees there, is it not necessary to
have a survey beforehand to  know
how many can be rehabilitated there”

Shri Hathi: About rehabilitation 1
do not know, but the contour survey

373 (Ai) LSD—2 B.

scheme has been proposed by the
West Bengal Government.

Shrimati Renu Chakravartty: May
I know what exactly is the nature of
the development scheme which the
West Brngal Government has sub-
mited to the Central Government for
inclusion in the Third Five Year Plan,
and whether the hon Mimster will
lay it on the Table of the House?

Shri Hathi: The scheme that has
been submitted by the West Bengal
Government—the revised scheme—is
for the contour survey of 900 square
mules of area

Shrimati Renu Chakravartty: Are
w. to take 1t that there 13 absolutely
no scheme for the development of
the Sunderbans which has been under-
taken by the West Bengal Govern-
ment or submitted to the Central
Government?

Shri Hathi: There may be a scheme,
but that does not relate to the
Irrigation Ministry

Godowns in Kerala

+
( Shri Warior:
*908. { Shri Kodiyan:
( Shri Vasudevan Nair:

Will the Minister of Food and
Agriculture be pleased to state:

(a) whether Government have re-
ceived any request from the State
Government of Kerala to permit the
latter to use the vacant grain godowns
in that State for storing grain; and

(b) if so, the decision taken there-
on?

The Deputy Minister of Food and
Agriculture (Shri A. M Thomas):
(a) and (b) Yes, Sir It has been
decided to return the godowns of the
State Government.

Shri Warior: I wish to know whe-
ther the Central Government has got
godowns which they are willing to
let to the State Government



Shri A, M. Thomas: No, Sir.

Shri Bimal Ghose: What: “No, Sir*
The Central Government has not got,
or is not willing to lend?

Shri A. M. Thomas: The Centre has
got godowns which the Government
does not intend to hand over to the
State Government.

Shri Wardor: I want to put this
question also. What 1s the objection
of the Central Government to handing
over their vacant godowns to the
State Government for storage”

Shrl A M. Thomas: We may requir:
them in future

Shri Kodiyan: May I know the
number of godowns and their storage
capacity which are lying vacant in
Kerala?

Mr Speaker: How long? Al that
also must be put

Shri A. M Thomas: At present the
Central Government's godowns cap-
acity comes to about 34,168 tons, and
the State Government's which we
have got in possession, to 10,635 ton..
Some godowns we have already sur-
rendered and the remaiming, I have
already answeic1, we have decided
to surrender.

Shrimati Renu Chakravartty: Hc
said they were to be  surrendered
Surrender to whom?

Mr Speaker: Surrend¢. to ‘he State
Government

Shri A M. Thomas: Su. enda to
the State Government

Shri Warlor: Confusion 1~ made
The Central Government also has got
godowns, the State Government also
has got godowns We want to know
why the Central Government godowns
still lying there cannot be used by
the State Government?

Mr, Speaker: He has said already
that they may be required for storing
grains by the Central Government,
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and if for some short time it is vacant,
what is the meaning of asking them?
These are all suggestions for action.

Shrl Punnoose: One question.
Mr. Speaker: He has come late.
Shri Punnoose: No, Sir.

Mr Speaker: Next question

Sugar Exports

*910. Shri Rameshwar Tantia: win
the Minister of Food and Agriculture
be pleased to state:

(a) what are the main difficulties
In our extended programme of sugar
exports, and

(b) whether there 1s any proposal
to further increase the sugar exports?

The Depuly Minister of Food and
Agriculture (Shri A M. Thomas): (a)
None, Sir, except that the vahdity of
the Sugar Export Promotion Act,
1958 has becn challenged before the
Supreme Court and the matter is
sub-nudice

(b) Theie 1s no proposal at present.

Shri Rameshwar Tantia: May 1
know how much foreign  exchange
Was earned by sugar export during
1958 and what ane ou expectations
for 19597

Shri A. M. Thomas: The season is
from November to November As
the hon House 15 aware, we have an-
nounced an export quota of a lakh
tons from 1958 Novembe; to 1959
November We exported 50,000 tons
n 1957-58

Shri Braj Raj Singh: How much
foreign exchange was earned?

Shri A. M Thomas:
about Rs 4 crores.
subject to correction

It has been
I am epeaking
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Shri Tyagi: May I take 1t that the
Supreme Court has banned the ex-
port of sugar? A msunderstanding
has been created The hon Minster
says that because there 1s some case
going on in the Supreme Court, ex
ports cannot be made

Shri A M. Thomas No, no

Shri Tyagi: I cannot understand the
logic

The Minister of Food and Agricul-
ture (Shri A. P Jain): We did not
say s0 What he said was that the
law  has been questioned in  the
Supreme Court No prohibitory ordea
has been issued by the Supreme
Court So there 1s no ban on export
but the law 15 being questioned

Shri Tyag:
exported”

Shri A M Thomas. Oh, yes

But sugar 1 being

Shri Bishwa Nath Roy. May I know
whether there 1< anvy chance of in
crease in export of sugar in th
current crushing season?

Shri A. M Thomas It 1s too early
to say I said there < no proposal at
pre ent to increase the quota

Shri Rameshwar Tantia May 1
know whether the Agricultural Minis
ter has examined the possibilitv  of
other raw matcrials hke 1aw jute
whnich 15 < arplus in the countrv being
exporied at less loss?

The Deputy Minister of Agriculture
(Shri M V Krishnappa): We cannot
get sugar out of jute'

Mr Speaker I think ute does not
arise out of sugar Now, the Ques-
tion Hours 1s over

Shri Rameshwar Tantia. May I
know  whether the Mmnistry have
arranged for something by which suga»
has been cxported

Mr Speaker: Order, order We
shall now take up the short notice
questions
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Srorr NoTicE QUESTION
Bombay Steam Navigation Company

+

[ Shri Nath Pai:
SNQ { Shri Assar:
| Skri Goray:

Will the Minister of Transport and
Communications be pleased to state*

(a) whethal Government are aware
that the Bombay Steam Navigation
Company have announced that the
Company’s ships shall not ply after
the 1st of Mav 1958 and

(b) if so the step~ Government in-
tend to take in order to keep these
t1tal Iines of commnunication open and
n operation?

The Mmste of State in the Muus-
try of Transport and Commmucations
(Shr: Raj Bahadur) (a) The Com-
panv have complained that the cer
vice 15 not remunerative and that
witnout an increase i1n farcs or a sub
sidv from Government to off set then
losses 1t will not be possible for therm
to continue the service

(b) Government proposc to set 4p
a Commuttee {0 go into the whole
question and to take 1ecommendations
as to the measures to be taken for the
continuince of the Kongan pascen-
ger service It 15 understood that tie
Boiwrd of Directors of the Scindia
Steam Nawvigation Company as  well
as, the BSN (53) have decided ‘o
withdraw th¢ nolice and to maintaia
the passenger service, 1if such a
Committec 1s appointed

Shri Nath Pai It 1s known that the
BSN (1953) 1c a subsidiary of the
Scindias, and that thc Seindias are
making a huge profit every year, as
their balance-<heets disclose In
view of this may I know whethel
Government aie considering the ques-
tion whether the company whos¢ en-
tire equitvy capital 1s held by the
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Scindias could be merged with the
Scinydas?

Shri Raj Bahadur: The Scindias
have been told that the BSN (1953) 1»
the r subsidiary, and they shall have
to take note of the fact that they are
making profits, and the Konkan ser-
vices have to be continued at then
responsitbility as well I trust the
matter 1s receiving their attention tuo

Shri Assar: May I know when
Government are going to appoint the
high-powered committee, and  what
the terms of refeience of that com-
mittee will be?

Shri Raj Bahadur: We are goirg
to appoint the committee—as a matte:
of fact, the proposal 1s under cur
consideration—and we shall  appomnt
‘he Commuttee shortly The terms of
reference will also be finalised accor
dingly Apart from that, we alwo
propose to convenc a meeting of the
representatives of that area, the re
presentatives of the State Govern
ment of Bombay and other conceine |
interests

Shri Nath Pai: Are Governmen
aware that there 1s a proposal, in
view of the very near threat of th
lines bemng cut off, that the Bombay
Corporation may take over the:n
hnes, and if so, Government's reaction
to it?

The Minister of Transport and
Communications (Shri § K. Patil):
It 1 the policy that the Bombay Cor-
porauon 1s not expected to take over
this service It 1s outside the com-
petence of that body

Shri Nath Pai: May I point out that
the Bombay Corporation 1s runmng
such undertekings as the BEST,
with which the Minister himself had
a lot to do

Mr Speaker: The BEST is insid-
the corporation This 15, outside In
the sea

Shri Nath Pal: But the lines come
into Bombay They operate from
Bombav.
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Mr. Speaker: Should we press this
matter? It 18 a legal matter.

Shri Nath Pal: It may be a legal
point,

Mr. Speaker: That 1s exactly so.
The hon Member 1s a barrnster,

Shrl Assar: May I know whether
Government will consider the quest-
1on of taking one member from the
passengers’ association on the com-
mittee?

Shri S. K Patil: That 1s a suggest-
1on for action We shall consider it

Shrimati Renu Chakravartty: In
view of the fact that this line has
been given over to the private sector
for being run and 1n view also of the
fact that they are finding it diufficult,
may [ know whether the proposal to
find out the po.sibility of 1ts being
run by the Western Shipping Cor-
poration in any form has also been
considered?

Shri Raj Bahadur. So fa1 as I know
they that 1s the private sector have
been running this service from the
mspection  Apart from that the B
SN (53), there are others also who
arc running varqous other shoit dis-
fance services The que~tion of the
Western Shipping Corpuration taking
these services over has not yet arisen

Mr. Speaker: Shri Khadilkar
Shri Hem Barua rose—

Mr. Speaker: 'The hon Member
Shr1 Hem Barua comes fiom As<sam
There 1s no sea close to it

Shri Hem Barua: But those people
are also my people

Shri Khadilkar: In view of the *act
that the majority of the Bombay resi-
dents depend on this coastal seriice,
and that during the last seven veats,
the rates have gone up considerably,
and that the company 1s showing every
year loss on a particular subsidwary
company, will Government cons:der,
as one hon Member has suggested
earlier, the question of running it
on its own?



4163 Oral Answers PHALGUNA 13, 1880 (SAKA) Oral Answers

8hri 8 K, Patil: The whole Ques-
tion wiil be the subject-matter of in-
quiry, and, therefore, we do not want
to anticipate all that.

Shrl Hem Barua: In view of the
fact that this attitude displayed by
the Bombay Steam Navigation Co
threatening to close down their hnes
is only a part of a wider scheme
exhibited as well by British steam
navigation companies all over the
country, plying theiwr boats in Bihai
or in Assam, may I know whether
Government have undertaken to
enquire mto the assets and liabilities
of these companies who threaten to
close down their lines and ask for
Government subsidy?

Shri 8§ K Patil: This v a different
question altogether What is done in
Assam s not on a par with what is
done here But we can give one
assurance,—because 1 can easily sce
the anxtety of the House—that so far
as the continuance of that service 1s
concerned, Government will see to it
that the scrvice shall remain and
shall continue

Shri Raghunath Singh: That i<
enough

Mr. Speaker: Now, we shall take
up short notice question No 7 Shn:
Thanu Pillat

The Deputy Minister of Food and
Agriculture (Shri A M Thomas): 1
would suggest that S N Q. Nos 7 and
8 may be taken together, because they
are interlinked.

Mr. Speaker: Then, I shall ask the
hon Membe:, in whose name SNQ
No 8 stands also to read out the
question, so that the answers may be
given together
Rise in Price of Paddy in Madras
State

S.N.Q. No. 7 Shri Thanu Pillai: Will
the Minister of Food and Agrici!-
ture be pleased to state

(a) whether the price of padd:
in Madras State has increased due to
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unrestricted transport of paddy f{iom
Madras to Kerala in view of the higher
price of paddy available in  Kerala;
and

(b) if so, what action do Govern-
ment propose to take to check tue
free transport and rise m price of
paddy?

The Deputy Minister of Food and
Agriculture (Shri A M Thomas) (a)
and (b) No, the price of paddy has
uot risen  With a view to checking
abnormal movement of paddy from
Madras to Kerala the Government of
India have accepted the suggestior of
the Madias Government and have
mmposed a ban on the export of
paddy from Madras to any place out-
side the State, except in head-loads
or under permits granted by the
State Government

Procurement of Rice by Madras
Government

+

S.N.Q. [ Shri Narasimhan:
No. 8. 7 Shri Subbiah Ambalam-

Will the Minister of Food and
Agriculture be pleased to state-

(a) whether Madras Government
are “acing serious difficulties in the
matter of procurement of rice and
have not reached the target;

(b) whether these difficulties have
been brought to the notice of the
Centre,

(c) the steps, if any, pioposed to
be taken in this regard, and

(d) what remedial measures have
been suggested by the Madras Cov-
ernment?

The Deputy Minister of Food and
Agriculture (Shri A M. Thomas): (a)
to (d) The Government of Madias
had represented that they were ex-
petiencing difficulties in procurement
of rice due to—

(1) Abnormal movement of rice
and paddy from Madras ¢to
Kerala; and
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(11) Dispersal of paddy from
Tanjore mto the adjorung
districts in Madras and evin-
tually stocks gomng undn-
ground

To remedy the situation the GCov-
ernment of India have accepted the
suggestion of the Madras Govern-
ment and have imposed ban on the
export of paddy—

(1) from Madras to any place
outside the State except in
head-loads, or under a permit
granted by the State Goverr-
ment, and

(u) from a place in Tanjore Dis-
trict to any place oulside the
District except under a per-
mit 1ssued by the Grain Pur
chase Officer concerned

It has also been agreed to tix
maximum contiol prices for rice 1n
Kerala, and the proposals of the
Kerala Government are now undcr
consideration

Shri Thanu Pillai The hon Mints-
ter has <aid that there has been no
price 1in~icase  May I know the

controlled prwe fixed by Govern
ment and also the price at which
paddy 1s available in the Madras

State”

Shri A M. Thomas. The conlrolled
price fixed for Madras vaiies fiom
Rs 1550 to Rs 2150, for v arous
varieties of rice There are different
varieties It will take too much of
the time of the House to give all the
details With 1cgird to the price pre-
vailiing in the open market there 1s
not mucn difference, And 1 might
bring 1t to the notice of the hon
Member that 1in som> places 1t varies
trom Rs 1658 to Rs 1846 fo: coarse
grain,
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Shri Thanu Pilial: May 1  know
whether 1t 1s a fact that the unres-
tricted movement from the adjacent
districts at least has contnbuted for
a rise 1n prices In the local markst,
which the hon Minister says is not
too much, but which according to our
information,—because we are pay-
ing the prices and we know 1t—is
20 to 30 per cent more than the con-
trolled price?

Shri A. M. Thomas The mam
ground on which this ban has been
umposed 1s that suffictent quantities
were not made available to the mills
for dehusking purposes That was
the reason why we resorted to this

~der, and the open market p-ices
are declining now, and there 15 not
considerable difference between the
controlled price as fixed and the open
market prices

Shri Narasimhan: May I know
when the prices actually started de-
climing” May I also know whether
or not the prices were continuously
rising until recently and whether they
started dechining only recently?

Mr Speaker When the hon Mem-
bet knows 1t why does he put a
question?

Shr1 Narasimhan 1 want to know
correctly These are only guesses

Shri A M. Thomas It 1s not cor-
rect With the piospects of a  good
Phunf crop the price of rice all over
India has shown a decline

Sh= Narasimhan I want to know
when the declinc came” 1 want to
know whether the prices weie high
for a con.iderable time and have
staitcd dcclining only within a week
or so

Mr. Speaker: When was the ban
imposed?

Shri A M Thomas. The ban was
imposed, I think, from the first of
this month

The Minister of Food and Agricul-
ture (Shri A. P Jamn): It was intro-
duced a few days ago
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Mr. Speaker: Therefore, the dechne

Shri A, P. Jain: There was a de-
cline even before but it had not keen
precipitate

Shri Thanu Pillai: May 1 know
whether the prices were fixed by the
Central Government or by the State
Governments? If 1t 1s fixed by the
Central Government, why have the
Central Government not fixed the
price for Kerala when they have fixed
the prices for Madras

Shxi A P. Jain: The prices were
fixed by the Central Government m
consultation with the State Govern-
ments Orgmally, no control prices
were fixed for Kerala But there
was a meeting of the Food Minister of
the Southern Zone, 1 believe, on the
7th of February, when this principle
was accepted, and the Kerala Govern-
ment was requested to indicate their
prices The prices have been recen -
ed and are under examnation

Shri V Eacharan® May 1 know
what will happen to the mill-owners
located in the adjacent districts of
Madras State who were getting padd:
from Tanjorc and other places, 1if
the ban 1s imposed?

Shri A P. Jain: To the extent of
normal Iimits 1t will be allowed but
under permuts

Shri Subbiah Ambalam The hon
Minister said that there 1s no abnor
mal increase 1n prices of paddy or
rice 1n Kerala May I know whethe:
the Madras Government has sug-
gested a remedial measuie that n
order to have a fair price 1n all the
Southern Zone States, a fair  price
must be fixed so that the movement
of paddy and rice may be natmal®

Shri A. P. Jain: That questicn has
alreadv been answered It has been
decided that there will be control
price for Kerala and the Kerala Gov
ernment have sent the proposals

Shri Vasudevan Nair: It 19 said that
there is unrestricted transport of rice
from Madras State to Kerala Mav I

know the quantity of rice transported
to Kerala during this period and also
the corresponding period of last vear?

Shri A M. Thomas: We have got
only the railway figures Railway
movements do not show any increase
But we have got information that by
trucks and lorries large quantities
were moved

Shri Punnoose* Is 1t not a fact that
Kerala had been the traditional mar-
ket for Tanjore rice? Why 1s this
ban now imposed especially when
there 1s no abnormal price?

Shri A M. Thomas: I have already
answered that 1t 1s because the sup
phes of paddy to the mulls m the
Madras State were dwindling That
was the main reason why this ban

was imposed

Shri Punnoose: May I know whe-
ther Government have examined the
question that the Madras Government
1s not offering an economic price to
the producer and that 15 why rice is
going underground”

Shri A M Thomas. That 1s no$
correct The  Central Government
have fixed the prices in consultation
with the State Governments and we
think the prices are quite fair

Shri Thanu Pillai May 1 know
whether the price for Kerala State
has cven now been fixed?

Shr1 A P Jain: The proposal has
been ieceived only during the last
few days and it 15 bang examired

Shri Subblah Ambalam May 1
know whether the Madras Govern-
ment have repre ented that all pur-
chase of rice and paddy to Kerala
should be done only through the
Madras Government and not directly
by dealers or by the Kerala State
and that the Madras Government has
assured the procurement of necessary
quantities required by Kerala State
through their own adminstration?
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Shri A. P. Jain: The position of
the Southern Zone has been stated
that it is a free movement zone for
ricee. Of course, some restrictions
have been placed on the movement of
paddy.

Shri Thanu Pillal: In view of State
trading that is being considered, will
Government apply state trading bet-
ween Madras and Kerala by the
State Governments?

Shri A. P. Jain: When the scheme
of State trading 1s ready, all these
questions will come up

Shri Kodiyan: May I know whe-
ther the Kerala Government have
made any representation regarding
the imposition of a ban on the export
of rice from Tanjore to Kerala and,
if so, what 1s the nature of the repre-
sentation and what 1s the reaction of
the Central Government?

Shri A M. Thomas: There 1s no
ban on the export of rice from Madras
to Kerala; the movement is un-
restricted

Mr. Speaker: Any person who
eats rice knows the difference between
paddy and rice

Shri Narasimhan: Will Govern-
ment give information as to whether
they sought the opmions of the
various State Governments concerned
regarding the prices and when each
State gave the information and also
state the reason given by the Kerala
Government for the delay”

Shri A. P. Jain: Before we fixed
the prices, we consulted the State
Governments and thev were fixed
after consulting them

Shri Smbbiah Ambalam: One more
question, Sir

Mr. Speaker: I cannot allow any
more question
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WRITTEN ANSWERS TO
QUESTIONS

Building of Shallow Draft
Ocean-going Ships

*872. Shri Rajendra Singh: Will
the Minister of Transport and Com-
munications be pleased to state;

(a) whether there 1s a proposal to
build special shallow draft ocean-
going ships for coastal trading; and

(b) 1f so, whether any progress has
been made in this respect?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) There is no
such specific proposal under conside-
ration of Government at present.

(b) Does not arise

T.B. Clinics

gy, J Shri Subodh Hansda:
N ‘LShri Ajit Singh Sarhadi:

Will the Minister of Health be
pleased to state-

(a) whether it 1s a fact that two
hundred new tuberculosis chinics are
ptoposed to be established during the
remaimng period of the Second Five
Yealr Plan,

(b) if <0 the steps taken m the
matfer so fai,

(c) whethe; the existing chinies
have been upgraded and brought up
to the standard, and

(d) how many State Governments
and individual peisons and voluntary
.nstitutions have approached Govern-
ment for help?

The Minister of Health (Shri Kar-
markar): (a) to (d) A statement
containing the 1equired 1nformation
15 placed on the Table of the Lok
Sabha

STATEMENT

(a) and (b) The target for the
Second Five Year Plan is the estab-
lishment of 200 new T.B Clinics and
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the upgrading of 100 existing TB
Chimits These clmics will be set up,
staffed and maintained by State Gov-
einments while the Central Govern
ment will supply X-1ay and labora-
tory equipment at an estimated cost
of Rs 50,000 to each clintc 60 TB
Clinics were approved for establish-
ment/upgrading in 1957-58 and equip-
ment has been supphed to them Pro-
posals of the State Government for
the establishment/upgrading of 40
TB Chnics during 1958-59 have been
approved The State Governments
have indicated their mtention to set
up/upgrade 56 TB Chnics during
1959-60 No information 1s available
regarding the year 1960-61 The
number of clinics that will actually
be established will depend on the
availabihity of accommodation, staff
and equipment

X-ray and Laboratory equipment
to the 1emaming chnics will be sup-
plied a~ and when buildings and staff
are rcadv  The UNICEF have offered
to supply equipment for 20 clinics
during the period 1959-61 and to con-
sider requests from Government for
the supply of further equipment

(c) So far, 33 exising TB Clinics
have been upgraded

(d) All the State Goveinments and
the Union Teriitories of Delhi, Hima-
chal Pradcsh and Tripura, the
Bombay Municipal Corporation the
District TB  Associations of Tanjore,
Gurdaspur, Dharamsala, Hissar,
Ambala, Rohtak, Hoshiarpui, Karnal,
and Ferozepore and thc Maha Gujerat
Ayurvedic Medical Society, Nadiad
have approached the Central Govern-
ment for assistance in this matter

Appointment of Compost Inspectors
in NES. and C.D Blocks

['Shrl R. C. Majhi*
*875. | Shn1 Subodh Hansda

Wall the Minister of Food and Agri-
culture be pleased to state

(a) whether trained Compost

Inspectors are appointed 1in every
NES and CD project; and

417&
(b) if not, the reasons therefor?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) and (b).
The requincd information 1s bemng
collected from the State Govern-
ments and Union Terntories and will
be placed on the Table of the Sabha
in due course

Conference of Heads of Railway
Administration with M Ps,

*877 Shri Vidya Charan Shukla:
Will the Mmnister of Railways be
pleased to state

(a) whether Government have con-
sidered the question of advising the
heads of administration of wvarious
1a1lways to have yearly confeiences
to which Members of Parhament
might be invited, and

(b) if so,
matter’

decision taken 1n the

The Deputy Minister of Railways
{Shn Shahnawaz Khan) (a) and
(b) The procedure and other details
of having an informal conference
once a year of MPs representing
areas seried by cach zonal Railway
separately with the Railway Minister
which will be attended by the General
Manager of the zonal Railway con-
cerned are being examined It s
likely to be finalised soon

Contracts for Retired Railway
Employees

*878 Shri Ram Krishan Gupta: Will
the Minister of Rallways be pleased
to «fate .

(a) whether 1t 1s a fact that con-
tracts of construction of many deve-
lopment schemes and projects on
Northern Railway have been given to
retired Railway employees during
1957 58 and 1958-59,

(b) 1if so, the i1easons therefor, and

(¢) whether the same practice 1s
prevalent on other Railways also?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) and
(b) All contracts for works are let
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out by competition on the open tender
system Some smal! contracts have
been s.i..2s.ful.y secured by a few
retired employees, engaged in this
line of business on the basis of their
offers being the lowest acceptable

(c) Does not arise

Calcutta Port

*879. Shri Rameshwar Tantia: Will
the Mmister of Transport and Com-
manications be pleased to state

(a) whether 1t 1s a fact that the
river drafts have fallen in the Port
of Calcutta,

(b) whether 1t 1« causing delay in
finding berths to ships, and

(c) if so, what steps are being
taken to mmprove the matter?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur) (a) Yes, Sir

(b) No, Suz Reduction in drafts
has no bearing on finding berths for
vessels It does however occasionally
lead to the detention of the Ships at
Sandheads

(¢) A statement 1 laid on the
Table of the Lok Sabha

STATEMENT

The present fall in river diafts 1s
the result of deterioration of the
River Hooghly in the estuary below
Diamond Haibour 1in what 1s known
as the Bala i/Rangafalla Channel
Suitable river training works coupled
with dredging 15 consider=d to be the
permanent solution to the problem
Experiments are 1n progress at the
Central Water and Power Reseaich
Station, Poona to determme the
appropriate river training works to
be taken up In the meanwhile
dredging of the Balari/Rangafalla
Channel has been undertaken to im
prove the depths Steps are also
being undertaken to add to the
dredger fleet of the Port Comms-
sioners to «ope with the 1ncreased
dredging 1 quirements

4774
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Pxport of Paddy from Punj)ab

“882 Shr Ajit Singh Sarhadi. Will
the Min ster of Food and Agriculture
be pleased to state

(a) whether 1t 15 a fact that export
of paddy h been banned from
Puhjab by the Central Government,
anq

(b) if so how 1t has affected the
Prite thereof”

The Minister of Food and Agricul-
ture (Shri A P Jain): (a) Yes, Sir

{(b) The imposition of the 1estric-
tioh has not resulted in any fall wn
the price of paddy
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Prise of Raw Jute

Shri Nagi Reddy:
*588. {Shrl Ramam:

Will the Minister of Food and
Agriculture be pleased to state:

(a) whether the nine-man sub-
committee set up to go into the ques-
tion of fixing the floor price for raw
jute has completed 1ts report;

{(b) if so, whether a copy of the
Report will be laid on the Table;
und

(c) what are the reactions of Gov-
ernment on the recommendations of
the sub-committee”

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) The Com-
mittee has not met

{b) and (c) Do not arise
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Dum Dam Terminal Building

*388 Shrimati Mafida Abhmed: Will
the Minister of Transport and Com-
munications be pleased to state-

(a) whether Government  have
appointed any foreign expert to
examine the Dum Dum terminal
buuding project; and

(b) if so, the reasons thereof”

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): (a) and (b).
‘The matter 1s under consideration and
no final decision has yet been taken.

Viking Aeroplanes

*889. Shri Aurobindo Ghosal: Will
the Mmister of Transport and Com-
munications be pleased to state:

(a) whether the Viking aeroplanes
are not in use at present, and

(b) 1f so, since how long and where
these have been grounded?

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): (a) Yes, Sir.

(b) I lay a statement on the Table
of the House [See Appendix III, an-
nexure No 1} |

Conference of Chief Security Officers
of Railways

*890. Shri Vajpayee: Will the
Mmister of Railways be pleased to
state

(a) whether 1t 1s a fact that a Con-
ference of Chief Sccurity Officers of
the Railways was held at Delln
recently,

(b) whether the question of elicit-
ing pubbe co-operation in combating
(tme and  protecting  raillway and
public properties was discussed at the
Confuivne  and

(¢) if «o, the natmie of the steps
tuken o1 proposed to be taken to
utth « public co-operation in greater
mea-ure?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes
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(b) Yes The importance of secur-
ing public co-operation in combating
crime and protecting railway property
and goods entrusted to Railways for
carriage was stressed by the hon
Railway Minister at this meeting

(c) By encouraging public bodies
and public spinited 1ndividuals by
contacts and by rewards for assistance
rendered, to give special attention to
the civic duty that 18 cast on them to
help the authorities in this regard by
gwving prompt nformation within
their knowledge and rendering
assistance.

Port Trust Railway Charge

*892 Shri Damani: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) whether 1t 13 a fact that Cal-
cutta Port authorities have increased
the Port Trust Rallway Charge, and

(b) 1f so, whether 1t has proved an
impediment to increased export of
manganese ore?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes, Sir
The Port Commissioners have
increased their Raillway charges gene-
rally, from 11th December, 1958

(b) The increase has been very
recent and constitutes only a small
fraction of the total cost to the over-
seas buyer It 13 therefore, unhkely
that it has proved an impediment to
increased export of manganese ore

Travel Pact Offer by Russia

*896. Shri Sadhan Gupta: W:ll the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether 1t 1s a fact that Chief
of the Soviet Intourist Organisation
has offered a travel pact between the
Soviet Union and this country,

(b) if so, the nature of the offer;
and

(c) the decision of Government m
respect of the said offer®

The Minister of State in the Mints-
try of Transport and Communioaiiens
(Shri Raj Babhadyr): (a) No such pro-
posal has been formally received.

(b) and (¢) Do not anse.

Construction of “Saline
Embankments” in Orissa

[Shri P. K. Deo:
*897 4 Shri B. C. Prodhan:

Wil) the Minister of Irrigation and
Power be pleased to state:

(a) whether 1t 1s a fact that the
Government of Onssa have submitted
a proposal to the Central Govern-
ment for assistance fn conn ction with
the construction of ‘Saline Embank-
ments’ to protect the lands from tidal
floods,

(b) 1f so, whether the Central Gov-
ernment have accepted the proposal;
and

(c) if not the reasons thercfor?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) to (c¢)
No proposal for construction of new
embankments to prevent saline water
from entering paddy fields 1in the
coastal areas of Orssa has been
received from the State Government
But the Government of Orissa had
suggested that 1n the existing embank-
ments along the sek coast, which were
constructed mainly by ex-zamindars,
for the protection of cultivated areas
from the ravages of saline water, the
cost of providing sluices with non-
retuin valves may be met from the
funds under flood control The pro-
posal of the State Government was
carefully considered by the Central
Flood Control Board It has been
decided that improvements to the
existing cmbankments by previding
sluices with non-return valves cannot
be treated as a flood control scheme
The State Government have been
advised to examine the possibility of
financing the work under the Grow
More Food programme
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Requirements of Maida in South
Food Zone

*898. Shri V. P. Nayar: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it 1s a fact that the
South Food Zone does not have
enough capacity to produce Maida for
its consumption;

(b) the annual requirements of
Maida of each State in the zone and
the capacity to produce Maida in Flour
Mills in each State; and

(¢) the approximate Railway
freight on Maida paid by each State
every year as also the Railway Wagon
space in route-mile tons required by
each State?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) The pro-
duction capacity of the roller flour
mills i the Southern Zone is sufficient
to meet the present requirement of
Maida of the Zone.

(b) A statement is laid on the Table
of the Lok Sabha  [See Appendix III,
annexure No. 12 )

(¢) The information is not avail-
able and 1t would involve consider-
able labour to collect it.

Pooling of Resources of A.LL
and B.0.A.C.

*899 Shrimati Na Palchoudhuri:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether 1t 1s a fact that a pro-
posal to pool the resources of Air-
India International and British Over-
seas Airways Corporation is under
consideration of Government;

(b) it so, the reasons for such a
move; and

(c) the extent of progress made in
this connection?

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): (a) Air India
International and British Overseas Air-
ways Corporation are exploring the
possibilities of pooling of the revenues

earned from the carriage of traffic by
the two curriers on certain routes,

(b) The basic idea b.hind a pooling
arrangement is to eliminate competi-
tion and bring about closer co-opera-
tion in the operation of a.r services.

(c¢) The discussions between the air-
lines are still continuing.
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Release of Sugar for Export

*905. Shri Siddananjappa: Will the
Minister of Food and Agriculture be
pPleased to state:

(a) whether Goveraiment have
decided to release one liskh tons of
sugar for export during the period
ending October 31 1959; and

(b) if so, what are the factors that
have influenced Government to fix
this quota?

‘The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) Yes, Sir.

(b) The factors taken into con-
sideration n the fixation uf the export
quota were:

(i) the estimated availability of
sugar during the yecar 1958-59;
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(§i) the quantity of sugar reason-
ably required internal
consumption; and

(iii) the necessity for exporting
sugar to earn foreign ex-
change.

Rallway Coaches

*807. Shri Dinesh Singh: Will the
Minister of Railways be pleased to
state whether in view of the short-
age of stainless-steel in the country,
and the foreign exchange involved in
its purchase, what other metals do the
railway propose to use for their coach
fittings?

The Deputy Minister of Railways
(Shri Shahnaway Khan): Aluminium
alloy and mild steel fittings are being
used on a  progressively increasing
scale in place of the stainless-steel
fittings

Repair of Rolling Stock on
N. Rallway

*908. Shri Ram Krishan: Will the
Minister of Railways be pleased to
state:

(a) whether 1t 1s a fact that in the
metre gauge section of the Northern
Railway serious difficulties are being
experienced 1n 1egard to adequate
arrangement for repairing coaches and
supply of i1epair material for rolling
stock; and

(b) 1f so, what steps Government
propose to take in the matter?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) and (b)
No serious difficulties in regard to
supply of repair materials for Rolling
Stock are being experienced 1n the
M ‘' ¢ Gauge Section of the Northern
Rallway Occasional difficulties are,
however, being tsaperienced to  deal
with the increased repair load due to
inadequate workshop capacity and
necessary steps are being taken to in-
crease the work shop capacity by the
end of the Second Plan.

Drainage System

[Shri 8. M. Baherjee:
*911.{ Shri Tangamani:
Shri A. K. Gopalan:

Will the Minister of Health be
pleased to state:

(a) what positive steps have been
taken to improve the drainage system
of Delhi and New Delhi;

(b) whether any scheme has been
chalked out; and

(c) it so, the main features of the
scheme?

The Minister of Health (Shri
Karmarkar): (a) to (c). This matter
has been examined by the Committee
which was set up in July, 1958 under
the Chairmanship of the Minister for
Works, Housing and Supply. The
report of this Committee which gives
detailed information regarding the in-
adequacy of the existing drainage and
sewerage system of Delh: and makes
specific recommendations for its im-
provement will be laid on the Table
of the Sabha shortly by the Minister
for Works, Housing and Supply

Irwin Hospital

( Shri Harish Chandra
*912 { Mathur:
| Shri Rami Reddy:

Will the Minister of Health be
pleased to state*

(a) whether any enquiry has been
instituted in respect of all cases of
deaths occurring in Irwin Hospital;

(b)Y what necessitated the enquiry;
and

(c) what 1s the resu’t ~f the enquiry?

The Minister of Health (Shri
Karmarkar): (a) Yes, Sir

(b) This has been done in oider to
get an idea whether proper treatment
was given by the Medical Officers in
charge of the cases in the wards.
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(<) The reviewing Committee found
that the treatment given by the Medi-
cal Officers charge of the cases was
satistactory.

Tungabhadra High Level Canal

913, g::ll Nagi Reddy:

Will he Minister of Irrigation and
Power be pleased to state

(a) the nature of the work on
Tungabhadra High Level Canal that
has been planned for the year 1958-
60; and

(b) the amount of money that has
been sanctioned?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) No detail-
ed programme of construction for
1959-60 has yet been prepared but pre-
limunary works such as levelling and
surveying of canals etc, have already
been undertaken  The Technical Ad-
visory Committce has recently approv-
ed the detailed estimates relating to
Stage I of the Project The State
Governments concerned and the
Tungabhadra Board will now prepare
the phased programme of construction
for the year 1959-60

(b) A provision ef Rs 50 lakhs for
Andhra Pradesh and of Rs 12 lakhs
for Mysore has been made 1n the
Annual Plan for 1959-60

Purchase of Rice From Madhya
Pradesh

1914 f Shri Vidya Charan Shukla
' 1 Shri Kistalya:

Will the Minister of Food and Agri-
eculture be pleased to state:

(a) whether 1t 1s a fact that the
Union Government have decided to
purchase rice stocks, old and new
from surplus nce producing districts
of Madhya Pradesh;

(b) if so, broad details of the pur-
chasing scheme; and

(¢) when 1ts implementation will
commence?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) Thig deci-
sion was taken some time ago and pur-
chases are being made accordingly

(b) The Central Government are
making purchases of rice direct from
millers and traders through their
officers at the controlled prices fixed
fo1 the different varieties of milled and
handpounded rice

(c) Puichases of rice are continu-
ing since December 1958

Spice Board

*915. Shri Razhunath Singh: Wilr
the Minister of Food and Agriculture
be pleased to stale whether 1t 1s a fact
that Central Governm~nt 5 consider-
ing the question of setting up a Spice
Board mn India to reduce the cost of
production of various spices in order
to regain foreign market, India lost in
recent years?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): The question
of setting up a Spices Board 1s under
consideration of the Government of
India

Skin-Dust and Unused Skins

*916 Shri Aurobindo Ghosal: Will
the Ministe: of Food and Agriculture
be pleased to state*

(a) whether any experiment has
been made regarding use of skin-dust
and unused skins as fc¢rtilisers, and

(b) if so, with what result?

The Minister of Food and Agri-
culture (Shri A. P. Jain): (a) and
(b) No systematic experiments have
been conducted n this country regard-
mg the use of skin-dust and unused
skins as fertilisers. Leather waste
contains 7 to 8 per cent Nitrogen It
undergoes deccinposition m soill withe
extreme slowness Investigations are
In progress in the laboratory of the
Bombay State Agricultural Chemist to
decompose the refractory tanning
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‘protein complexes in leather wastes to
‘make the material easily nitrifiable in
solls

National Food Production Ceunci]

*917. Shri Hem Barna: Will the
Minister of Food and Agriculture be
pleased to state

(a) whether Government have taken
into consideration the suggestion re-
cently made by the ex-Finance Minis-
ter of India Shri C. D Deshmukh
about the constitution of a high
powered National Food Production
Council of Experts; and

(b) 1f so, whether Government pro-
pose to gave effect to this suggestion
for food production?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) No such
suggestion has been received by the
Government

(b) Does not arise
Use of Anti-Biotics

*918 Shri D, C. Sharma: Will the
Minister of Health be pleased 1o state

(a) whether the Governmeit of
India 1s aware that the British Health
Experts recently 1ssued warning to all
hospitals to resist the uw.e of anti
biotics and rely more on older
methods;

(b) 1f so, whether Government have
studied the full report of the British
Experts, and

(c) if so, their reaction thereon?

The Minister of Health (Shri Kar-
markar): (a) Government of India
have seen extracts from the report of
the Central Health Services Council
Sub-commuttee on the Staphylococcal
infections in hospitals 1n the UK re-
commending that clinicians should be
prepared to consider certain voluntary
restricions on the use of anti-biotics

(b) Full text of the report 1s not
available and efforts are bemg taken
to obtain the same

(c) Such action as deemed necessary
will be taken, when the report be-
comes available

1

Price of Milled Rice in Bihar

*019, Shri Siddananjappa: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government have fixed
the control sale price of milled-rice in
Bihar State; and

(b) 1f so, what 15 the rate fixed”

The Minister of Food and Agricul-
ture (Shri A P. Jain): (a) and (b)
The maximum price at which milled
rice can be sold ex-mill or in whole~
sale quantifies exceeding ten maunds
tn any one transaction has been fixed
at Rs 16 00 per maund of naked grain

Ice and Aerated Water Licencees
Association

Shri Vajpayee:
Shri Assar:
| Shri Raghunath Singh
*920.{ Shnn A. K Gopalan-
Shri Warior:
LShri Kodiyan:

Will the Minister of Rallways be
pleased to state

(a) whether Government have
decided to abolish the system of sell-
g 1ce and aerated water 1n running
trains,

(b) if so, the reasons for this deci-
sion, s

(c¢) whethe: the Indian Railways Ice
and Aerated Water Licencee Associa-
tion has submitted a memorandum 1n
this regard,

(d) 1f so, their main demands, and

(e) the
thereon®

Government's decision

The Deputy Minister of Rallways
(Shri Shahnawas Khan): (a) Yes

(b) To relhieve over-crowding 1n
trains by making more room available
for third-class passengers

(c) Yes
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(d) The main demands are —

(1) Withdrawal of notice of ter-
mination of 1ce and aerated
water licensees,

(11) Restoration of such contracts
wherever they have been ter-
minated, and

(m) In case the request made in
paras (1) and (u) above are
not acceptable, one berth or
limited space be allotted for
the ice vendors to conduct
sales of the ice and aerated
waters on trains

(e) It 1s not proposed to reverse the
decis.on to discontinue the wale of ice
and aerated water on trains

Unlicensed Radio Sets

*922, Shri Ram Krishan. Will the
Minister of Transport and Communi-
cations be pleased to state

(a) whether 1t 1s a fact that Gov-
ernment are losing a revenue of about
Rs 25 lakhs per annum on account of
unlicensed radio sets, and

(b) 1if 80, the nature of the measures
proposed to be taken to see that Gov-
ernment are not put to such heavy
loss?

The Minister of Transport and Com-
munications (Shm § K Patil). (a)
Admittedly unlicensed radio sets exist
in the country, but in the nature of
things, 1t 1s not possible to give a
correct 1dea a> to the number of such
sets or the extent of loss of revenue
to the Government on this account

(b) A statement 1s placed on the
Table of the Lok Sabha [See Appen
dix III, annexure No 13]

Air Delegation from U K,

*923 Shri Raghunath Singh Will
the Minister of Transport and Com
munications be pleased to state

(a) whether 1t 1s a fact that a four
men Air delegation fiom the UK has

373 LSD—3

arrived mn India to discuss the rights
of British and Indian airlines in each
other’s territories, and

(b) 1f go, whether both the coun-
tries have reached any decisions®

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): (a) An Air
Delegation from the UK consisting
of seven members held discussions
with an Indian Delegation from the
12th to the 28th January, 1958

(b) Yes, Sir

Hotel Standards and Rate Structure
Committee

*924. D, C. Sharma. Will the Minis-
ter of Transport and Communications
be pleased to refer to the reply given
to Starred Question No 762 on the
9th December, 1958 and state the pro-
gress since made m examining the re-
mamnmg two recommendations made
by the Hotel Standards and Rate
Structure Committee?

The Minister of State in the Minis-
try of Transport and Communieations
(Shr1 Raj Bahadur): No final decision
has yet been taken on the two recom-
mendations pertaining to flnancial
assistance to hoteliers and relaxation
in prohibition rules

Sale of Food Packets at Station on
N. Railway

1253 Shm Ram Krishan Wil the
Mmister of Railways be pleased to
state

(a) the reasons for thcie being no
visible arrangement for the sale of
cheap, hygilenic food packets at im-
portant stations of Northern Railway,
and

(b) the steps taken or proposed to
be taken 1n the matter?

The Deputy Minister of Ralways
(Shri Shahnawaz Khan) (a) and (b)
The sale of food packets exists at
Lucknow and Varanasi stations of
Northern Railway at piesent Then
sales at Allahabad, Xanpur and
Moradabad were given up owing to
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poor demand by the public. Reintro-
duction of sales of food packets at
these stations and introduction at
other 1mportant stations with the
necessary publicity 1s under examina-
tion

Rallway Schools on N. Railway

Sardar Igbal Singh:
1254.{ Shri Ram Krishan:
Shri Daljit Singh:

Will the Minister of Rallways be
pleased to state:

(a) the number of schools at pre-
sent being run at various stations on
the Northern Railway,

(b) the number of children receiv-
ing education in those schools; and

(c) the number of schools to be
opened duiing the Second Five Yeal
Plan period on the Northern Railway®

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) 9

{b) 1867

(c) 91 new primary schools on aus-
terity standard are proposed to be
opened on the Northern Railway
during the Second Plan period

Rice Cultivation in States

1255. Shri Ram Krishan: Will thc
Minister of Food and Agriculture be
pleased to state the total and addi-
tional area brought under rice culti-
vation during 1958 (State-wise)”

The Minister of Food and Agricul-
ture (Shri A. P Jain); The All-India
Final Estimate of Rice Crop for 1958-
59 has not yet become available

Seizure of Foodgrains

1256. Shri Ram Krishan: Will the
Minister of Food and Agriculture be
pleased to refer to the reply given tc
Starred Question No 399 on the 1st
December, 1958 and state

(a) whether information regarding
quantity of foodgrains seized has been
collected; and
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(b) if so, the detals thereof”

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) Yes, Sir

(b) According to the available
figures, the total quantity of food-
griing seized and acquired by the
Centre and the State Governments
under the provisions of the Essential
Commodities Act (10 of 1955) during
1958 was about 3.16 lakh tons The
figure is under verification

New Rallway Lines

1257. Shri Pangarkar: Will the
Minister of Railways be pleased to
state:

(a) the names of new Raifway
lines the survey of which 1s propos-
ed to be carried out during the remain-
ing period of Second Five Year Plan,
and

(b) full details in 1egard to each
survey proposed to be carried out,
such as the milcage, the places to be
Iinked, estimated expenditure ete ?

The Deputy Minister of Railways
(Shri S. V Ramaswamy): (a) and (b)
Information regarding the new lines
In respect of which surveys have been
Proposed, 1s already available in the
Bydget Documents presented to the
House on 18-2-1959 However, a
statement 1 placed on the Table
|8ee Appendix VII, annexure No. 14]

Uniforms for Rallway Staff

1258 Shri Pangarkar: Will the
Minister of Railways be pleased to
state

(a) whether 1t 1s a fact that the uni-
forms of Railway staff on South
Eastern Railway are stitched without
taking measures. thereby making al-
most all uniforms unusable, and

‘(b) whether any complaints have
been received i1n this respect?

The Deputy Minister of Railways
($hri Shahnawaz Khan): (a) No.
Uniforms 1n respect of staff who come

— In contact with the public are made ta
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actual measurements For other staff,
uniforms of standardised sizes are
supplied

(b) Complaint; received are attend-
ed to and steps taken to rectify the
defects

Settlement of Dues to Railway Staff

1259, Shri Pangarkar: Will the Minis-
ter of Railways be pleased to state

(a) the number of cases of payment
of settlement dues to the staff of the
Central Railway pending as on the
81st October, 1958, and

(b) the steps being taken to finalise
them at an early date”

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Prowvi-
dent Fund (including Special Contri-
bution) cases—1814, out of which part
payments have been made in 1377
cases

Pension cases—105

(b) Special drives have been arrang-
ed to cleai these cases

Alarm Chain Pulling

1260. Shri D C Shkarma* Will the
Ministe:r of Railways be pleased to
state

(a) the number of 1nstances of pull-
ing of alarm chain on the Indian Rail-
ways, Zone-wise during the months of
September October, Novembe:, De-
cember, 1958 and January, 1959
month-wise,

\b) the number out of them found
unjustified, Zone-wise and month-
wise, and

(c) the numover of cases where
offenders have been piosecuted and
convicted during the same period?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) to (c) A
statement furmishing the nformation
desired 15 laid on the Table [See
Appendix III, annexure No 15]

Hindi Telegrams

1261. Shri D C. Sharma: Will the
Minister of Transport and Communieca-
tions be pleased to state

(a) the names of districts \n Punjab
where facility of sending telegrams in
Hind1 has been provided so far, and

(b) the time by which this facility
will be provided in the remaining
districts?

The Minister of Transport and Com-
munications (Shri 8. K Patil); (3) In
all the District Headquarters

(b) Does not anse

Minor Irrigation Schemes in Rajasthan
and Kerala

1262. Shri D C. Sharma. Will the
Minister of Food and Agriculture be
pleased to state

(a) the amount allottcd to Rajasthan
and Kerala States for minor irriga-
tion schemes 1n the year 1958-59
separately, and

(b) the names of the projects to be
constructed?

The Minister of Food and Agricul-
ture (Shri A P Jain) (a) Total
amount allotted to the States of
Rajasthan and Kerala during 1958-59
for theirr Minor Irrigation Schemes 1s
given below

(1) Rajasthan—Rs 103 00 lakhs

(2) Kerala—Rs 64,00 lakhs

(b) Statement giving the requued
information 15 laid on the Table
[Sec Appendix III annexur« No 16 ]

Ranjitnagar Colony, West Delht

1263 Shri D. C Sharma: Will the
Minister of Health be pleased to refer
to the reply given to Unstarred Ques-
tion No 1808 on the 10th September,
1958 and state the steps since taken
to improve the conditions of Ran)t-
nagar, a colony 1 West Delh1?

The Minister of Health (Shri
Karmarkar): The area has been de-
clared as a “development area” under
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the Delhi Development Act, 1857. A . fiprgermar

:clexeme for the development of 116.25 : A w

acres of land in this area at an esti- :

mated cost of Rs, 68.81 lakhs has been ¥. qWr

formulated by the Delhi Development | Y. e W

Authority and is being scrutinised by

Government. 2847 ¥ wa aW Qous fnew ot Agnlt

- T 7 e T o T TP Yoo ¥
freelt & i P wnk wf qfw Reeo g Rk & fird wd |

LY. ofY wAw A W W () s Rgfrt 9w Al

arpfraftaz mR g fe. ST G § 1

e ekt 2 ity o ot

fﬁ' g aATET @ WR 1266. Shri Daljit Singh: Will the

Mumister of Irrigation and Power be
(‘) = 'iﬁ G iy o pleased to refer to the reply given to

Unstarred Question No. 1769 on the
oy wiy ? 17th December, 1958 and state:
w1 W g sy (s 5o wo 99) (a) whether any amount has been

(5‘) o (q) AT Trd @ o paid by the Pakistan Government

from the electriaity dues in respect of

off ¢ o< Suenw B & o & 2faw the year 1957-58, and

¢ @ & sy (b) what steps are being taken for

the realisation of the arrears?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) No.

wrepiae qu-fax

g%, st AW wwmwY T

. (b) The Government of Pakistan

fawre s agere o 73 was being regularly reminded by the

TaE # T v a7 fw Government of Punjab (India). The

Government of Punjab (India) was

(%) = ag o9 § fr faselt & informed by Pakistan Government in

fwmE sfywifa January, 1959 that the payment of

TR q ) w arrears was being' arranged through

o ¥ grafas sa-faef & s the State Bank of Pakistan The pay-
fear T ment 1s awaited.

(&) = srtAY a7 =Ry v v Pilferage of Goods in Bombay Division

[ 414 1267. Shri Assar: Will the Mnister

of Railways be pleased to state:
(q) ¥ W9 ST W W T (a) the extent to which the carriage

a5 ¢ ? fittings and commercial goods were
. pilfered in the Bombay Division of
wprfow fawre st € qa-afer the Central Railway during the period

oy ¥o o F) frar from 1st April to the 31st December,
( ‘Iﬁ‘) ( ) o 1958 and the details of prosecutions
(w) frfeafes grepfos ao-fax jaunched and materials recovered as

i wd & frard a result thereof; and
(b) how many employees of the
g. foxr of - Railway Protection Force were caught
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for plifering carriage fttings, Rail-
way Stores and commercial goods tn
Bombay Division during the same
period®

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) Pilfer-
age of carnage fittings and com-
mercial goods during the period
1-4-1958 to 31-12-1958 m the Bombay
Division*

Carriage Putngs Commercial Goods
Value Rs. 2,18,027 Rs 49,420
ifered.
Value 17,146 Rs 14,948

recovered.

No. of persons prosecuted in cases of
miferages of

() Carniage & Wagon 101
fitungs
(1) Commercial Goods 32

(b) No of Railway Protection Force
employees caught during 1-4-1958 to
31-12-1958 for pilfering:

(f) Carriage fittings 2
(s) Railway Stores 2
(s338) Commercial Goods 2

Subsidies to Private Railway Com-
panies

Shri P. K Deo:
1268 {Shrl B. C Prodhan:

Will the Mmuster of Railways be
pleased to state the amount of sub-
sidies which have been paid 1n 1957-58
and 1958-59 to each of the private
companies for the working of therr
railway hnes specially when therr
share of the net earnmgs does not give
them the return guaranteed to them
on their capital?

The Deputy Minister of Railways
(Shrt Shahnawaz Khan): A statement
is placed on the Table of the Lok
Sabha [See Appendix I, annexure
No 17]

Out-Agencies on South-Eastern
Rallway

1269 Shri P. K. Deo: Will the
Minuster of Rallways be pleased to
state

(a) how many out-agencies are
working 1n the South-Eastern Rail.
way, and

(b) whether any more are going to
be opened in the near future?

The Deputy Minister of Rallways
(Shri Shahnawas Khamn): (a) Six

(b) Proposals for opening 11 more
out-agencies are under examunation.

Booking Facilities at Stations

1270. Shri P. K Deo: Wil the
Minister of Rallways be pleased to
state

(a) when was the construction of
the Kandel Road and Narla Road
stations i1n the South-Bastern Railway
completed,

(b) whether representations were
made by the local people to the Rail-
way authorities to extend to those
stations the facilities of passenger and
goods booking, and

(c) if so, the action taken thereon?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Kandel
Road and Narla Road stations were
opened as crossing stations on 1st
August, 1954

(b) Yes, Sir Representation for
opening Narla Road station for goods
booking was received

(¢) Facihties for booking of pas-
sengers, luggage and parcels to
stations on South-Eastern and Eastern
Railways already exist at these
stations The question of opening
Narla Road for goods bonking is under
examination
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Fishing Harbouts

1271, Shri Panfgrahi: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the Harbour Experts
appointed to conduct survey of im-
portant centres for developing fish-
ing harbours visited any cemtre in the
State of Orissa; and

(b) 1f so, the names of the centres
wisited by them n the State?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) No, Sir.

(b) Does not arise

Remodelling of Stations on S.E.
Raliway

1272. {sm aanlgrahl

Will the Minister of Rallways be
pleased to state

(a) what amount has been allotted
for the remodelling of Cuttack, Pun,
Bhubaneswar, Sakhigopal, Nirakar-
pur and Janakadupur Railway Sta-
tions on South-Eastern Railway
the years 1955-56, 1956-57, 1957-58,
1958-59 and 1959-60,

(b) the nature of the improvement
proposed to be effected in each of
these stations; and

(c) the nature of improvement so
far effected m these stations and the
amount of money spent so far from
the amount allotted for the purpose?

The Deputy Minister of Rallways
(8hri Shahnawaz Khan): (a) to (c).
The information will be laid on the
Table of the House in due course,

Late Running of Trains on Northern
Railway

1273, Shri D. C. Sharma: Will the
Minister of Railways be pleased to
state:

(a) the number of
1958 when trains

times during
from Delhi to

Pathankot on Northern Raiway ran
late;

(p) reasons for such late running;
and

(c) the steps being taken to im-
prove the situation?

The Deputy Minister of Rallways
(Shri Shahnawsas Khan): (a) 270,

(b) The performance of trains from
Delhi to Pathankot during Jume to
October 1958 and December 1958 was
not satisfactory mainly due to

(1) heavy rains and breaches;

(n) overhauling of west cabin at
Delli1 Main in October §8;

(ni) dense fog
(c¢) (1) Peniodical punctuahity drives

(1) Introduction of
award scheme.

punctuality

All India Poultry Development
Scheme

1274. Shri Onkar Lal: Will the
Minister of Food and Agricnlture be
pleased to statc the amount allotted
during the year 1958-39 so far to the
Rajasthan State for Establishment of
Extension-cum-Development Centres
under the All India Poultry Develop-
ment Scheme?

The Minister of Food and Agricul-
ture (Shri A. P Jain): A sum of Rs.
170 lakhs comprising of Rs 1.31 lakhs
as grant and Rs. 039 lakhs as loan
has been allotted to Rajasthan as Cen-
tral assistance during 1958-59

Amount Missing from Post Offices
in Rsajasthan

1275, Shri Onkar Lal: Will the
Minuster of Transport and Com-
munications be pleaseq to state the
amount reported missing from diffe-
rent post offices in Rajasthan Circle
during 1957-58 and 1958-59 so far?
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The mnhter of Transport and Oom-
maunications (Shri S. K. Patil): 1957-
58: Rs. 3769; 1958-59: Rs. 4474

Irvigation Works in Rajasthan

1276. Shri Onkar Lal: Will the
Minister of Irrigation and Power be
pleased to state the amount allottea
for Rajasthan State for Irrigation
works during the years 1957-58 and
1958-59 so far?

The Deputy Minister of Irrigation
and Power (Shri Hathi): The outlay
as agreed for major and medium irri-
gation projects 1n Rajasthan for the
years 1857-58 and 1958-59 was as
under:

(Rs. 1n crores.)

1957-58. 515
1958-59.
Schemes  cxcluding Bhakra
Nangal and Chambal . 120
Bhakra and Chambal (including
power) .

Railway Bridges

1277, Shri Onkar Lal: Will the Minis-
ter of Railways be pleased to state:

(a) the number of bridges damaged
due to heavy rains on Western Rail-
way route during 1958-59 so far; and

(b) the amount spent for repairing
them?

The Deputy Minister of Rallways
(Shri S. V. Ramaswamy): (a) Nil.

(b) Does not arise

Movement of Foodgrains from
Rajasthan

1278, Shri Onkar Lal: Will the
Minister of Food and Agriculture be
pleased to state the quantity of food-
graimns moved out from Rajasthan
during last six months?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): During the six

months September, 1958 to February,
1959, only about 3,460 tons of gram
and gram dal moved out from Rajas-
than State on Government account.
Figures of movement through trade
channels are not available.

N.ES. and C.D. Blocks in Rajasthan

1279. Shri Onkar Lal: Will the
Minister of Community Development
and Co.operation be plcased to state
the number of National Extension
Service Blocks and Community
Development Blocks working at pre-
sent in Rajasthan.

The Parliamentary Secretary to the
Minister of Community Development
(Shri B S Murthy):

(s) C. D. Blocks 30
(#s) Special Mulupurpose Blocks 1
(s18) Stage I Blocks 59
\#v) Stage II Blocks . 20

TorAL —T

There are no N.ES. Blocks, as they
have been converted into Stage I
block« with effect from 1-4-1958.

Losses in Post and Telegraph Circles

{ Shri Subodh Hansda:
1280. Shri S, C Samanta:
Shri R. C. Majhi:

Will the Minister of Transport and
Communications be pleased to state:

(a) the total amount of compensa-
tion paid by different postal circles to
various parties due to loss of articles,
insured packets etc. or damages caus-
ed during transit in 1958-59 so far;

(b) in which carcle 1losses were
heavy, and

(c) what steps Government have
taken to minimise the losses?

The Minister of Transport and Com-
munications (Shri S. K. Patil): (a) to
(¢). The information 1s being collected
and will be placed on the Table of
the Sabha



4301 Written Ansuers © MARCH 4, 1950 Weitten Anawers 4202

Through Coaches Betwoen Bangalove
and Delbi,

1281, Shri Keshava: Will the Minis-
ter of Railways be pleased to state:

(a) whether it is a fact that through
coaches used to be run between
Bangalore and Delhi in the recent
past;

(b) if so, how long did they run;
and

(c) the reasons for stopping them
now?

The Deputy Minister of Rallways
(8hri Shahnawas Khan): (a) Yes, one
composite first and third class coach.

(b) From 16.4.1853 to 30.6.1856.

(c) Inadequate yard and platform
facilities at Madras Central station
for stabling the through coach, oc-
cupied by passengers, for long periods
ranging from 3 hrs. 45 mts. to 4 hrs
45 mts.

Chamarajanagar-Colmbatore
Railway Line

1282, Shri Keshava: Will the Minis-
ter of Railways be pleased to refer to
the reply given to Unstarred Ques-
tion No. 1181 on the 11th March. 1958
and state when Chamarajanagar-
Satyamangalam-Coimbatore Railway
line will be taken up for construc-
tion?

The Deputy Minister of Railways
(Shri 8. V. Ramaswamy): This pro-
ject is not included in the Second Five
Year Plan and it is too early to make
a forecast of what all the projects of
the Third Plan are likely to be.

Students in Ayurvedic Research
Oentre, Jamnagar.,

1288, Shri Keshava: Will the Minis-
ter of Health be pleased to state:

(a) whether any students of modern
medicine have been admitted to the
Ayurvedic Research Centre in Jam-
nagar for further studies in the indi-
genous systemg of medicine; and

(b) if a0, from which States do they
come and their number?

The Minister of Health (Bhrl
Karmarkar): (a) Provision for fur-
ther studies in Ayurveda exists only
at the Post Graduate Training Centre
in Ayurveda, Jamnagar, and not at
the Ayurvedic Research Centre. No
student of modern medicine has so0
far been admitted to the Post Gra-
duate Training Centre, Jamenagar.

(b) Does not arise.
Model Town Planning

1284 Shri Ram Krishan:
"\ Shri D, C. Sharma:

Will the Minister of Health be
pleased to refer to the reply given to
Unstarred Question No. 647 on the
1st December, 1858 and state:

(a) at what stage is the question of
introducing “a model town planning”
legislation; and

(b) the progress made so far in this
direction?

The Minister of Health (Shri
Karmarkar): (a) and (b). The draft
Model State Town Planning Legisla-
tion is proposed in the conference of
representatives of State Governments
which 18 expected to be convened to-
wards the end of March, 1989.

It is not the intention to enact any
Central legislation on this subject.
The draft Model Legislation, when
finalised will be forwarded to the State
Governments for adoption with such
modifications as may be considered
necessary to suit local conditions.

Buildings for 1.A.C. Offices

1285. Shri Ram Krishan: Gupta: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether it is a fact that the
offices of Indian Air Lines Corpora-
tion in big cities are accommodated
in private-owned buildings; and

(b) if so, whether there is any pro-
posal with the Corporation to con-
struct their own buildings?
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The Deputy Minister of Otvll Avia-
tion (Shri Mobiuddin) (a) Yes, Sir,
except for the Corporation’s Area
Administrative offices of the Bombay
Regwn which are housed 1n their own
buildings at Santa Cruz

(b) Yes, Sir, a multi-storeyed build-
ing 1s under construction m Calcutta

Travel in Air-Conditioned Coaches by
Government Officers

1286. Shri Ram Krishan Gupta: Will
the Minister of Railways be pleased
to state

(a) whether 1t 1s a fact that Gov-
ernment officers are allowed to travel
in Air-conditioned coaches by paymng
extra fare of 3 ples per mule over
1st Class fare,

(b) if so, whether the amount of
extra fare 1s received from the de-
partments concerned, and

(c) 1f not, the total amount of loss
suffered by Railways during 1957-58
and 1958-59 so far?

The Deputy Minister of Railways
(Shri Shahnawaz Khan). (a) and (b)
The facility of travelling by Air-
conditioned class 1s at present admis-
sible to the under mentioned cate-
gories of Government Officers (other
than Railway Officers who are govern-
ed by Rallway Pass Rules) —

(1) Officers drawing a pay of Rs
8,000 pm and above (if they are on
old rates of pay), or drawing a pay
of Rs 2,250/- pm and above (if on
the revised rates of pay), are allowed
the facility of travel at public expense
by taking a single seat/berth n Aur-
conditioned coaches In the case of
all such officers, a specific sanction 1s
1ssued allowing the concession in in-
dividual cases

(n) Officers who are in receipt of
pay of Rs 1600]- pm and above, but
below the lIimits stated in (i) above
can travel taking a single seat|
berth in Air-conditioned class coach

on payment of 3 pies per mile from
therr own pocket when travelling by
rail on duty A recovery of 3 pies
per mule 18 made from them for such
journeys While traveling by Air-
conditioned class, these officers are
required to purchase the necessary
Arr-conditioned class ticket by paying
the full Air-conditioned class fares in
cash to Rallway authorities in the
same way as the members of the
general public *A recovery of 3 pies
per mile on account of such travel is,
however, made from them through
thewr travelling allowance hills

There 1s, therefore, no question of
the amount of extra fare bemng re-
covered by Railways from the Minis-
tries/Departments concerned

(e) Question does not arise

Ticketless Travelling

1287. Shri Ram Krishan Gupta: Will
the Minister of Railways be pleased
to state*

(a) whether 1t 1s a fact that ticket-
less travelling 1s increasing between
Delh: and Rewar:

(b) 1if so, the nature of steps pro-
posed to be taken to check ticketless
travelling

(c) the number of persons found
travelling without tickets during 1958,

(d) the total amount
from them during 1958,

recovered

(e) whether 1t 1s alsop a fact that
Ticket Examiners were sometimes
attacked while checking tickets of

passengers, and

(f) 1f so, the details of such cases
during 1958?

The Deputy Minister of Railways
(Shri Shahnawaz Khan)* A statement
giving the information 1s placed on
the Table [See Appendix III, an-
nexure No 18]
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Development Programmes (b) if s0, to what extent; and
1288. Shri Ram Krishan Gupia: Will
the Minster of Transport and Com- (c) the names of the important
municstions be pleased to state schemes affected by this cute
(a) whether it 1s a fact that his The Minister of Bfate in the Minl

Ministry has recently applied cut to try of Transport and Commumications
the development programmes due to (Shri Raj Bahadur): (a) Yes.

foreign exchange difficulties;

(c) (b) Rs 1025:84 lakhs,
STATEMENT
. > Cut
No. Name of the Scheme imposed Remarks
(Rs. lakhs)

o Department of Transport T

1. Development of Cochun Port. . 122°39

2. Development of Kandla Port Project. 31 00

3. Dredger-cum-survey Launch Pool. §9+00

4. Acquisition of a Jaght-house render. 77+00

s. Hindustan Shipyard Development Programme. . 35°94 The Hindustan Ship~
yard have recently=
reiterated their pro-
posal for their
programme for ex-
tension of etty,
which was not
}lncuoncd dﬁe to
oreign  cxchenge
difficyluies.  This
18 under considera-
non apd if the
proposal  for the
extension of jetty at
a costof Rs. 2500
lakhs 15 appro-
ved the cut will
be reduced to Rs.
18-94 lakhs.

6. Dry Dock Project. 205 67 ‘The project was post-
poncd 1n 1957 tll
the foreign exchan-

';e position eased.
h¢ question o
revival of this
project 18 upder
wonsideration  at

present.

Department of feations and Civl Avic

7. PhasesIIIand IV ofthe Coaxial Cable Pxo;ut(luymg of
Coaxial Cibic from Agra to Bombay) . . 370 0o
8 Works at Aerodromes . . . N 33°32
9. Acronauncal Communications Stavice . . 29-49
10. Research and Development in Civil Aviation. - . 8 03
11. Development of Kodarkaual Observatory. . - . 11-00
12. Bstablishment of a Central Astronomucal Observatory. 20°00
13. Establishment of Naval Oantow and Txme stnal
Service. . . . 9°00
14. Development of Ovcnus Commumcauons Se:v:cc 14°00

e ey o

* ToraL . . 1025°84



4207 Written Answers PHALGUNA 18, 1880 (SAKA) Written Answers 4208

Jute Production in Bihar

1289 Shri Rameshwar Tantia: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether the jute crop m Bihai
in the year 1958-59 exceeded that of
the previous year, and

(b) whether on account of large
jute crop the prices of jute received
by the growers are much below than
the previous season”

The Minister of Food and Agricul-
ture (Shri A. P, Jain): (a) Yes, Sir

(b) Yes, Sir

Jute

1290, Shri Rameshwar Tantia. Wil
the Minister of Food and Agriculture
be pleased to state the efforts being
made to improve the quality of low
quality jute in India?

The Minister of Food and Agricul-
ture (Shri A P. Jain). The following
measures recommended by the Expert
Committee on quality of jute mn is
report in 1953, have been taken to
improve the quality of jute grown
mn the country —

(1) Construction of more new
retting tanks and tenovatio:
of old ones

(2) Establishment of jute seed
multiplication farms in  the
jute growing States of West
Bengal, Assam, ,Bihar, UP
and Orissa with a view tu
supply:ng improved varieties
of seed to the jute growers

(3) A Central Nucleus Jute Seed
Multiplication Farm with a
production capacity of about
450 maunds has becn set up
at Pannagarh 1n West Bengal
for muluplying 1mproved
seeds for supply to the jute
growing States for further
multipbcation 1n the  State
Farms

(4) Supply of 1000 each of sced
drills and wheel hoes free of

cost to the State Governments
for introduction of improved
cultural practices such ae
line-sowing

(5) Adoption of plant protection
measures, and

(6) Tramng of jute Development
Staff 1n 1mproved methods of
Jute cultivation

Booking of Power-loom Cloth as
Hand-loom Cloth

1291 Pandit D. N. Tiwary. Will
the Minister of Railways be pleased
to state

(a) whether 1t i1s a fact that somc
merchants of Amritsar were cheating
Railways hy labelling power-loom
cloth as hand-loom cloth for which
concesston 1n freight rate 1s allowed,

(b) whether any case has been in-
stituted against them, and

(c) the amount involved in the
matte1?

The Deputy Minister of Railways
(Shri 8. V Ramaswamy): (a) No
such case has come to the notice of
the Railway Administration

(b) and (c) Do not arise

P & T. Volunteers

r Shr1 § M, Banerjee
1292. { Shr1 Tangamani-
Shri A K Gopalan

Will the Minister of Transport and
Communications be pleased to state

(a) whether Posts and Telegraphs
Unions have represented against giv-
mg any preference to the volunteers
who served the department during
the threatened strike in August 1957
and

(b) 1if so, the reaction of Govern-
ment thereto?

The Minister of Transport and
Communications (Shri § K. Patil):
(a) Yes The National Federation of
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P. & T. Employees represented against
the grant of certain concessions to
volunteers.

(b) Government did not find justi-
fication to withdraw the concessions.

P. & T. Standing Committee

1298, Shri 8. M. Banerjee: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the number of meetings held
by the Posts and Telegraphs Standing
Committee so far since its formation,

(b) the number of items discussed,
and

(c) the items where
were reached?

The Minister of Transport and
Communications (Shrl 8. K. Patil):
(a) Five

(b) 190

(c) No question of agreement arises
ag this arrangement has been made
to follow up the implementation of
the decisions reached at the inter-
views granted by the Minister and
the Director-General to the National
Federation of P. & T. Employees and
its federated Unions.

agreements

Food Situation in Eastern U.P

1294, Shri 8 M. Banerjee: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the quantity of foodgrains to be
supplied by Centre to the eastern
districts of U.P. during 1959; and

(b) the price at which foodgrains
are sold through the fair price shops?

The Minister of Food and Agricul-
ture (Shri A, P. Jain): (a) Supplies
of foodgrains are not made by the
Centre separately for the eastern
districts of U.P. Foodgrains are sup-
plied for the State as a whole on the
basig of its overall requirements. No
quota as such has been fixed for U.P.
for 1959. The requirements of differ-
ent States are reviewed from time to

time and supplies are arranged keep-
g in view the needs of each State
and the availability of stocks.

(b) The prices at which foodgrains
are sold through fair price shops are
as under:

Seers Chataks
Rice]l . . 2 §*to arupee
Wheat . . 2 10 »
Milo . 3 8 0
Maize 3 4 9

*In Kaval towns rice is issued at
the rate of 2 seers § chataks to a rupee.

A @5 ae miyal W fewew @
qgeTT

ey ot wwew A wren ;. w@

R #fr a7 Tamt fr FaT AT fn

(%) far Y Qugo seaaf
STt & o frava, (eus § A=A
@y ) mfeat feak e faenw @
qgt;

(&) 7 @ womefr ) s &
AR A gD T quf o A o oY;

() afz g, oY ww W & @Y N
T I W & T W ; AN

(7) wo% fad vovandt wfwm-
fea & faeg war Frdandy Yy o ?

iwd ITaat (st gy W) :
(%) ==¥% 2w 9T saiT-srEear
(Interlocking) & < & <k
& agr 3 fo 53 mifeat Y o)
Y 9EY 59 R 9T Wi #r arf
#r spaear Ay o

(=) &, &1

(7) # soolt afr &, Faw
SRTT-SATET GF R 6T wH B
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T Y | T e, w2, eqw WY &
7w (facing point locks), fereht
¥ @, w?-wftw (track circuits)

ﬂtm-ﬁr adr oqpzeqr w0 Y
wft § A wy wNTTAT U & FH
Lk il

(%) s oy ST |

FWFETE-HEATET FFAT

R8s &Y aww A men : R/
TR AT 3 T A P HA 6 .

(%) ¢ s WX 30 A9mw,
Wys & fIv TRER & W
CETEEATE-HETAT $AorT Wi ¢ o-auw
réY &1 faraet are A 78 Y @wT; WK

(@) =@ g & w7 FEEAEr
W g g 7

e I (s g wi)
(%) «2.

(&) =™ a@ N 7 wnfew #
@ frmmfE s AwdaT® )

Iav 9w A faard Qeng

e, st WwE T T AW
aar pfw oft ¥ fgmmam, (s &
aIifFT S| §@T K% ¥ IJAT &
FEeT § A 4@ ¥ T H3 O

(%) SoR Ry q@R & G
gy fa=m Ay & fd qeus-
ye % faellg o & ¢ 57w o o
w4l w1 o T faan @y av, SEw
qgEaT ¥ wA-eA d@ fawrd A
& ot Wi ;

(w) texe-go ¥ faely o &
fag ¥ wT ¥ IOT WA TR W
frrffam afefrar ot § ; W

(7) sw w ofy ¥ fer-fm
faa§ gt WY g fear o ?

g wie gly @R (st w0 we
#w) - (%) @ wfsforr ootbas &
gra o) fagw doemell & @ R
w fafw arerd T qufer aff
¢ | 37 g fgamE Qo #r faarcor
Fo { 9ed qX w faar war § o f
TS GO g A9t Fealé & wqam
peya-¥e § qO &Y W ¢ Wk fomir
RO ¥ wmer § ) [Rfed afifree
W&y der (e

(&) a7 taxe~%o ¥ wwRI
g faarf oY & fod g seew
e . 9o wTEr TaUl ¥ frqr mar § 1

() gy g€ sy farcor oR
d & af g ol wgew o T far
mr § | [viEd ofefme 3, aqew
e gt

Platform Guides

1208 J Shri Nagi Reddy:
* \ Shrimati Parvathi Krishnan:

Will the Mmister of Railways be
pleased 1o state:

(1) whether there 1s any proposal
under consideration to abolish  the
platform guides at major statioms; and

(b) 1f <o, the reasons therefor?
The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) No.

(b) Does not arise.
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foyam @fw fafrds & fawes-
W o ayelt

;Ree. ot wwaw wa: W
ok 1 ag awA o O w4 e

(W) mragaa gfe W=
fge & (redz) fafwde w
R wrw T F faewr g (Fadw)
Y qgelt & fod faw A §

(@) w7 vy 7 ww fawr =
e w1 faar & WK

t7(’r) afg 7Y, @ @k || e

twd I (s §o To TW-
wHr) (%) & (7) wWAw g}
ww ' § faw fegem & (ame-
¥z) fafwdz *r 95 W §, foA
¥ W F A L 30 T TR &
T w3 frar g

qETAT T Y agen ¥ fag -
T @AY

P. & T Buillding at Chiplun

1300. Shri Assar: Will the Minister
of Transport and Communications be
pleased to state

(a) whether the scheme to con-
struct a building for the Departmental
Telegraph and Post Office at Chiplun
(District Ratnagiri, Bombay State)
has been sanctioned;

(b) whether land has been acquir
ed; and

(c) it so, when the construction
work is expected to start?

The Minister of Transport and
Communications (Shri 8. K. Patil):
(a) No.

(b) Land acquisition
have been started.

proceedings

(c) After the site is acquired and
the usual prelimineries like prepara-
tion of estimates, accordance of sanc-
tion, calling for tenders are completed.
These take time,

Staff of All India Institute of Medical
Sciences e

1 ( Shri V. P. Nayar:
1301. "\ Bhri Easwara Iyer:

Will the Mimister of Health be
pleased to state:

(a) whether Government of India
have enquired into the question whe-
ther the staff engaged by the All
India Institute of Medical Sciences
have requisite post-graduate teaching
oxpersience wn the concerned subjeet;
and

(b) if so, what 1s the result of such
enquiry?

The Minister of Health (8hri Kar-
markar): (a) and (b) The teaching
wtaff engaged by the All India Institute
of Medical Sciences possess the re-
quisite post-graduate qualifications and
teaching andlor research experience
in the concerned subjects

Minor Irrigation in Easterm U.P.

1302 J Shri Jagdish Awasthi:
W2 3 Shri §. M Banerjee:

Wil the Mimister of Food and
Agriculture be pleased. to state whe-
ther any aid has been given to the
State Govelnment for repairing the
existing tanks in the  Eastern Dis-
tricts of UP for minor irrigation”

The Minister of Food and Agricul-
ture (Shri A P. Jain): The required
information 1s being collected and
will be placed on the Table of the
I.ok Sabha in due course

Overbridge at Kharagpur Station
1303. Shrimati Renu Chakravartty-

Will the Minister of Railways be
pleased to state:

(a) whether the question of build
ing an overbridge at Kharagpur Rail-
way Station has been finalised;
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.. {b) whether the railway yard is
heavily congested with trains leading
to hold-up of traffic for long hours:
and

(c) the reasons for not giving pri-
ority to this work?

The Deputy Minister of Railways
(Shri 8. V. Ramaswamy): (a) No.
Sir.

(b) and (c). The railway yard at
Kharagpur is no doubt a busy one and
some detention is caused to traffic al
this level crossing. As it is proposed
to carry out material alterations to
the yard, it is not possible to finalise
the proposal of a road overbridge at
this stage. Besides this, a road over-
bridge at this site would be verv
costly as a number of lines will have
to be crossed. Already there is one
over-bridge about a guarter mile on
the west side of this level crossing
and a road underbridge at the east
end of the railway yard and, there-
fore, provision of an additional over-
bridge in replacement of the level
cro:sing, referred to above, at a high
cost does not seem to be justified.

faesit & wogslt oo

230¥. sft TAm TAmT : w7
e agv whe o 92 T A FT
ﬂr?ﬁr.-:

(%) fast i 9 woeft oew
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Late Running of Trains on Southern
Railway

Shri Agadi:
1305. {shﬂ Siddananjappa.

Will tne Minister of Railways be
pleased to state:

(a) whether it is a fact that some
irains on the 27th November, 1958
wore running late at all the import-
ant stations  between Hubli  and
Guntakal on the Southern Railwaxr
and the passengers of these trains
were put to inconvenience;

(b) whether it is also a'fact that
late running of these trains was due
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to the runnung of a special train of a
high Raillway official; and

(¢) it so, the reasons therefor?

The Deputy Minister of Rallways
(8hri Shahnawaz Whan): (a) to (c)
On 27th November, 1958 No 241 Up
Sholapur-Hubli1 Passenger was de
tamned at Gadag Station for 60
minutes and left Gadag at 112§
hours or 65 minutes late The deten-
tion was caused due to an Inspection
Special of the General Manager,
Southern Railway and the Govern
ment Inspector of Railways ahead
on the section inspecting a  bridge
between Halkoti and Gadag and for
checking the equipment of the Guard
of Na 241 Uy after arrwal at the
Inspection Special at Gadag The latc
running of No 241 Up affected
No 224 Dn Hublic-Mysore Passenger
on the Halkoti-Gadag section The
train, however, arrived at Hubli at
right ttme On the same day No 223
Up Mysore-Hubli Passenger arrived at
Hospet 40 minutes late due to other
causes but reached Hubli at nright
time

Orissa Foodgrains Control Order

1306. Shri Panigrahi: Will the
Minister of Food and Agriculture be
pleased to state

(a) whether Government of Orissa
has 1ssued an order called  “Orissd
Foodgrains Control Order” with s
view to introduce State Trading 1n
foodgrains,

(b) whether the Director of Food
Supplies 1n Orissa has 1ssued hcences
to dealers in foodgrains, and

(c) 1if so, the total quantity of food
grains purchased so far in  Orissn
after the introduction of State Trad
mg m foodgrains?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) The
Orissa Government have 1ssued the
Omnssa Foodgramms Control Order,
1958, with a view to licensing the
wholesale dealers in the State

(b) Lacences to dealers :n  Yood-
grains have been issued by the Col-
jectors of Districts under the powers
delegated to them by the Director
of Food Supplies

(c) About 70,000 tons have been
purchased on State Government
account since 1t has started making
purchases this season

Recognition of Unions

1307 Shri Ram Krishan Gupta: Will
tHe Miister of Railways be pleased to
refer to the reply given to Starred
Question No 436 on the 1st December,
1958 and state the nature of the de-
csions taken for the implementation
of decisions of the 15th and 16th
sessions of the Indian Labour Con-
gerence held 1n July, 1857 and May,
1958 regarding recogmtion of Unions?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): The matter
15 still under examination in  con-
sultation with the Ministry of Labour
and Employment

Cold Wave in India

S Shri Raghunath Singh

1308. 1 panait D N. Tiwary-

Will the Minister of Health be
pleased to state the number of people
1t India who have been reported to
have died of cold wave during the
month of December, 1958 and Jan-
uary 1959 (State-wise)?

The Minister of Health (Shri Kar-
markar): The information 1s beimng
collected from the States and will be
121d on the Table of the Lok Sabha
in due course

Collision near Gaya Station

1309. Shri Raghunath Singh: Will
the Mmister of Railways be pleased
to state

(a) whether 1t 1s a fact that the
Pelhi-bound Sealdah Express collid-
¢d with an engine near the signal
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at Gaya Station on the mght of the
ilth January, 1859, and

(b) if s0, causes of the accident’

The Deputy Minister of Railways
(8hrl 8 V. Ramaswamy)* (a) No

(b) Does not arse

Train Services for Bolpur

1310. Steri Subiman Ghose Wil
the Minister of Rallways be pleased
to state:

(a) what was the number of pas-
sengers (inward and outward) at the
Bolpur Station, Eastern Railway each
day from 2ist to 25th December,
1958,

(b) whether there was any special
train besides the usual trains running
ap and down from this station,

(c) if not, the reasons therefor,

(d) whether Government was not
aware that each year during this con-
vocation and Paus mela, there is heavy
rush of passengers,

(e) whether some more additional
bogles were attached to this usual
train that runs up and down from this
station,

(f) 1f so, the capacity for carrying
passengers in these bogies,

(g) whether Government was aware
that passengers suffered much for
want of trains in these days, and

(h) if so the action proposed to be
taken in the matter?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan). (a) The
information 1s given below

Date Inward Outward
21-12-58 1730 1073
22-12-58 2932 1009
23-12-58 5853 2864
24-12-58 7620 §611
25-12-58 1672 7292

373 LSD—4

(p) No

(¢) As arrangements were made to
clesr the extra traffic by augmenting
the loads of the sectional trauns, 1t
was not considered necessary to rur
special trains

(d) Yes

(e) and (f) Two extra composite
1st and 3rd Class bogies were attached
to trains numbers 329 Up/330 Dn.
Howrah Kiul Passengers from 22nd
to 25th  December, 1858 between
Howrah and Sahibgany; Further, the
loads of trains numbers 44 Dn and
338 Dn were augmented by one 31d
class bogie each on 24th and  Z3th
December 1958 from Bolpur to Cal-
cutta The carrymng capacity of the
composite carriages attached to 328
Upj380 Dn was 29 first class and 83
third class seats and of those attach-
ed to 44 Dn and 338 Dn was 76 scats
each

(g) No complaint has been receiv-
ed n this regard

(h) Train services on the scciion
will be augmunted by attaching extra-
carriages to clear the extra rush of
passengers as feasible, and as the
traffic offering may warrant Should
the need arise, running of speuial
trains will also be considered

Railway Sidmg for Tandur Collieries

1311, S Shri D V Rao
* ] Shri Nagi Reddy

Will the Minister of Railways be
pleased to state

(a) whether Singarem: Collieries
Company have paid any amount to the
Railway towards preluminary sur-
vey charges for a Railway eid ng for
the Kalyan-Khani of Tandur Col-
Leries, and

(b) 1f so, whether the prelhimunary
survey has been completed?

The Deputy Minister of Railways
(Shri 8 V Ramaswamy) (a) and
(b) Yes, Sir
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Warchouses in Andhira Pradesh

Shri Nagi Reddy:
2. {Shr! Ramam:

Will the Minister of Food and
Agriculture be pleased to staie the
amount sanctioned for the establis!}-
ment of the Central warehcuses in
Andhra Pradesh during 1958-60?

The Minister of Food and Agricul-
ture (Shri A, P, Jain): No specific
amount has been earmarked for the
year 1959-60 for establishment of
Central Warehouses in Andhra
Pradesh.

Auxiliary Nurses in Tripura

1313. Shri Bangshi Thakur: will
the Minister of Health be pleased to
state:

(a) whether it is a fact that the
Auxiliary Nurses of Tripura are not
allowed to enjoy the Washing Allow-
ance; and

(b) it so, the reasons therefor?

The Minister of Health (Shri Kar-
markar): (a) Washing allowance is
at present not admissible to Auxili
ary Nurses of Tripura.

(b) The washing allowance 1s not
paid because when the pay scales
were sanctioned the Auxilmry Nurses
were equated with ‘Dais’ to whom
such allowance is not admissitle. A
proposal for revising the scale of pay
allowed to the Auxiliary Nurses and
also for payment of certain allowances
including Dhobi allowance is nt
present under consideration
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Cattle Improvement Act

1818, Shri Padam Dev: Wil the
Minister of Food and Agriculture be
pleased to state:

(a) whether the Cattle Improvement
Act has been enforced in  Himach.l
Pradesh; and

(b) the steps taken under this At
in different parts of the Territory®

The Minister of Food and Agricul-
ture (Shri A P Jaim): (a) No

(b) Does not arise.

fevrem wdw & $R2 wgH wnt

1. Nt 9w ¥WW: T oW
o gl ot 7 o ¥ T A e

(%) Frezwntade (R wody,
ferrewr W) & w@ &% oW
gy, x

(/) 7g Fum == ™ g @
sy ?

wra w7 ghy wat (W "o o Ww):
(%) it aeTaT 9T W ] 1 qeus-NR
# guwy wwa fafy & @we fed
oA #r w4

(&) gexg-go &1
Goat Breeding in Himachal Pradesh

1320 Shri Padam Dev: Will the
Minister of Food and Agriculture be
pleased (o state

(a) the names of the places in
Himachal Pradesh where goat breed-
ing scheme has been introduced,

(b) the outline of the above men-
tioned scheme; and

(c) the progress made so far in the
scheme?

The Minister of Food and Agrewi-
ture (8hrl A. P. Jain): (a) The
scheme for research in developing
strains of goats for Mohair production
in Himachal Pradesh has been located
at Kothipura (Bilaspur District).

(b) Under the scheme 1i is pro-
posed.

(1) to evolve underhill conditions
of Himachal Pradesh a stramn
cf Angora goat, suilable to
local environment by crossing
the long-haired Himalryan
hill goats with the imported
Angora bucks, thereby com-
bining the Mohair qualities of
mported Angora with the
hardiness and size of the
local hill goats and fixing the
desired characters of the
particular cross by judicious
breeding,

(u) to undertake trials in rega:d
to the proper hand!ivg of
Mohair and 1its utilisation 1n
village industry;

(m) to undertake studies In m:s-
cellaneous problem< periain-
g to goat husbandry

(c) Preliminary arrangcments,
such as procurement of the founda-
tion herd, recruitment of staff, plan-
tation of ber trees etc, are being made.

fgmrew stw & ww faan o fafea
Tard

3L i) qu ¥7: FgT AT AT
sl g R N For a0 5
(%) fearamr s2q ] a7 faamr

gra fedta qeadia g F§ Aol
forelt swred aarf wf ¢ |, W
(%) #ar ag % § f6 fawmy
& 9Ard gawa & g 5T@ ¢
foa® afcomrasy qodr & ¥F @
LALLES  1 &



427 Written Answers PHALGUNA 183, 1880 (SAKA) Written Answers 4328

wir Wit gfic st (st wo w0
W) : (%) oo W wmk wk @
i 3 T A W

(o) o &
Irrigation Projeots

1322, Shri Jadhav: Will the Minaster
of Irrigation and Power be picaszed w
state:

(a) the criterion for deciding whe-
ther the major, medium and minor
Irrigation Project 1s economnucal,

(b) whether this criterion is strict-
ly adhered to in all the cases,

(c) if not, m whuch cases exception
is made; and

(d) the number of such cases (State-
wise)?

The Deputy Minister of Irrigatior
and Power (Shri Hathi): (a) In the
case of major or medium xrigation
projects, the return from it at the
end of ten years after its completion
should be more than the interest on
the capital cost of the project At
present the i percentage return for
deciding whether the project 15 pro-
ductive or unproductive is 4] per
cent As far as minor irrigation is
concerned, a scheme which yields a
return of 4] per cent. or more per
annum after taking into account the
maintenance and working expenses
would be considered economical.

(b) No, Sir

(c) The exception is made when
the project 1s intended to serve scar-
city areas and under-develop=l 1e-
gions

(d) The number of such cases, so
far as major and medium irrization
projects in the second Plan are
concerned is given below:

State Number

Andhra Pradesh . 7
Bihar . . . 3

Bombay 12
Kerala 3
Madhya Pradesh 2
Madras 3
Mysore 6
Ornissa 1
Punjab b
Rajasthan 5
Uttar Pradesh 5

TOTAL 48

Similar information in respect of
minor irrigation projects 1s not avail-
able.

Supply of Wheat to U.P.

1323. Shri Mohan Swarup: Will the
Minister of Food and Agriculture be
pleased to state:

(a) quantity of wheat supphied to
UP. during the year 1957-58 and from
April to December 1958; and

(b) the number of fair price shops
opened mn UP during the period and
whether the working of these shops
was satisfactory?

The Minister of Food and Agricul-
ture (Shri A. P Jain): (a)

(In ’coo Tons)

1957-58
(April 1957 to March 's58) 253
April to December, 1958 408

(b) On 31st August, 1957, 2135
shops were functioning in U P. State.
The number increased to 4082 on
31st December, 1958 and to 4658 on
21st February, 1959. The working of
these fair price shops 1s on the whole
satisfactory

Bridge at Ghazipur

J 3hri Kallka Singh:
 Shri Sarju Pandey:

Will the Minister of Railways be
pleased to state:

(a) whether there 1s any proposal
to construct a bridge on the river
Ganga at Ghazipur in Eastern UP.;

1324,
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(b) if so, the details thereof,

(c) what is the distance in mileage
between Ghazipur and Akbarpur on
Northern Railway by straight route
through Azamgarh as compared to the
existing rail-route distance between
Dildarnagar (E.R) and Akbarpur
(N.R.); and

(d) whether the Railway Board
has any proposal to relieve bottleneck
at Moghalsarai Junction by diverting
the traffic from Dildarnagar across
Ganga river via Azamgarh and Akbar-
pur after constructing a new broad
gauge Railway line

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) and (b).
A reconnaissance recently earried out
has shown that the site is suitable for
a bridge Details will, however, be
available only after further investiga-
tions of river conditions and behav-
1our are completed

(c): The distance between Ghazipur
and Akbarpur on the Northern Rail-
way via Phepna, Azamgarh and Shah-
gan) is 161 miles The existing rail
route distance between Dildarnagar
and Akbarpur by broad gauge 1s
131 miles.

(d) The limitation of funds in the
Second Plan Period does not perniit
consideration of any further pro-
posals for bridging of major rivers
and construction of the connecting
rail links

T.B Clinics

" 1325 Shri E. Madhusudan Rao: Wil
the Minister of Health be pleased to
state:

(a) the number of T.B Clinics pro-
vided for in the Second Five Year
Plan which have started functioning
in different States;

(b) the States which have failed
to provide suitable arrangements for
instaling the available equipment,
and

MARCH 4, 1088 Written Answere
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{c) the measures Government pro-
Pose to take to quicken the pace of
Progress?

The Minister of Health (Shri Kar-
Mmarkar): (a) The Central Govern-
ment have supplied X-ray and Labo-
ratory equipment to 60 T.B. Clinics
in the various States and out of them
35 clinics are functioning.

(b) X-ray and Laboratory equip-
ment have not been installed in 25
T B. Clinics as shown below:

State/Union Terntory Place

. Limbds.

. Bhavnagar
Junagarh
Sangrur

. Nabha

. Ambala
Ludhiana

. Bhopal

. Bharatpur

Bombay

Punjab

Madhya Pradesh
Rajasthan
Madras

Bihar

© P NeNE Wy

. Salem

-~
o

ol
-

. Jamshedpur
. Dhanbad

. Gaya

. Hazaribagh
. Muzaffarpur
. Bettiah.

. Saharsa,

. Cooch-Behar
. Sun
. Burdwan.

Andhra Pradesh 21. Kumool
22, N'zamabad

b B e e e
N AU ea wN

[
oo

West Bengal

N =
(=2 -]

Mysore 23. Gulbarga
24. Ghataprabha.

Asyam 25. Tezpur

(c) The State Governments con-
cerned have already taken necessary
Steps to expedite the prowvision of ac-
commodation, electric power and staff
so that the T.B. Clinics mentioned in
part (b) above may start functioning
a5 early as possible.
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Fishary Training Institute

Shri E. Maghuwdan Rao:

1808, {Shrl Asmar:

Will the Minister of Food and
Agriculture be pleased to refer to the
reply given to Unstarred Question
No. 2035 on the 15th September, 1858
and state:

(a) whether Government have de-
cided the location of the Fishtery
“Training Institute; and

(b) if so, what are the detailg?

The Minister of Food and Agricul-
ture (Shri A, P, Jain): (a) Not yet.

(b) Does not arise

Research on Apricots

127, Shri Pangarkar: Will the
Minister of Food and Agriculture be
pleased to state:

(&) whether any research 1s being
<onducted with apricots for utilising
them for food and drinks, and

(b) 1f so, with what resulis?

The Minister of Food and Agricul-
ture (Shri A, P. Jain): (a) and (b).
The informatwn 1s bemng collected
and a statement will be laid on the
Table of the Lok Sabha

Payment of House Rent by Station
Masters

1328, Shri Vajpayee: Will the Minis-
ter of Railways be pleased to state:

(a) whether it 1s a fact that the
station masters and assistant station
masters have to pay 10 per cent of
their monthly salary as house rent,

(b) whether 1t 1s compulsory for
them to reside in such rented accom-
modation, and

(c) if so, the reasons therefor”

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) If pro-
vided with Railway accommodation,
they have to pay the assessed rent

of the quarter or 10 per cent. of
their emoluments, whichever is less.

(b) and (c). Yes, if the quarters
are built for them and allotted to the
post.

Films for Development of Fishing

1829. Shri‘Assar: Will the Minuster
of Food and Agriculture be pleased to
state.

(a) whether Government of India
have received any films on the deve-
lopment of fishing or for the traiming
of modern mechanised fishing,

(b) if so, the places where these
films are being shown and to whom
these are shown,

(c) whether 1t 1s a fact that these
films are not shown to the fishermen
of Ratnamri and Kolaba district in
Bombay State, and

(d) if so, the reasons thereof?

The Minister of Food and Agricul-
ture (Shri A P. Jain): (a) Yes.

(b) These films have been distri-
buted to the Central Stations at
Mandapam, Calcutta, Bombay and
Cochin and to the various Fisheries
Extension Units at Calcutta, Manda-
pam, Delhi, Hyderabad, Bangalore,
Alighabad, Bhopal, Gauhat: and Patna.
These films are being exhibited to
Frshermen, Fish culturists, trainees
and members of NES. blocks and
village level workers from time to
time by these organisations or by State
Fisheries Departments

(c) and (d) No film has been
shown to the fishermen of Ratnagiri
and Kolaba district so far, but these
can be shown to the fishermen by the
Furheries Department of the State
Government after obtaining them on
loan from the different Central Sta-
tions/Unuts.
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Damodar Valley Corporation

1330. Shri Sublman Ghose: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether there was any proposal
to construct a -Pontoon DBridge on
D.V.C. Navigation Canal at the point
of cutting the Rasulpur Chanchai
Road, P. S. Memari, District Burdwan
(West Bengal) by the 20th June, 1958;

(b) if so, its estimated cost;

(c) whether the work has been
fimished within the scheduled period:

(d) if not, the reasons therefor; and

(e) the reasons for constructing a
Pontoon Bridge instead of a cart
bridge?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) No.

(b) to (e). Do not arse.

Bhimkund Project

Shri P. K. Deo:
1331. -{sxu-l B. C. Prodhan:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether the Government of
Orissa have recommended the inclu-
sion of Bhimkund multi-purpose river
valley project in the Third Five Year
Plan;

(b) whether any project report has
been submitted; and

(c) if so, the action taken thereon?

The Deputy Minister of Irrigation

and Power (Shri Hathl): (a) The
answer is in the negative.
(b) The Chief Engineer, Hirakud

Dam Project, has prepared the pro-
ject report on behalf of the State Gov-
ernment and submitted it to them for
their consideration,

(c) Does not arise.

4334

Nationalization of Electric Sapply
Compenies in Orisss

Shri P. K. Deo:
1332. £ Shri B. C. Prodhan;
| Shrl Sorendransth Dwivedy:

Will the Minister of Irrigation and
Power be pleaged to state:

{(a) whether 1t is a fact that the
Government of Orissa have submitted
a proposal to the Government of India
to nationalise all the electric supply
companies in Orissa which are now
in Private Sector; and

(b) if so, the action taken in the
matter?

The Deputy Minister of Irrigations
and Power (Shri Hathi): (a) Yes.

(b) The State Government was ad-
vised that the State Electricity Boards
set up under the provisions of the
Electricity (Supply) Act, 1948, are
competent to acquire the undertakings
situated in the areas of their schemes.

Departmental Catering on G. T.
Express

1333. Shri N. R. Munisamy: Will
the Minister of Railways be pleased
to state:

(a) whether the departmental cater-
ing m Grand Trunk Express and
Madras-Delhi Janata train is running
at a loss or profit; and

(b) 1if so, the amounts of loss or
profit during 1957-58 and 1958-59 so
far?

The Deputy Minister of Raiflways
(Shri Shabnawaz Khan): (a) Depart-
mental catering on Grand Trunk and
Madras-Delhi Janata Express trains
has been running at a loss.
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(b) A statement is placed on the
Table

STATEMENT

S Name‘—;f Losses mcurred—xn_

No. train departmental cater-
g during
— . JousR 195850
Rs Re

3 Grand Trunk

Expresses 1,53.043  1,20,000
2. Madras-Delht

Janata Expresses 16,340 32,187

NOTE —While the figures for the
Madras-Delh: Janata Expresses for
1957-58 are audited figures, those per-
tamming to Grand Trunk Expresses for
1957-58 are un-audited The figures
for 1958-59 for both the tramns are
Revised Estimates

Rabi-Growing Land mn Himachal
Pradesh

1334 Shri Daljit Singh: Will the
Mimnister of Food and Agriculture he
pleased to state the acreage of Rabi-
growing land i1n the Union Terntory
of Himachal Pradesh which could not
be sown due to water-logging during
1957-58”

The Minister of Food and Agricul-
ture (Shri A. P. Jain): There 1s no
problem of water-logging i1n Himachal
Pradesh and as such area of land
which could not be sown for this
reason does not arise

Indian Anti-Locust Mission

1835 Shri Shivananjappa: Will the
Minister of Food and Agriculture be
pleased to state

(a) whether 1t 1s a fact that an
Indian Anti-Locust Mission recently
visited Saudi Arabia, and

(b) 1f so, the achievements to 1its
credit in that country?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) and (b)
The first batch of the Mission, consist-
mng of 12 officials, has just got into
position 1n Saud: Araba for partici-
pation in an Anti-Locust Campaign
there, sponsored and co-ordinated by
the FAO The second batch con-
sisting of another II officials wnll

reach Saud: Arabia in the middle of
March, 1959 It 1s, therefore, too early
to assess their achievements

Castor Cultivation

1338 Sardar Igbal Simgh: Will the
Minister of Food and Agriculture be
pleased to state

(a) the total areas under cultivation
and production of castor in each State
at present,

(b) the steps taken to increase and
improve castor cultivation i each
State, and

(¢c) how far these have yielded
results?

The Minister of Food and Agricul-
ture (Shri A P. Jain): (a) to (c).
Statement giving the requisite infor-
ma%ion 1s placed on the Table [See
Appendix III, annexure No 20]

Ferozepur Cantonment Station

1337. Sardar Igbal Singh Will the
Minister of Railways be pleased to
state the number of incoming and out-
going passengers at Ferozepur Canton-
ment Station, Northern Raillway 1
1957 and 1958?

The Deputy Minister of Rallways
(Shri Shahnawagz Khan): The number
of 1n-coming and out-going passengers
at Ferozepur Cantonment station 1n
1957 and 1958, was as given below:

Year In-coming Out-going
1957 77292% 876100
1958 746856 830731

Saloons for Railway Officers

1338. Sardar Iqbal Singh. Will the
Minister of Railways be pleased to
state

(a) the total number of saloons and
bogies which are reserved for Rail-
way Officers 1n different Divisions of
Northern Railway, and

(b) the total number of Ist Class,
2nd Class and composite bogles on
the same Divisions?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) The-
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Carriages reserved for Railway Officers
in different Davisions of the Northern

4237

Carriage used by the Ralway Officers
-are designated as Inspection Carrages

The total number of Inspection Railway is
Number of Carnages
Dmision

Bogies Six- Four

wheeler  wheeler
Allahabad 1 1 14
Bikaner 4 10
Delh: 3 16
Ferozepur 4 16
Jodhpur 1 2 s
Lucknow 1 15
Moradabad 1 14
ToraL 15 3 90

(b) The total number of 1st Class,
2nd Class and composite bogie
carriages allotted as standby carrages

for replacement, periodical over-haul
and other purposes on different Divi-
sions 1s

Total number of Carnages

Division
Furst Class Second Class Composite
Bogic  4—whee- Bogie  4—whee- Bogie 4—whee-

ler ler ler
Allahabad 2 10
Bikaner 3 23 b 10
Dellu 22 2 6 37
Ferozepore 6 1 24

odhpur 3 23 7 10 4
ucknow 6 2 11
Moradabad 3 2 8

TotAL 45 sx 8 8 110 4

National Highway No. 6

1339 Shri N. B Maiti Wil the
M.nister of Transport and Communi-
cations be pleased to state

(@) the progress made so far to
construct National Highway No 6 so
far as 1t hes 1n Howrah and Midna-
pur Districks i1n West Bengal and mn
Singhbhum District in Bihar, and

(b) when the construction of each
of the above sections 1s likely to be
completed?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) A statement
fwving the required information 1,

placed on the Table [See Appendix
III annexure No 21]

(b) By the end of third five year
plan

Sugar Export Quota

1340 Sardar Iqbal Singh: Will the
Minister of Food and Agriculture be
pleased to state

(a) whether during 1958-59 all
sugar factories have given their share
towards sugar export quota accord-
ing to Government notification; and

(b) 1f not, the names of sugar fac-
tories which have not given thelr ex-
port quota?
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The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) and (b).
The sugar year 1958-59 started on 1st
November, 1958. Out of the quota of
one lakh tons fixed for shipment up
to 81st October, 1959, so far only 7,864
tons of sugar have been sold. No
complaints have yet been received
from the Export Agency of any factory
having refused to give dehvery of its
share in the said export quota.

Grow More Food Campaign in Punjab

1341. Sardar Igbal Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the amount of money sanctioned
to the Punjab Government for Grow
More Food Campaign during 1957-58
and 1958-59:

(b) the amount utihsed out of that;
and

(c) the extent to which Grow More
Food Campaign has succeeded there?

The Minister of Food and Agricul-
ture (Shri A. P Jain): (a) The Cen-
tral assistance sanctioned during 1957-
58 and approved during 1958-59 is as
under.

Year
1957-58
1958-59

(b) The amount utilised during 1957-58 13 as under:

Grant

32

(Rs. 1n Lakhs)
Grant Loan Short Term Loan
7 67 47 99 10500
30 67 134 91 120 00
(Rs n Lakhs)
Loan Short Term Loan
105 00

37 52

The figures for the year 1956-59 will
be available after the close of the
current financial year

(¢) During 1957-58 additional food
production of 1,08,000 tons was obtain-
ed Figures fo1 the year 1958-59 wall
be available after the close of the
current financial year The antici-
pated additional food production dur-
ing 1958-59 1s 1,53,000 tons

Mileage of Railway Lines

1342. Sardar Igbal Singh: Will the
Minuster of Railways be pleased to
state the total mileage of railway lines
on different Railways?

The Deputy Minister of Railnays
(Shri Shahnawaz Khan): The route
mileage of each Indian Government
Railway as on 3lst March, 1958 1s
furnmshed in Statement No 8 of the
Railway Board's Annual Report—

Volume II—coples of which have al-
ready been placed in the Parhament
Library

Thefts on Northern Rallway

1343. Sardar Igbal Singh: Will the
Minister of Railways be pleased to
state

(a) when the Railway Protection
Force was constituted on Northern
Railway,

(b) th¢ numbe: of thefts committed
on that Railway during the years 1954,
1955, 1956, 1957 and 1958, and

(c) the amount of loss caused to
Railway?

The Dcputy Minister of Railways
(Shr: Shahnawaz Khan): (a) From 2nd
December, 1954
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(b) and (¢) The required Informa t:on is given below:
¥ Booked consignments Railway property
e|r
No, of Amount No of Amount
thefts of Joss thefts of loss
1954 462 2,57,380 1676 42,837
195$ . . . . 411 2,I1,401 1311 49,924
1956 425 1,82,116 171 64,321
1957 526 3,57,410 1273 96,744
1958 427 2,00,218 1522 1,72,008

—— ——

Catering of Non-Vegetarian Food on
Northern Railway

1344, Sardar Igbal Singh: Will the
Minister of Rallways be pleased to
state

(a) whether it 1s a fact that in 1e
Northern Railway, the Raillway Cater-
ing Department 1s not paying adequate
attention to Non-Vegetarian food as
compared to Vegetarian food,

(b) 1f so, the reasons therrfor, und

(c) the present turn-over (month-
ly) on sales of Vegetarian Restaurants
and Non-Vegetarian Restaurants run
by the Railway Catering Depaitment
in the Northern Railway”

The Deputy Minister of Raillways
(Shri Shahnawaz Khan). (a) No

(b) Does not arise in view of the
answer to part (a)

(c) A statement, giving information,
for the period 1st April, 1948 to 3ist
December, 1858, 1s placed on the Table
[See Appendix III, annexure No 22]

Cheap Holiday Homes for Railway
Officers

1345. Sardar Igbal Singh: Will the
Minister of Railways be pleased to
refer to the reply given to Unstarred
Question No 1692 on the 17th Decem-
ber, 1958 and state the progress since
made 1n the finalisation of the .cneme
for providing cheap holiday hoines to
the officers on simular lLines a> have
been provided for the non-gazetted
staff?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): The matter
1s still under consideration

Express Train between Delhi and
Fazilka

1346. Sardar Igbal Singh: Will the
Minister of Railways be pleased to
refer to the reply given to Unstarred
Question No 1899 on the 17th Decem-
ber, 1958 and state the latest position
with regard to the provision of an
Express Tramn Service between Delhi
and Fazilka?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): There 1s no
change tn the position already indi-
cated. There 1s also no adequate
traffic justification for an additional
train between Delh:1 and Fazilha

Dharam Kot Out-Agency

1347 Sardar Igbal Singh: Will the
Mmister of Railways be pleased to
state

(a) whether Government ndve re-
celved any representations for the ree
opening of the Dharam Kot Out-
Agency 1n Ferozepur District, and

(b) if so, the decision taken there-
on?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) There
was no out-agency functioning at
Dharam Kot previously, nor has any
representation been received for the
opening of an out-agency at that
place

(b) Does not arise
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Deihi-Faxzitka Road

1348. Sardar Igbal Singh: Will the
Mimster of Transport and Communi-
oations be pleased to state

{(a) whether the work of broaden-
ing the Dellm-Fazilka Road will be
taken up during the Second F.ve Yecar
Plan period,

(b) if so, when,
(c) the amount to be spent, and

(d) from which side the worik w il
‘begin®

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj} Bahadur): (a) and (b)
‘The Section from Deilh: to Rontak has
already been widened fiom 12 ft to
22 1t The work of widenming the
Section from Rohtak to Hissar (from
12 ft to 22 ft) and the section from
‘Hissar to Mandi Dhabwali (from 9 ft
to 12 ft) 1s included in the current
Five-Year Plan and 1s likely to be
taken up during the next financial
year The work of wideming the scc-
tion froin Mand1 Dhabwali to Fazi'ka
wil]l be considered for inclussion in the
‘Third Plan

(c) Rs 3300 lakhs

(d) The work will commencc from
Rohtak and proceed towards Fazilki
as funds permut

Remodelling of Bhatinda Yard

1349 Sardar Igbal Singh Will he
Minister of Rallways be pleased to
state

(a) the amount spent upto the end
of 1958 for the remodelling of the
Yard at Bhatinda, Northern Railway,

(b) the rcasons for the shortfall,
and

(¢) the steps proposed to Le faken
to accelerate the pace of work’

The Deputy Minister of Railways
{8hri 8. V. Ramaswamy): (a) The
work has been completed and upto

81st December, 1958 Rs 262 lakhs
have been booked

(b) and (¢) Do not arise
C D. Projects in Punjab

{ Sardar XIgbal Singh:
1350. < shri Dalfit Singh:

Wil the Minmister of Community
Development and Co-operation be
pleased to state

(a) the number of Community Deve-
lopment Projects and National Exten-
eion Service Blocks at present werk-
mg in Pun)ab,

(b) the names of places wnere they
are located,

(¢) whether there 1s any block
there that has no pilot project for
industres, and

(d) if so, what are the reasons for
the same?

The Parliamentary Secretary to the
Minister for Community Development
and Co-operation (Shri B S Murthy):

(a) 127 Blocks

(b) A statement showing the loca-
tion of the blocks 1s placed on the

Table [See Appendix III annexure
No 23]

(c) There are two Pilot Projects for
Industries at Batala and Malerkotla
The other blocks do not have Pilot
Projects for industries

(d) In pursuance of the recoimmen-
dations of the Development Commus-
sioners’ conference held at Siumla in
May 1955, 26 Pilot Projects (Cottage
and Small-Scale Industries) were im-
tiated in the country on the basls of
one 1n each State as 1t then was Ac-
cordingly two such projects were al-
lotted to what i1s now the Punjab—
one to the then Pun)ab and the other
to the Patiala and East Punjab States
Union, since merged in the Punjab
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Thefts on kallways

1351, Pandit J. P. Jyotishl: Will rhe
Minister of Raflways be pleased to
state;

(a) what was the number of cases
of theft from Railway godowns and
wagons during the year 1858-59;

(b) how many of these were detect-
ed and prosecuted;

(c) what was the amount of pro-

perty lost; and

(d) what steps tiovernment have
taken to put a stop to this and what
is the percentage of reduction in
crimes thereby?

The Deputy Mimster of Railways
(Shri Shahnawaz Khan): (a) Figures
are maintamed according to calendar
year. Cases which occurred duri.g
1958 are 3932.

(b) NUMBER

detected prosecuted
1187 864

(c) Rs. 17,62,496.

(d) The following steps have Leen
taken:

(1) escorting of all important night
goods trains by armed and
unarmed personnel of the
R.P.F. in the vulnerable sec-
tors;

(2) joint patroling of track by
Railway Police and RPF on
vulnerable sectors;

{3) improvements In wagon secu-
rity by enforcing extensive
double rivetting and adoption
of EP. locking of wagons to
render wagon breaking diffi-
cult;

(4) picketing and patroiling of
vulnerabl> marshalling and
other imnortant yards and
godowns by personnel of the
RPF;
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(8) enlisting the active assistance
of Railway and District Police
to deal with railway criminals
who are found or suspected to
be responsible for theft;

(6) Provision of proper enclosure
in the form of protective walls
or fencings in vulnerable
yards and at godowns;

(7) the Headquarters detective
staff and the detective staff
attached to the Divisions are
being extensively used to
maintain surveillance at vul-
nerable points, to coilect in-
telligence about habitual rail-
way criminals and cheir
“modus operandi’ and to take
appropnate preventive action
against them in collaboration
with the Railway and District
Police;

(8

~—

existing security arrangements
are being periodically discus-
sed at appropriate levels with
the Raillway and District
Police authorities with a view
to bringing about improve-
ments considered necessary
from time to time.

The overall percentage of reluction
1t crime 1s 17 00 per cent.

Lift Irrigation Schemes in Kerala

Shri A, K. Gopalan:
1352. {Shri Kodiyan:

Whll the Minuster of Food and Agri-
culture be pleased to state:

(a) the amount of allocationg-under
the Second Five Year Plan for Lift
1srigation Schemes in Kerala;

(b) the amount already spent dur-
g the first three years of the Second
plan under this head;

(c) whether the State Goveinment
have asked for increase in the alloca-
tjon under this head in view of the
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special features of the terrain in

Xerala; and

(d) whether the Government of
India propose to increase the alloca-
tion to the State?

The Minister of ¥Food and Agricul-
ture (Shri A. P, Jain): (a) Rs. 28.50
lakhs.

(b) Rs. 11.97 lakhs have been spent
during the years 1856-57 and 1857-58.
The estimated expenditure during
1958-59 will be Rs. 14 lakhs. The
figures of actual expenditure will be
available after the close of the curront
financial year.

(c) Government of Kerala request-
ed for an additional allotment of
Rs 75 lakhs during the Second Plan
period

(d) For 1958-59 the origmnal alloca-
tion of Rs. 800 lakhs has been 1in-
creased to Rs. 16 00 lakhs and an allot-
ment of Rs 2500 lakhs has been
agreed to for the year 1959-60.

The amount to be allotted during
the year 1960-61 will be considered at
the time of discussion of State Plans
for that year taking into account their
performance 1n the previous years,

Remodelling of Cuttack Railway
Station

1353 Shri B. C. Mullick: Will the
Minister of Railways be® pleased to
refer to the reply given to Unstarred
Question No 1750 on the 17th Decem-
ber, 1958 and state:

(a) whether a further estimate for
Rs. 95,000 has since been sanctioned
for the remodelling of Cuttack Rail-
way Station;

(b) whether any further work has
been done; and

(c) 1f so, the nature thereof?

The Deputy Minister of Rallways
(Shri Shabnawaz Khan): (a) Not yet,
Sir. The estimate is practically
finalised and wil] be sanctioned short-

ly.

(b) No, Sir.

(c) Does not arise.

Arecanut Conference in Trivandrum:

Shri Warior:
1354. {sm Kodiyan:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) what are the recommendations
of the Arecanut Conference held at
Trivandrum n January this year; and

(b) the steps Government intend to
take to implement them?

The Minister of Food and Agricul-
ture (Shri A. P, Jain): (a) A list of
Recommendations made by the Con-
ference is placed on the Table. [See
Appendix III, annexure No. 24].

(b) Each case will be considered on
1ts merits.

Wheat and Rice Position in West
Bengal

1355. Shri N. B. Maiti: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the present supply position of
rice, wheat and wheat products in

West Bengal, and

(b) the future plan of supply to that
State of each of these foodgrains till
the next harvest?

The Minister of Food and Agricul-
ture (Shri A P Jain): (a) and (b).
There 1s no difficulty about wheat and
wheat products in West Bengal as .he
requirements for those commodities
are being adequately mct by the
Central Government.

As a result of the enforcement of
the Anti-profiteering Act, 1958, uf the
West Bengal Government, the arrivals
of rice from the countryside particular-
ly in the Greater Calcutta industrial
area, certamn deficit Districts and
deficit pockets and other industrial
areas had diminished. However, the
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arnvals ‘sre now mproving  In order
to asist the West Bengal Government
10 overcome this difficulty, the Gov-
-ernment of India have already sup-
plhied 42,000 tons of rice to the West
Bengal Government for distribution in
the months of January and February
“The Government of India have also
agreed to meet the requirements of
the State Government for the month
of March and will make every effort
to meet the reasonable requirements
of the West Bengal Government for
the rest of the year

Bogies for High Officials

1856. Shri N. B. Maiti: Will  the
Minuster of Railways be pleased to
state

(a) whether certain bogies m cer-
tain Mail trains carry boards bearing
the words “High Officials” indicating
-that these bogies are for the exclusive
ase of these officials,

(b) 1f so, ¢he categories of officials
included m this term, and

(c) the reasons for introduction or
continuance of this practice?

The Deputy Minister of Rallways
«Shri Shahnawaz Khan): (a) No

(b) and (c¢) Do not arise

Inrigation and Flood Protection
Schemes

1357, Shri L. Achaw Singh Will the
Minister of Irrigation and Power be
pleased to state

(a) the amount of money sanctioned
for irngation for Manipur Territory m
1958-59,

(b) the amount spent for flood pro-
4tection for the year and

(c) the schemes undertaken for
“Imphal and Iril rivers’?

The Deputy Minister of Irrigation
-and Power (Shri Hathl): (a) Nil

(d) Rs 128 lakhs up to the end of
January, 1989

(c) (1) Raising Imphal River righs
and left bunds by an average height
of 4 feet fo provide for a free board
of 3 feet above the high flood level
and widening these bunds by 4 feet to
make the top width 12 feet over a
length of 268 mules and 8 furlongs

(2) Raising the Iril River right bund
by an average height of 4 feet to give
a free board of 4 feet above the high
flood level and widening the bund by
10 feet to make the top width 15 feet
over a length of 13 miles and 7
furlongs

Central Mechanised Farm at Suratgarh

1358. Shri Ram Krishan: Will the
Minister of Food and Agriculture be
pleased to state the nature and de-
tails of new schemes of animal hus-
bandry and horticulture to be started
at the Central Mechanised Farm at
Suratgarh (Rajasthan)?

The Minister of Food and Agricul-
ture (Shri A P. Jain) The details are
as follows —

A Animal Husbandry Schemes

Cattle Breeding 20 Hariana breed of
heifers of high pedigree with one bull
will be maintained on mixed farmung
basis for multiphcation and upgrading
indigenous stock

Sheep Breeding 200 ewes and 8
rams of Bykanen1 breed will be kept
for development and distribution 1n
the region

Poultry Breeding A foundation
stock of 50 pullets and 10 cockrels of
white leghorn breed will be maintain-
ed for multiplication and distribution
m the region

B Horticulture

An area of 62 acres will be put
under orchard and plant2d with tha
following fruit plants —

Malta and pine-apple, Grape
fruit, Grape vine, Mosambi, Date
Palm
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Increase in Shipping Freights
{mm«m

Will the Minister of Transport and
Communications be pleased to state:

() whether it is a fact that the
Karmahon Shipping Conference has
decided to increase freight rates on
shipment of certain special cargoes
between the East Coast of India and
the Continent,

(b) 1if so, which are the commodities
that will be affected, and

(c) what is the increase for each
such commodity”

Yhe Minister of State in the Ministry
of Transport and Communications
(Shri Raj Bahadur): (a) Yes Sir

(b) and (c) A statement 18 placed
on the Table [See Appendix III, an-
nexure No 25)

Production of Foodgrains

1360. Shri Daljit Singh- Will  the
Minister of Food and Agriculture be
pleased to state

(a) the additional production of
foodgrains obtained in Punjab State
during 1958-59 through Grow More
¥Food Schimes, and

(b) the amount spent during the
same year In the State?

The Minister of Food and Agricul-
ture (Shri A P. Jain): (a) Actual
figures of additional production obtain-
ed during 1958-59 will not be available
until some time after the close of
current financial year The anticipat-
ed additional production during
1958-59 1s 1,53,000 tons

(b) The information regarding the
amount spent will be available after
the close of the current financial year
The outlay proposed for the various
Grow More Food Schemes for the
year 1858-89 18, however, indicated in
the statement placed on the Table
{See Appendix III, annexure No 26}

373 (A1) LSD—$§

Income at Hoshisrpur and Nabgal Dam
Statioms

1861. Shri Daljit Singh: Wil the
Minister of Rallways be pleased to
state the 1income of goods and pas-
senger trafic at Hoshiarpur and
Nangal Dam stations on Northern
Railway separately during 1958-59 so
far month-wise?

The Deputy Minister of Railways
(Shri 8. V. Ramaswamy): A state-
ment giving the required information
is placed on the Table ({(See
Appendix III, annexure No 27}

Stops for Air-Conditioned De-lux
Trains on Delhi-Madras Line

1362. Shri N. R. Munisamy: Wil
the Minister of Railways be pleased
to state

(a) whether there 1s any proposal to
arrange for more stops for Air-condi-
tioned (De-lux) Trains on Delli-
Madras Line from 1st Apnl 1959; and

(b) i so, what are the stations
where such new stops are contemplat-
ed?

The Deputy Minister of Rallways
(Shri Shahuvawas Khan): (a) and (b).
It 1s proposed to provide halts of Nos
21 Dn/22Up Air-conditioned Express
tramg running betweens New  Delhi
and Madras Central at Nellore station
with effect from 141959
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Vending Licences on Raflways

S'Shri Rajendra Singh:
" q Shri Ramji Verma:

Will the Minister of Rallways be
pleased to state:

(a) whether it is a fact that a few
vending licences for fruits were can-
celled at Allahabad Station of the
Northern Railway due to congestion;

1364

(b) whether 1t 1s also a fact that a
few months later five ex-fruits
vendors were 1ssued direct vending
licences against the policy of the Rail-
way Board; and

(c) whether the second contract of
fruit vending 1s lying vacant at Kan-
pur Station on the Northern Railway
for about one year; and

(d) it so, the reasons therefor?

The Deputy Minister of Rallways
(Shrl Shahnawas Khan): (a) and (b).
The sale of pan, biri and cigarettes at
Allahabad was taken over by the Rail-
way on introduction of departmental
catering. The contractor who was

selling pan, bin and cigarettes was
given the license for vending fruits as
a measure of rehabilitation. The num-
ber of vendors for the fruit contract
was limited to the number this con-
tractor had for the sale of pan, biré
and cigarettes,

The vendors who were displaced as
a result of this have been awarded
direct licenses for fruit vending by
the Railway on a temporary basis.

(¢) Yes.

(d) The person to whom the con-
tract was imitially allotted did not
take it up.

Rallway Co-operative Stores Ltd,
Koid

1365. Shri Onkar Lal: Will the
Minister of Raliwayg be pleased to
state:

(a) the amount of financial aid or
subsidy given so far by the Railway
Administration to Kotah Railway Co-
operative Stores Lamited,

(b) whether Government have any
information regarding the up-to-date
profit and loss account of the Co-
operative Stores; and

(¢) 1f so, the details thereof?

The Deputy Minister for Rallways
(Shri Shahnawaz Khan): (a)
Rs 2,404/- as subsidy

(b) No The accounts of the Society
have been audited only upto 30-8-1857.

(c) A copy of the profit and loss
account of the Stores upto 30-6-1957
1s placed on the Table [See
Append:x 111, annexure No 23].

Survey of Lines on Western Railway

1866. Shri Onkar Lal: Will the
Minister of Railways be pleased to
state:

(a) whether the traffic and engi-
neering survey reports of Chittorgarh-
Kotah and Ajmer-Kotah broad gauge
lines on Western Railway have been
received and examined; and



4383 Written Answers PHALGUNA 13, 1880 (SAKA) Written Answers 4296

(b) the nature of decizions arrived
at?

The DPeputy Minister of Rallways
(S8hrl 8, V. Ramaswamy): (a) Yes
8ir.

(b) Construction of the project was
not considered economically viable.

Railway Sectiona] Officers Attached
With SPE.

18687. Shri Onkar Lal: Will the
Minister of Raflways be pleased to
state:

{a) the number of Railway Section-
al Officersand Inspectorsattached to
Special Police Establishment to assist
them in the investigation of corrup-
tion cases aganst Railway officials;

(b) the average annual expenditure
incurred by the Railways on these
deputations;

(c) the number of cases successfully
investigated during the year 1938;

(d) whether withdrawal of these
officers is proposed in view of Rail-
ways having their own specialised
organisations; and

(e) if not, the reasons thereof?

The Deputy Minister of Raliways
(Shri Shahnawas Khan):

(@) Railway Sectional Officers . 27

Inspector-cum-Ratlway
Secuional Officer 1

(b) Rs. 2,13,000 (Approx.)

(c) 540 cases were investigated by
Special Police Establishment during
1958. Out of these, prosecution was
launched in 85 cases, 146 cases were
reported to the Railways for suitable
Departmental Action, 49 cases were
transferred to local Police or dropped
for want of proof and the rest remain-
ed under investigation at the end of

the year.
(d) No.

(e) Railways have got Vigilance Or-
ganisations but they have no legal

Police powers to investigate cases of
bribery, corruption or cnminal mis-
conduct. Assistance of Railway Sec-
tional Officers and Inspectors-cum-
Railway Sectional Officers to the
Special Police Establishment ig es-
sential as these officers have detailed
knowledge of the working of the
Railways.
Enquiry Officers

13¢8. Shri Onkar Lal: Will the
Minister of Rallways be pleased to
refer to the reply given to Unstarred
Question *No. 1988 on the 18th De-
cember, 1957 and state:

(a) whether full-time enquiry
officers have since been appointed on
all the Railways; and

(b) if not, the reasons therefor?

The Deputy Minister of Railways
(Shri Shahmawaz Khan): (a). Not
yet.

(b) The matter is under considera-
tion.

*Reply to Unstarred Questlon No,
1988 to be put by Shri Nardeo
Snatak in the Lok Sabha on
19-12-1957.

QUESTION

1988, SHRI NARDEO
SNATAK.
Will the Minister of )
Ra:iways be pleased to
State:

ANSWER

(a) the various Railways | Northern and
on which full-ume Enq- | Southern

uiry Officers have been ;| Railways.
appointed, and L

(b) whether these posts | Yes, for expedi-
are nceded for administra- | ting disciplinary
uve work and particularly | proceedings
for speedy dispusal of cases
like svspension® J

Printing of Railway Centenary
Volumes

1369. Shri Onkar Lal: Will the
Minister of Railways be pleased to
state:

(a) the number of copies of Rail-
way Centenary volumes printed in
English and Hindi;

(b) whether these have been donat-
ed to the Railways in foreign coun-
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tries when Railway delegations visited
those coyntries;

(c) if so, the number of such copies
donated; and

(d) 1t not, the reasons therefor?

The Deputy Minister of Railways
(Shri Shahnmawaz Khan): (a) 4948
copies were printed in English and
500 in Hinds

(b) Injtially, copies of the English
yersion were distributed as comph-
mentary copies to important foreign
Railway Administrations On certain
occasions, when Indian Railway offl-
clals wvisited foreign countries, they
also took some copies of the English
version for presentation purposes,
similarly, on certain occasions, when
officials of foreign rajlways visited this
country, they were presented with
some copies

(c) 97 copies of the Enghsh version
have been donated in the manner
indicated under (b)

(d) Does not arise so far as  the
Enghsh version 1s concerned The
Hindi version 1S only a translation
meant for use within the country

Railway  Gazettoer

Shri Ram Krishan:
1870.3 Shri Onkar Lal:

Will the Minister of Railways be
pleased to state

(a) whether the Raillway Gazetteer
has been compiled,

(b) if so, the mam featuresthereof,
and

(c) if not, the steps proposed to be
taken by Government m the matter?

The Deputy Munister of Railways
(Shri Shahmawax Khan): (a) Material
for compilation of a Railway Gazetteer
is being collected by each Railway

(b) The Gazetteers will contain in-
formation under the following broad
heads*

1 Information about the area
served by each station

4258

II Particulars of the nature and
wolume of traffic dealt with at the
station, and

I Faciities available for pas-
sengers and addihonal amenities
deemed desirable and noted for
consideration in consultation with

the Passenger Amenities Commit-
tee

{c) Does not arise

Water Scarcity in Kotah Railway
Colony

I371. Shri Onkar Lal: Will the
Minister of Railways be pleased to
state

(a) whether Government are aware
of the sufferings of the employees of
the Railway Colony of Kotah due to
acute scarcity of water particularly in
the summer months; and

(b) 1if so, what scheme Government
have to improve the water supply of
Kotah Railway Colony?

The Deputy Minister of Rallways
(Shri S V. Ramaswamy): (a) With
the improvements to water  supply
arrangements carried out recently no
acute scarcity of water 1s experienced
at Kotah ;n summer months now
These improvements comprise of pro-
vision of

(1) a filteration plant of 10000
gallons capacity and other anail-
lary works,

(i) two overhead tanks of
50,000 galions capacity each,

() distribution mams  and
service connections to staff quar-
ters

(b) Does not arise

Anti-Ticket Fraud Section

1572. Sbri  Onkar Lal: Will the
Minister of Raflways be pleased to
state

(a) the work done by the “Fraud”
section of the Ticket Checking Branch
of Northern Railway;
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(b) whether such machinery has
been set up on the Western Railway
also;

(e) if so, the npature of the work
done by 1t since its inception, and

{(d) if the reply to part (b) above
be n the negative, the reasons there-
for®

The Deputy Minister of Rallways
(Shri Shahnawaz KEhgn): (a) The
Anti-ticket Fraud Organisation was
set up on the Northern Railway from
February 1957 This Organisation has
investigated 433 cases of suspected
ticket frauds committed by the pubhe,
students and the Railway staff The
culpnts were prosecuted wherever
possible In other cases the matter
was reported to the departments con-
cerned for disciplinary action

(b) No

4260

{c) Does not anse

(d) The necesmty of having such &
separate squad has not been felt on
the Western Rallway

Represeatations from Railway Staff

1373. Shri Onkar Lal. Will the
Minister of Rallways be pleased to
state®

(a) how many representations from
employees of Kotah Division are pend-
g before the General Manager, Divi-
sional  Superintendent, Divisiomal
Personnel Officer, Kotah, of Western
Railway for over 3 months, 6 months
and one year, and

(b) the steps proposed to be taken
to dispose them of expeditiously?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) The -
formation 1S given below

Over Over 6 Over one
mon months year
old old od
() Before General Manager 5 4 N
(s5) BeforeD S and the DPO 33 30 11

(b) Personnel Inspectors are attach-
ed to each Divisional Office m order to
ensure quick disposal of representa-
tions Special efforts are being made
to dispose of the pending representa-
tions

Ballway Research and Testing Centre

1375 Shri Onkar Lal' Wil the
Minister of Railways be pleased to
state the progress of work done by
the Railway Testing and Research
Centre 1n regard to—

(1) the machine to be fixed at level
crossing gate to show arrival or de-
parture of trains and automatic clos-
ing and opening,

{l1) flood indicating apperatus for
drivers; und

(1liy héat indicating insttuments?

The Deputy Minister of Rallways
(Shri S. V. Ramaswamy): (1) The
equipment proposed to be provided at
Alambagh, Lucknow, has since been
mnstalled and introduced at a level
crossing at the Bal Bhawan Joy Ride
Railway, Della

Similar equpment is being arrang-
ed and will shortly be installed at
the level crossing at Alambagh, Luck-
now for trial to observe 1its working
under actual service conditions

(1) Two sets of flood indicating
sgnals have been installed for service
trials on each Railway

(il1) Presumably the reference is to
the device which 1s under development
for detecting hot boxes on runnihg
tramns The first model detector has
tecently been built and will require
extensive testing
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Ballway Protectien Feres Degs Squad

1876. Shri  Onkar Lal: Will the
Minister of Rallwayas be pleased ¢o
state:

(8) whether it iy ® fact that u Rail-
way Protection ¥orce Dogs Squad has
been set up on the Southern Railway;
and

(b) if so, the nature of work done
since its inception?

The Deputy Minister of Rallways
(S8hri Shahnawas Khan): (a) Yes. A
Dog Squad consisting of 4 dogs has
been formed in the Railway Protection
Force of the Southern Railway. The
training of only one dog has been
completed 1n the Madras City Police
Dog Kennel and the other three are
under training.

(b) The Dogs have been patrolling
the Tondiarpet Marshalling Yard
during nights. On the night of
8-2-1959 they located two criminals
who were lurking in the yard and
they were apprehended and a case re-
gistered against them under section
54/550 Criminal Procedure Code.
These dogs will also be taken to other
yards and goods sheds for patrolling
and detection when there is an out-
break of crime.

',‘Soehl Education on  Rallways

1371. Shri Onkar Lal: Will  the
Minister of Rallways be pleased to
state:

(a) the progress made in social edu-
cation on Rallways since appoint-
m nt of Social Education Inspector in
the Railway Board; and

(b) the nature of the plan for 19598-
80 on Western Railway in this regard?

The Deputy Minister of Rallways
(Shrl Shahnawax Khan): (a) Since
the appointment of the Inspector, the
Social Education Scheme has been
extended and also intensified on Rail-
WRYS.

(b) No basic change in the Scheme
s contemplated; but further extension
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and intensification is programmed for
1989-60 on all Railways, including the
Western Railway.

Study Tours of Rallway Officorn

1378. Shrl Onkar Lal: Will the
Minister of Railways be pleased to
state:

(a) the number of study tours of
Officers of one zone to mnother xzone
arranged by the Railway Board on
each Railway during the year 1888-
39 so far; and

(b) the result mchieved thereby?

The Deputy Minister of Railways
(Shri Shahnawas Khan): (a) and (b).
Information is being collected and will
Ye faid on the Tabie of the House.

Bungalow Peona

1379. Shrl Onkar Lal: Will the
Minister of Rallways be pleased to
state:

(a) the total number of officers on
Railways having bungalow peons; and

(b) the nature of duties these peons
perform?

The Deputy Minister of Railways
(Shri Shahnawas Khan): (a) 596.

(b) Bungalow peons are utilised to
be in attendance for any office work
after office hours and on Sundays/
Gazetted holidays; e.g. to carry papers,
files, etc. from bungalow to station,
offices etc. and vice versa and tele-
grams, messages etc. to the staft at
their residences and to subordinate
officers in emergencies; and to accom-
Pany officers when the latter are call-
ed upon to proceed on tour in emer-
gency or at odd hours.

Strike in Ganga Bridge Bstablishment

Shri Raghunath Singh:
1380. { Shrimati Renu
Chakravartty:

Will the Minister of Rallways be
Pleased to state whether it is a fact
that nearly 2000 employees of the
Ganga Bridge Establishment Kiul
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Garshare are on strike since the 31st
January 1900 demanding retention in
service:

Khan): Casual
labour of the Ganga Bridge Project
were on strike from 31st January to
16th February the number of strikers
on each day varying from about 1900
to about 3400, The main demand of
the strikers was that they should be
given a written assurance of regular
employment on some Railway or Pro-
ject ufter the completion of the Ganga
Bridge Project. Such an assurance
cannot be given.

Diversion of Rallway Line Near
Kotah

18381, Shri Onkar Lal: Will the
Minister of Railways be pleased to
state:

(a) whether the Government of
Rajasthan have proposed a diversion
of the railway line near Kotah for
Canal Construction work; and

(b) if so, the amount of expenditure
involved and when this is hkely to be
taken in hand?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) The
Government of Rajasthan have asked
for six canal crossings, three on the
main hine (Bombay-Mathura Section)
and three on the branch line (Kotah-
Bina Section). It is necessary to lay
B temporary diversion of railway
track, so that the line of communica~
tion is not interrupted while carrying
out the work of providing these canal
crossings.

(b) The approximate cost of tem-
porary diversion of railway track for
each of these six crossings is
Rs. 89,000/~ which is chargeable to the
State Government under the rules and
the work is in progress at all the
canal crossings.

Central Investigation Departmest of
Rallway Board

1388, Shri Onkar Lal: Will the
Minister of Rallways be pleased 0
state:

(a) the number of cases received by
the Central Investigating Department
of Railway Board for investigation
during the year 1958;

(b) the number of cases still pend-
ing for enguiry;

(¢) the number of cases substantiat-
ed; and

(d) the number of cases dropped?

The Deputy Minister of Rallways
(Shri Shahnawas Khan); (a) 229.

(b) 188°.
(c) 60.
(d) 36.

*Enquiry in these cases has been
initiated but not finalised.

Labuor Participation in Management

1383. Shri Onkar Lal: Will the
Minister of Rallways be pleased to
refer to the reply given to Unstarred
Quection No 1985 on the 18th Decem-
ber, 1957 and state:

(a) the nature of the scheme regard-
ing labour participation in manage-
ment;

(b) if no scheme has yet been work-
ed out the reason for the delay; and

(c) when it is likely to be finalised?

The Deputy Minister of Rallways
(Shrl Shahnawaz Khan): (a) The mat-
ter is still under consideration.

(b) The actual manner in  which
worker participation should be secur-
ed has been under examination with
reference to the administrative struc-
ture of the Railways and a study has
taken time.

(c) A decision in this regard will be
taken as early as possible.
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Central Hivestigation Agency

138¢ Shri Onkar Lal: Will the
Minister of Raflways be pleased to
state the number of inspectors ap-
pomted from each Zonal Railway in
Central Investigating Agency?

The Deputy Minister of Railways
(Shri Shahnawas Khan):

Northem

4
Western I*
Central 1
Eastern - 2
Southern 1
North-Eastern 2

*Since sent back to his parent Rail-
way as he was due for promotion there
to gazetted rank

Overcrowding on Dehra Dun Express

1385. Shri Onkar Lal: Will the
Minister of Rallways be pleased to
state

(a) whether Government are aware
of overcrowding of passengers m third
class compartments in Dehra Dun
Express between Kotah and Delhi
Stations; and

b) 1f so, the steps proposed to be
taken to relieve such overcrowding®

The Deputy Minister of Railways
(8hri Shahnawaz Khan): (a) and (b)
Overcrowding has not been noticed
on this train between Kotah and Delh:
to any appreciable extent

With effect from 1-1-1958, one III
class bogie was added to this tram to
run between Bombay Central and
Dehra Dun Further, from 10.6-1858,
an additional II and III class compo-
site bogle has been put on to run bet-
ween Kotah and Dehra Dun

MARCH 4, 1959 Statement in substitution of

reply to U.S Q. No. 1706
Eloctriitationk of Sfaitioks

1386. Shrl  Onkar Lal: Wil the
Minister of Railways be pleased to
state:

(a) the number of stations in Kotah
Division of Western Raillway where
electrification of stations has  beén
proposed during 1859; and

(b) the names of such stations on
the Kotah-Bma Section?

The Deputy Minister of Rallways
(Shri S. V. Ramaswamy): (a) Seven.

(b) Ashoknagar and Baran
Nagatjuhasagar Dam Workers Strike

Shri Raghunath Singh:
1387.{ Shri A. M. Tariq:
Kumari M Vedskumzrl:

Will the Mamster ot Trrigation and
Power be pleased to state whether 1t
is a fact that 4 thousand workers of
Nagarjunasagar Dam employed on the
right Bank of the canal construction
have gone on an indefinite strike?

The Deputy Minister of Irrigation
and Power (Shri Hathf): 1315 unskill-
ed workers borne on the work charg-
ed establishment went on strike from
12th February, 1959 The strike was
called oft on 23rd February, 19590 It
has been reported that this strike did
not 1n any way affect the progress of
work on the Project as 30,000
labourers were working uninter-
ruptedly on canal excavations even
during the strike period

STATEMENT IN SUBSTITUTION OF
REPLY TO UNSTARRED QUES-
TION No 1706

The Deputy Minister of Raflways
(Shrl Shahnawaz Khan): I beg to lay
on the Table a statement showing the
number of Station and Assistant Sta-
tion Masters and amount of security

No further strengthening is contem- deposit taken from them on  South
plated Fastern Railway
Category No. of Staff Amount taken as security deposit
Assistant Station Master About 600 Rs. 768/-
Station Masters . . . . Nit Station Masters sré not yequire®

to furmish Security Deposit
on this Railway.




Paper laid
on the Table

Note: From the information collect-
ed from railways, it has been noticed
that the amount of security deposit
taken from Station and Assistant Sta-
tson Masters 15 not uniform on all the
Railways It has since been decided
that the amount of security deposit
from Station and Assistant Station
Masters responsible for handing cash
should be Rs 300/- uniformly on all
ratlways and necessary orders have
been 1ssued to the railways to refund
the excess of deposit to the employees
concerned

1213 hrs.

RE MOTION FOR ADJOURNMENT

Mr, Speaker: Papers laid on the
Table—Shr1 Karmarkar

Shri S. M Banerjee (Kanpur):
Sir,

Mr. Speaker: The hon Member has
developed a knack of interrupting 1
won't allow any matter to be raised
which 1s not on the Order Paper If
the hon Member wants he may send
me a chut and I will call him

Shri 8 M Banerjee. I have already
written, Sir, about the adjournment
motion about

Mr. Speaker: The hon Member
cannot bring 1t here He can write to
me It will take some time for me to
dectde whether I should admut it or
not admit 1t

Now, we go to the next item

12.16 hrs.

PAPER LAID ON THE TABLE

NOTIFICATION UNDER PREVENTION OF
Foop ADULTERATION ACT

The Minister of Health (Shri Kar-
markar): Sir, I beg to lay on the
Table, under sub-section (2) of Sec-
tion 23 of the Prevention of Food
Adulteration Act, 1954, a copy of Noti~
fication No GSR 17 dated the 3rd
January, 1959 {Placed it Library, See
No LT-1260/59]).
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MESSAGE FROM RAJYA SABHA

Secretary: Sir, I have to report the
following message received 1iom the
Secretary of Rajya Sabha —

“In accordance with the provi~
sions of rule 101 of the Rules of
Procedure and Conduct of Busi-
ness 1n the Rajya Sabha, I am
directed to inform the Lok Sabha
that the Rajya Sabha, at its sitting
held on the 2nd March, 1959,
agreed to the following amend-
ments made by the Lok Sabha at
its siting held on the 23rd Febru-
ary, 1959, in the Workmen’s Com-

pensation (Amendment) Bill,
1958 —

Enacting Formula
1 That at page 1, hne 1,—

for “Nmth Year”
“Tenth Year”

Clause 1

substitute

2 That at page 1, line 4,—
for “1958” substitute “1959".

ESTIMATES COMMITTEE
THIRTY-THIRD REPORT

Shri B. G Mehta (Gohilwad) Sir,
I beg to present the Thirty-third
Report of the Estimates Committee
(Second Lok Sabha) an the Ministry
of Steel, Mines and Fuel—Hindustan
Steel (P) Ltd —Rourkela, Bhila1 and’
Durgapur Steel Projects

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

THIRTY-SIXTH REPORT

Sardar Hukam Suigh (Bhatinda):
Sir, I beg to present the Thirty-sixth.
Report of the Committee on Private
Members’ Bills and Resolztiona.
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STATE BANK OF INDIA (SUBSI-
,-  DIARY. BANKS) BILL®

The Minister of Revenue and Civil
Expenditure (Dr. B. Gopala Reddi):
‘Sir, on behalf of Shri Morarji Desai,
I beg to move for leave to introduce a
Bill to provide for the formation of
«<ertain Government or Government-
associated banks as subsidiaries of the
State Bank of India and for the con-
stitution, management and control of
the subsidiary banks so formed, and
for matters connected therewith, or
incidental thereto.

Mr. Speaker: The question is:

“That leave be granted to intro-
duce a Bill to provide for the for-
mation of certain Government or
Government-associated banks as
subsidiaries of the State Bank of
India and for the constitution,
management and control of the
subsidiary banks so formed, and
for matters connected therewith
or incidental thereto.”

The motion was adopted.

Dr. B. Gopala Reddi: Sir, I intro-
«ducet the Bill.

12.19 hra.

DEMANDS FOR GRANTS—RAIL-~
WAYS-—1959-60—contd,

Mr, Speaker: The House will now
take up further discussion of the
Demand for Grants—Railways. The
time allotted for Demand No. 1 is 7
hours and the time already taken is
3 hours and 7 minutes and 3 hours and
53 minuics remain. The time allotted
for the remaining Demands is § hours.
Was any hon. Member 1n possession of
the House?

MARCE ¢, 1950 Demands for Granle 4370
~—Railways

Shri Harish Chandra Mathur (Pali):
1 hope you will kindly give me per-
mission to speak.

Mr. Speaker: The hon. Member has
got too much of permission in this
House. I am allowing almost every
time.

I think there is a maiden speech of
Shr1 Abdul Latif; it is noted here as
his maiden speech.

An Hon. Member: No, Sir.

Mr. Speaker: Has the hon. Member
spoken on the Railway Budget or on
the Address? Anyhow I have called
him.

Wt sww s (k)
& 7 w1 w5 e faww =
w1} I W TR TRER §
fir wmaR R ag WY s s §

# QAR AT ST
¥ foafed & $9 w3 wom awgar §
faerfy Siodfe § 9@ e T
frar Y Toet e Y, Y 9 ST

*Published in the Gazette of India Extraordinary Part II—Section 2,

dated 4th March, 1959.

fintroduced with the recommendation of the President.

! tearan
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Sardar Hukam Bingh (Bhatinda):

Mr Speaker, I will be very bnef. ...
(Interruptions)



an

An Hom, Moember: Is he allowed to
speak?

Mr, Speaker: Yes.

Sardar Hukam Singh: I am having
my turn, Sir. I am also representing
a constituency. Yesterday, the hon.
Minster of Railways when he was
going to conclude Nis speech said that
he was going to give us a cheering
news. He announced the opening of
two or perhaps three new railways.
Perhaps some might have been cheered
but others felt disappomted because
they had thought that perhaps theirs
might be the areas that may get the
new railways. Anyhow, he gave us
some words of nope that ne was suld
open to conviction and would consider
whether any other railways were so
urgent that they could be considered
at least 1n the Third Plan. I am try-
ing to draw his attention to an area
which up to this time or even now is
very backward. I am referring to
PEPSU. Now 1t has been integrated
into Punjab Previously, it was com-
posed of princely States: Patiala,
Fandkot, Malerkotla, etc Those
princes certainly spent considerable
amounts of money so far as their own
capitals or headquarters were con-
cerned but so far as communication in
the country area was concerned, it was
neglected altogether and there were
no roads After the integration of
these States into PEPSU, one wmain
road was built from Patala to
Bhatinda and that is about 100 miles.
There are very few other roads and
therefore, communication 1s done in
that area mostly by railways that are
there But when these railways were
bwlt onginally, this area was mostly
a desert and wasteland and so there
could not have been development to
a great extent. After integration with
Punjab, the pace of development has
quickened very much. The Bhakra
waters have irrigated & good
portion of the area of that desert.
Therefore, now it produces large quan-
tities of foodgrains. It has consider-
able amount to export also. It can
provide larger quantities to devastat-
od areas and it does provide. The

Demands  MARCH 4 190 for Gronte—Rolluaye  4a78

only way these foodgrains can be Hft-
ed is by means of railways, When the
railways were built, just as I said &
little while ago, those areas were not
so fertile. They were lying as desert
and barren. Therefore, the stations
that were built were at a great dis-
tance from each other. The halts jn
the stations were also very few. 1
have been trying to bring it to the
notice of the Railway Board and the
Minister, It require to be looked into
now because, on account of the deve~
lopment that has taken place, if new
rallways could not be built very soon,
at least the old halts that were pro-
vided require looking into again. My
reguest is that the whole question may
be considered taking into consideration
“the development that has taken place
there, the foodgrains that are being
produced and the amount of grains
that can be sent out to other devastat~
ed areas and the communication that
has increased by these developments.
All these things may be kept in view.
Now, what I want to put before the
hon. Minister is this. If possibje,
some more trains, passenger and goods,
be introduced in that area,

If immediately 1t were not possible,
then, certainly, greater number of
halts must be provided, and more sta-
tions between those stations which
are at a very great distance from each
other can at least easily be provided.

Besides that, m respect of the trains
that are running on these railways
there ought to be more halts provided
at those stations where they do not
stop at present For the present these
two or three thungs might be looked
into so that the people in that area
may have some facilities to travel as
passengers and also to send their
goods, particularly foodgrains, to the
areas where they are required very
much

There 13 one other thing that I want
to bring to the notice of the hon. Min-
ister He had indicated in his Budget
Speech that there was a new develop-
ment that he was seeihg, that trafiic
was being diverted to the road. There
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was a note cireulated by one company,
the Upper India Exporters Association,
and one copy has been sent to me as
well. They deal :n the export of
walnuts and other dry fruits. What
they have put in in their note, certain-
1y, it appears to me, has some amount
of force, and I want to bring 1t to the
notice of the hon. Minuster These dry
fruats, particularly walnuts, are pro-
duced 1n the extreme north, ;n Kash-
myr and other places roundabout. They
ate to be exported and they are good
foreign exchange earners They pro-
vide us a considerable amount so far
a8 exchange 13 concerned But, un-
happily North has no seaport just near
about The whole thing has to be
transported for long distances 1n
arder ta reach the seaparts from where
they can be exported. There may be
some other countries which may be
lucky enough to have their producing
centres of these commodrties just near
thetr sea coast They must be having
some advantage, because to our
exporters of these commodities it
means an additional expense by way
of freight to the extent of Rs 4 to
Rs 5 per umit before they can book
the goods from the seaports to outside
countries This also may be consider-
ed by the Railway Minustry, whether
in view of this handicap that our
exporters are experiencing they can
reduce the freight that 1s being charg-
ed from them so that they may be able
to compete with the other exporters in
some other countries, and be able to
export larger quantities from this
country It might be helpful to us in
all respects

There 1s yet another thing which I
want to bring to the notice of the hon
Minister This organisation also sent
a memorandum to the hon Minster or
to the Railway Board from which 1
would lke to read a paragraph,
because that 18 of some interest. They
have enclosed an advertisement from
some f{ransport compames which
reads

“Here is a challenge to the Rail-
ways A freight of Rs 4 50 from
warehouse to warehouse from

Delhz to Bombay—Delivery within
4 days The Ralway OTS. on
Tuesdays and Fridays gaves assur-
anc¢e of only 8 days and calcula-
tions in freight and other charges
make a difference of Rs 1-6-0 per
maund minimum, including cart-
age from warehouse to warehouse,
to railway station and vwce versa
together with incidental charges.”

Thes¢e road transport buses carry
these walnuts at a cheaper rate and
&ve delvery from warehouse to ware-
house That 1s the advantage that
these merchants get.

That 1s not all What has been
brought to the notice of the hon. Min-
1ster was that there were other con-
siderations also The Association has
said that this offer 183 coupled with
courtesy, combined with quick trans-
port and efficient service The hon.
Minister would agree with me that
there 18 really some difference in the
attitude of a Government employee,
be he 1n the Railway or mn any other
department, from the attitude that 1s
displayed by an ordinary, I should say,
transport bus owner, a retaler or a
shopkeeper We have to infuse into-
our employees that spint, that when-
ever they have to invate custom, par-
ticularly when there 1s competition,
they shall have to show the same
amount of courtesy, accommodation,
and unless that i1s done it would not
be possible to attract that custom that
we need 1n order to have more freight
on our railways.

Then, Sir, they had warned the Rail-
way Mmuster that this would be the
result This is a claim by the Associa-
tion—but I need not go into that
because there might have been profits
or no profits But, mncidentally that
has happened They have said In
their memorandum that this would be
the effect, that most of the traffic
would be diverted from the Ralways
to the roads This was done sometime-
in 1958 What they have said 1s that
whereas they had actually—that Asso-~
ciation and other traders and ex-
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porters—sent about 17,000 maunds of
walnuts from North Indim to Bombay,
only about 3,800 maunds had been
carried by the Railways, which could
not entice more custom on account of
the deficiencies that they have detail-
~ed in their memorandum.

What I submit to the hon. Minister
is that both these things require some
consideration; firstly, whether the rail
freight can be decreased in the case
«©of such commodities that we would
iike to export from our country, so
that they may also stand in competi-
tion with other countries, when they
have such handicaps as the producing
centres being at a great distance from
the exporting seaports; and, secondly,
whether some other consideration can
be shown to invite this custom and to
attract it more for the Railways by
infusing that spirit of courtesy, accom-
modation and gentleness, and showing
the same treatment to those customers
who have to deal with them--they
have to find out what method would
be more suitable to them.

Sir, this was all that I wanted to
say.
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“Ujjain  seems to be an ideal
place for a great umversity I
would strongly urge upon the
Government and the people of
Madhya Bharat to make Ujjain &
great centre of culture and learn-
lngn

AR gy A A i & ot gfee-
o € | frad & 3w dwex awtm F
q &) W i & wd ¥ fadt
oF few N 7T aE Fafor s 2
&t et wegy &Y | agr gfvafed @ &
wew Nt & TwAww glwege
ft & g o e o @, &
I Wt § W oW W §
WE ¥ W IR WY fowT e
T ¥ @ ¥ (a7 u fawmnr
¥ gyfwa oY faar § 9% fad gfe
T TEAT agT 9T BT L AT § gHway



#4287 Demands PHALGUNA 13, 1880 (SAKA) for Grasts—Railways 4288

¥ v 78 9w TR W agy v S
o

Mo T & A G ¥
iy ary & wo wgy § o AR Fer
Mot & ey g 1 qgwam ¢ fe
I¥ 9 g faqr e |

Shri Birendra Bahadur Singhji
(Raipur) Mr Speaker, Sir, I am very
grateful to you for giving me an op-
portunity to speak a few words At
the outset, I may say that I will not
be taking a long time because 1t was
only a few minutes ago that my hon
friend Shr1 Vyas has just spoken, and
yesterday, Seth Govmd Das enhighten-
ed us on the subject a lot What I
feel, somehow or other 1s, either the
Railway Board are not paymng much
attention to this backward State of
Madhya Pradesh o1 1t may be just pos-
sib'e that the Government of Madhya
Pradesh are not trymng to impress
upon them the necessity that exists in
that State in regard to the railways

I can assure you that 1n the first Five
Year Plan nothing was provided for
Madhya Pradesh The Second Five
Year Plan 1s practically coming to a
fimsh Madhya Pradesh did not rc-
ceive all the help 1 have gone
through all the books that have been
presented to us, and they will vouch-
safe for the fact that there 1s no
mention regarding any kind of
ameniiies, raidway hnes, etc, m
Madhya Pradesh I clearly carnot
understand this I have travelled over
all these railways, and when I have
seen what 1s happeming in other States,
I really feel ashamed to bring in here
the case of Madhya Pradesh

We have got the capital of Bhopal
which 1s a raillway junction Time
after time, the PRC report and
everyone indeed have recommended
to the Government that Bhopal must
have a very good station I saw only
& month ago that a new station 1s
being bwit on the main Line of the
Zastern Railway, at Dhanbad and

Gaya, the distance between these sta-
tions being hardly 120 mules I have
not been able to understand why,
when even the PR.C report and
everyone have recommended some
new stations in Madhya Pradesh, yet
not one single station has ever been
built in recent years I cannot under-
stand this discrimination I would
not like to take a long time, but I
may mention a few cases According
to recent developments, there 18 gomng
to be another difficulty about Madhya
Pradesh, namely the rail-road ¢om-
petition I understand that the rail-
ways are thinking of applying the
brake, so far as road transport 1s con-
cerned Here I can give a glaring
example to the House From Raipur
to Dhamtar: the distance i1s about 48
miles There are many motor trans-
poit services but naturally, there 1is
only one rail service and that takes
nearly 8 hours for travel from Raipur
to Dhamtar:, a distance of 48 miles
Now 1if the authorities, in order to
avoid rail-road competition, abolished
road transport services, there will
hardly be any chance for the people
to travel from Raipur to Dhamtarn I
have written so many letters to the
Railway Board and also to the Min-
1ster requesting them to consider the
question of putting up broad-gauge
hines and connecting 1t with Balad
But I have not received any reply m
the matter 1 am also very sorry to
say that one of the letters, which was
scnt registered acknowledgement due,
came back without being received by
the Railway Board If this 1s the way
that things are happening, I do not
know where to go and whom to speak
to

Here 1s a State which 13 very back-
ward The PRC have recommended
many things But the Government of
Madhya Pradesh does not seem to be
impressed with them and whenever
we get an opportunity to send some
proposals those proposals are just
thrown out I am saying this because
I find from the books that have been
presented along with the budget that
there are no proposals, so far as
Madhya Pradesh is concerned
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1 will now take up the question of
passenger amenities. In a station
called Dengargarh in the South Eastern
Railway the catering service which
was in existence for the last 50 to 60
years had been abolished. That is m
the Gondwia-Raipur section. Simularly,
in four places in Madhya Pradesh,
namely, Dengargarh, Chindwara,
Sahdol and Nampur the catering
establishments which were n exist-
ence' for a long time have all been
abolished All this 1s happening in
Madhya Pradesh.

Then—I do not know, but I hope
hon Members have travelled in the
awr-conditioned coaches—there is one
beauty about them The fares of the
air-conditioned coaches are charged
full, but they are only partially ar-
conditioned Persons who are travel-
ling 1n the air-conditioned coaches are
supposed to pay full fares, but air-
conditioning 1s only partial

Mr. Speaker: What does the hon
Member mcean by partial awr-condi-
tioning?

Shri Birendra Bahadur Singhji: It
would be seen that one 1s vestibuled
from one end to the other Others are
partially air-conditioned because there
are first-class coaches or four-berth
compartments It can be seen from
the budget papers

The Deputy Minister of Railways
(Shri Shahnawaz Khan): I am afraid
the hon Member has msunderstood
what 1s partially air-conditioned What
1s meant by partial air-conditioning 1s
that a train may have some coaches
which are air-conditioned and some
coaches which are not air-conditioned.

Shri Bidendra Bahadur Singhji: I
am not referring to that. Partially
air-conditioned compartments do not
provide the same facilities which are
provided 1n vestibuled trains. But the
charges are the same

Shri Harish Chandra Mathur: The
hon Minister 1s wrong There is some
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difference between them. In the par-
tially air-conditioned coacheg the cor-
ridor 1s not there and the entrance is
from the two doors. All the doors re-
main open. They are not fully air-
conditioned. I do not know of any
rallways where all the coaches are
air-conditioned The explanation is
wrong

Shri Birendra Bahaduy Singhji: I
wish to know from the authorities
about this what amenities have been
provided between Gondia and Raipur
mm the South-Eastern Railway

Then 1 will give another instance
where the orders of the General
Manager of the South-Eastern Rail-
way were not complied with. I have
got this information from very reliable
sources and I am prepared to prove
this The General Manager of that
railway told a certain officer that it
would be better not to attach more
carriages to 2 Up and 1 Down Howrah-
Bombay mail An officer sitting at
the Railway Board, a certain Secre-
tary, wrote back, ignoring all the
orders of the General Manager of the
South-Eastern  Railway, attached
bogies 1n these trams for Virangam
etc as he himself was interested,
thereby depriving the third class
passengers I have sent a letter to the
Railway Board, giving the ntme of
the officer concerned, giving all the
particulars, so that the matter may
be examined and have till this date
not received any answer.

Shri Braj Raj Singh
Have they received 1t?

(Firozabad):

Shri Birendra Bahadur Singhji: I
sent 11 by registeded AD. It came
without the acknowledgement of the
Minister

Mr. Speaker: Why did he not write
to the Mimister?

Shri Birendra Bahadur Singhji: I
have said that one I sent and A.D.
letter to the Mmuster and it came
back without the signature. Just now



4291 Demands PHALGUNA 13, 1880 (SAKA) for Grants—Roilways 4292

I am not able to lay my hands on it.
1 am prepared to show it. I am mnot
tatking nonsense. I am placing facts
before you. I will bring it tomorrow.

Coming to the Railway Protection
Force, though our expenditure on
Railway Protection Force has increas-
ed, I have seen that they only click
the heels and give a good salute That
is the only job that they do. Thefts
in the mal godams are gong up A
number of persons have been murder-
ed; thefts and kidnapping have
increased since the Raillway Protection
Force has come 1nto being. Previous-
ly there used to be Watch and Ward
staff Then 1t was bettcr Now lakhs
and lakhs of :upecs arc spent on the
Railway Piotection Force 1 would
like to know where thcy work and
what work they do, because we find
that the number of murders and kid-
nappings ar¢ mounting up

There was a good line 1n a famous
Indian pictuie and if the Railway
Board foliows that policy, 1t would
be very very wrong That line says:

freng #n. T w4 §
axq AT AF F

If that 1s the policy and 1f nothing
is done m spric of the demands by the
Members of Parliament, then it would
be very wrong. If the Minister does
not care what we say, then I do not
think there will be any improvement
in the Railways. I do hope that this
line which I have quoted they will
not follow:

farewa g Wi &
IFF AT qFT FT

But if they do this, I do not know
where it will lead us to. -

I would not hike to take the time
of the House, There are many other
subjects which I could not deal with
because of want of time. I hope the

Railway Board will pay special atten-
tion to the South-Eastern Railway.

Now I will come to the Southern
Railway. Because I go to Ootacamund,
I know the position there Time after
time I have asked the authorities for
an over-bridge ait  Mettupalayam.
On the Mettupalayam line when the
tram arrives at Mettupalayam and
you have to go towards Ooty you
have to cross the line. Up till now,
m spite of repeated reguests they
have not piovided any over-bridge.

Similarly 1n Raipur for the past five
yecals we have been asking for an
over-baidgge connccting the two mohal-
las Though wi have asked for that
over-bridge 1o one has bothered
about it So, I would request the
Minister to go through the amenities
They may kindlv examine the facili-
ties provided for the good of the
public and sce whcther any improve-
ments can be made in them.

Shri Hem Barua (Gauhati;: Mr.
Speaker. as I was listening to  the
Railway Minister yesterday about the
attempts made to bring umty between
the two federations I tried to follow
him At the same time, 1 was very
happy that he 1s very serious about
this problem of unity for I was un-
happy when I did not find any refer-
ence to this particular aspect in his
budget speech, because we expected
a reference at least to the award given
by Justice J. N Mazumdar. In this
award we find the colour of the
National Federation of Indian Rail-
waymen being thoroughly exposed,
and there Justice Mazumdar is very
emphatic on a particular point. He
says that “the NFLR canrot legally
take the stand which it has taken”, It
was m the presence of Shri Jagjivan
Ram, on the 20th of November, 1957
that this Federation agreed to imple-
ment the decision by a target date,
and the target date is June, 19858,

It is these people who withdrew
from the negotiations and it is a pity
to see that it is this Federation which
18 enjoying the recognition of the
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Government. On the other hand, the
AILRYF, which legitimately deserves
recognition, has been denied recogm-
taon.

Possibly, the hon. Railway Minister
18 very serious m his intentions, but
he might be wrongly advised by his
admunistration It 15 because of this
that things are happening like that.
1 will just request the Ministry, the
administration i1n general, not to cam-
ouflage and complicate their designs
by taking recourse to these sort of
measures but to attempt to see as to
where they have gone wrong and
then try to right that wrong. That
would be domng some service to the
railwaymen 1n general.

My information 1s—I do not know
whether I am correct—that a catego-
rical assurance was given by the hon
Railway Minister and by the hon
Prime Minister also, when some repre-
sentatives of the All-India Railway-
men’s Federation met them, that in
case these talks fail for this reason
or that, the demand of the All-India
Railwaymen’s Federation for recogni-
tion will be a justified one and 1t shall
be considered But, I am sorry to find
that the All-India Railwaymen’s Fede-
ration is kept as de jure un-recognis-
ed, whereas on the other hand—there
are positive 1nstances—the National
Federation 1s accorded recognition and
at the same time 1t is given ex gratia
favours and advantages Now it looks
like that, that 1s, there is an attempt
in some quarters to see that All-India
Raillwaymen's Federation withers away
and the dream of unity in the ranks of
labour m the Rallways be realised
through the withering away of the
All-India Railwaymen's Federation
But I can assure the House and the
hon. Railway Minister also that the
All-India Railwaymen’s Federation is
not going to wither away It s
going to live and work for the work-
ers in general. My appeal to the hon
Railway Minister is to see that the
entire matter is examined anew and
we offer our whole-hearted co-opera-
tion ‘owards the realisation of the
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dream of unity that the hon. Railway
Minister was s0 kind to place before
this House yesterday.

Now, 1 have to say about another
thing and often I feel it rather very
seriously It is the border firing there
mn the Eastern sector in the Indo-Pak
frontier. The relations are deteriora-
ting There are positive instances of
it In 1958 a member of a railway-
men's famuly was killed in Maisha-
shan That was due to the bullets
fired by the Pakistani troops that
entered into a railwayman’s guarter.
That man lost his life. During the
Naga trouble, two railwaymen on duty
lost their ives because they were shot
at while they were on duty by these
Naga hostiles These are positive
mnstances of how rallwaymen and
mcmbers of their families have lost
their lLives Now there 1s incessant
firing coming across the border There
1s ceaseless firing in spite of all our
attempts to settle matters to the satis~
faction of both the countries. But
somehow o1 other we have failed. The
Karach: talks have falled. This has
been admitted on the floor of this
House

Now, for this one thing 1s imperna-
tive and that 1s that some measures
by the Railway Ministry be adopted
for the protection of the life and pro-
perty of the people working in these
border arcas affected by Pakistani
firrng For that I would suggest to
the hon. Railway Minister to erect
madsonary baffle walls around the rail-
way buildings and the service build-
ings like pump-houses, sheds etc., as
also against the rallway quarters in
the colony in these areas particularly
affected by Pakistan: firng At the
same time I would suggest to the hon
Railway Minister to provide necessary
equipment to railwaymen on duty to
save their lives, if necessary, from
these stray—or deliberate, it might
be~—firings resorted to by the Pakis-
tani troops, At the same time there
should be provision for trenches as
also electrically operated sirens in
these border areas because thers are
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positive nstances of our people being
killed. I have cited these instances
1 place this matter before the hon
Railway Munister for his kind consi-
derstion

There are certain problems about
the North-East Frontier Railway I
thank the hon Railway Minster for
gving a separate zone to thig State,
but at the same time sunce the inaugu-
raton of this zone, officers who have
been sent to work there, including
those officers who worked in the ex-
Pandu region, straightway get three
ancrements because the cost of things
i Assam 1s very high I do admt
that the cost of living m Assam 1s very
high These officers are given three
mcrements straightway, and when we
take into account these increments we
find that the increments range from
Rs 75 to Rs 150 a month These offi-
cers get fat salaries At the same
time they are having straightway
three 1increments ranging between
Rs 75 and Rs 150 a month I do not
quarrel over that But at the same
tume Class III and Class IV employees
are denled the privilege of any incre-
ment of whatsoever nature If the
prices of things are high for the offi-
cers, they are high for the Class III
and Class IV employees as well Now,
the grounds advanced by the Railway
Ministry for denying this legitimate
right to the Class III and Class IV
-employees are—they say—that they
enjoy an allowance called the Assam
Compensatory Allowance When they
say this 1t sounds very grandiose, but
what about this Assam Compensatory
Allowance? It ranges between Rs 8
and Rs 10 a month A man, who gets
a princely salary of Rs 54 monthly,
gets an allowance of Rs 3 a month,
whereas an officer who gets a monthly
salary of Rs 500 or Rs 600 gets an
allowance of Rs 150 a month, because
things are very costly there Then, a
man, who gets Rs 141 a month, gets
Rs 10 per month, that 1s, the highest
sum of the Assam Compensatory
Allowance The Government professes
soczalism and the Government wants
to achieve this end By socialism I

understand that it is an economic pro-
cess which seeks to reduce differences
to a mmmum But in this particular
case, instead of trying to reduce the
differences to the minimum, they are
Just elevating the differences to the
maximum That 13 what has happen-
ed I draw the pomnted attention of
the hon Railway Minister to this par-
ticular fact

Then there 1s a machmery called
the negotiating machinery to settle the
day-to-day disputes concerning the
rallwaymen through mutual under-
standing But when we examine thig
negotiating machinery and the type
of work that 1t performs, we find that
this negotiating machinery 1s a com-
plete mockery My experience 1s that
being connected with the Railway-
mens Union Out of 50 per cent.
cases that come before these negotiat-
ing committees, quite a large number
are shelved on the ground that they
are being referred to the higher autho-
rities for decision Other cases are
being shelved on the plea that they
are “being looked into” It 1s a pity
to see that most of the cases that are
shelved on the plea that they are
being looked into” are static, in the
sense, that they exist on that level,
that 15, ‘being looked into’ level About
the other 50 per cent about which
decisions are taken, in a majority of
cases the decisions are taken but the
decisions are not implemented That
1S my experience covering a period of
s1X years

In a recent circular issued by the
General Manager of the North-East
Frontier Railway dated the 28th Jan-
uary 1859, the terms of reference of
the negotiating committees are being
squeezed by imposing newer hmita-
tions Here, 1n this circular, the
General Manager says

‘No individual case concernming
transfer, postings, promotion and
punishments not involving any
matter of policy or principle can
form the subject matter of nego-
tiations or correspondence wifh
the Union”
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[Shr Hem Barua]

This 1s a very peculiar thing Who 1s
to Judge whether a matter involved 18
a policy matter or not, or 1s a princi-~
ple or not” Who 1s to judge thus? It
18 the railway officer who will judge
this, and the opmmons of the raillway
officer are bound to be partial
because they are part and parcel of
the machinerv I do not say that
there are no honest officers, 1 do not
say there are not straightforward
people  There are, but at the same
time, the process 1s something like
this, that the entire machmery 1s
something like this, that they aie
bound to be partial, and 1t 15 hese
peop'e who are to judge whether a
parficular matter 1s a matter of policy
or a matter of principle or not, and
this 1s also the pretext under cover
of which most of the cases regarding
transfers positons and promoti ns are
shelved, and the union 1s denied the
right to rcpresent 1ts case

Now about the agenda of this nego-
tuating committee Items in the agenda
are limited to 30, including sub-items,
and the whole thing 1s to be rushed
through in the course of a day Often
it so happens that the agenda 1s never
covered It 1s humanly not possible
to cover all the 30 items, because the
cases are so many, the grievances are
so many, and the disputes are so
many In most of the cases, these
meetings too are postponed on flimsy
grounds Why 1s 1t done like that? I
want the hon Railway Minister to
take active interest in thig particular
aspect of things and sce that the meet-
mgs that are to be held for the welfare
of the workers and in order to settle
disputes through mutual undertakings
are held mn time and are
not shelved on fimsy grounds

The union writes letters on differ-
ent matters to the administration, but
in most of the cases these letters are
never replied to  That 15 what has
happened These are the problems,
some of the problems, that I want to
oring to the notice of the hon Rail-
way Minister for quick disposal.
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Speaking about travellng facilitres,
I may say that often I have the feel~
mg that all the superannuated and
dilapidated wagons and locomotives
under the Sun are dumped on the
railway lnes in the Assam sector. I
have an idea lLike that, an impression.

The Minister of Railways (Shri Jag-
jivan Ram): That 1s not correct

Shri Hem Barua: That :s my im-
pression If you travel from Lumd.
ing to Badarpur, the hilly line about
which Pandit Jawaharlal Nehru has
written possibly one of his best
essays, ‘In the Valley of the Surma”,
you will find that almost all the
wagons and locomotives are in a dila-
pidated condition, and the trains run
almost 1nvariably late They have to
It 1s not because they have to chmb
the hills, but it 1s because of the fact
that the engines are so dilapidated
and are at the same time so weak of
vigour that they do not remind you
of wvitality, but they remind you of
weakness and failure to kcep to the
{ime schedule

These are the things that I want to
press before the Railway Minister I
do not want to take much more of
the time of the House, and I hope
the Railway Minister would accept
them 1n the spinit 1n which I have
placed them before the House, and
do the needful

Mr, Speaker: Shr1 J R  Mehta,
After him, I will call Shr1 Mathur,
then Ambalam, then Naval Prabha-
kar

Shri Braj Raj Singh: What about
the others”

Shri Bishwanath Roy (Salempur):
Many of us did not get time in the
current session to speak

Mr. Speaker: These gentlemen alsd
did not get time

Shri Joachim Alva (Kanara) What
about the districts where there are
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a0 railways, where there is no sem-
blance of the General Menager of a
Member of the Railway Board ever
visiting them?

Mr Speaker: The hon Member
seconded the Motion of Thanks

Shrl Joachim Alva: I could not
speak about the railways there That
was a different matter altogether

Mr. Speaker: He must ask another
hon Member from the same place to
speak

Shri Joachim Alva: There 1s no
other Member from my district of
Kanwar

Mr Speaker: All nght, 1t will go
without a railway

Shri D. C. Sharma (Gurdaspur)* Is
my name on the lst?

Mr. Speaker. I have already told
the House that as many as 86 Mem-
bers spoke on the Motion of Thanks,
56 Members took part in the Railway
Budget general discussion about 16 or
17 persons have taken part already
on Demand No 1 There are yet 200
hon Members who have not even
spoken since the inception of this
Parhament I am trying first to give
opportunity to those Members who
have asked for a chance and who
have not spoken on the Motion of
Thanks and also on the Railway
Budget general discussion

Shri Jagjivan Ram: That 1s very
fair

Mr. Speaker: I am also trying to
distmbute according to the States If,
after they are all exhausted, there 1s
still some time remammng, certainly
other hon Members will have a
double chance

Shrl D. C Sharma: I am one of
them.

Shrl Braj Raj Singh: Policy matters
have to be discussed.

Mr. Speaker: Policy matters have
been discussed So far as policy
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matters are concerned, on the general
discussion of the Budget I have
allowed opportumity to every politi-
eal group 1n this House, not one but
two chances Theréfore, no hom.
Member can take exception Let me
give an opportumity to hon Members
who have not spoken at all dumng
thig session

Shri Rami Reddy (Cuddapah)® May
we take it that you will give us also
a chance?

Mr. Speaker: I am
eviry one

coming to
I will not forget

Shri Joachim Alva: I need only

five minutes to speak of the woes of
Karwar

Mr Speaker: Very well Shnn J R.
Mehta

Shri Rami Reddy: Only five
minutes

Mr. Speaker; I will call Rami
Reddy also

Some Hon Members rose—

Mr Speaker: Order, order We are
spending away the time.

Shri J. K. Mehta (Jodhpur): I
shall begin with a small experience
I have had lately of how a particular
bus service enforces punctuality on
its ine I was travelling from Deolr
and I wanted to go to Japur, and
there I heard a bus man calling' any
passengers for Jaipur? Japur 18
Quite a lot of distance from Deoli,
ang I asked im how much time he
would take and whether he would
be punctual. He said that he could
nat afford to be anything else, I ask-
ed hum out of curiosity: why? He
sayd: “Our bus association has enforc-
ed a rule that the driver must pay
one rupee for every munute of late
running” I got into the bus, and I
arrived at Jaipur exact to the minute.
1 wonder whether we can take &
legson from this for our purpose.
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I guite concede that the matter %
not so simple so far as the railways
-sxe concerned. It is not & question
«0f the driver alone. 'There are =0
woany others who come into the pic-
ture. The guard is there, then the
condition of the track, the line clear-
.ance and the signalling, all come into
the picture. But even so, I think that
if we maintain a record of all those
who count, and if we take punitive
action against those whose perform-
.ance is faulty, or even reward those
‘whose performance is good enough,
then probably we might be dble to
.achieve results.

This might look a small matter, this
late running of trains, but I am sure,
the hon. Railway Minister and all
those concerned will agree that this
‘'has a very demoralising effect on the
general public, and even though the
performance of the railways in other
spheres might be very good, it loses
much of its value.

Then I would like to say a word
about accidents. The hon. Railway
Minister has explained that since we
are expanding on a very big scale and
there is a lot of stress and strain on
the workers and officers, there is that
element of human failure, and that
is responsible for most of the
accidents. There is a lot of force in
that contention, but I think we should
not overlook the fact that there is
another factor which plays a very
important part, and that is the factor
of discipline. Whatever you may say,
we cannot gain say the fact that the
standards of discipline are not as good
as they ought to be, and probably, so
far as the public impression goes, they
are going down. I concede that this
is a malmise which affects not only the
railway administration, but probably
the entire administrative machinery,
and it affects even our political and
social life also. But that is no reason
why the railways should not make a
special effort to put their own house
in order. Being the biggest national

enterprise in this country, they ought
to and they should be capable of
setting an example to other State
undertakings.

I know that the hon. Railway
Minister and the Railway Board are
aware of this. I recollect that some
months back I read in the papers that
a confercnce of General Managers had
been called and that they were given
powers to ruthlessly deal with all
cases of default in the matter. That
was a step in the right direction. I
think I wrote to the Railway Minister
saying that some further action was
necessary in the direction of streng-
thening the hands of the men on the
spot, such as the station masters and
the supervisors. I received a reply
from him assuring that the matter was
already engaging the attention of the
Railway Board and that some
adequate powers had been given to
these people. That is good so far as
it goes. But I still feel—and it is a
feeling which is shared by many
people, officials as well as non-officials
~—that something more is required in
that direction. We must strengthen
the hands of the men on the spot.

In this context of discipline, there
are one or two other factors to which
I should like to draw the attention of
the hon. Minister. Wec have now
special vigilance staff and special
inquiry officers and so on. My feel-
ing is that the way these vigilance
officers and special inquiry officers
function, and I may add, the so-called
personnel branches function, has a
great bearing on this question of
discipline. I would not go into the
details, but I would say that the
manner in which they function at
present is such that there is a tendency
sometimes to bypass or undermine the
authority of the officers in whom dis-
ciplinary powers would have normally
vested if these special staff had not
come into being. It is said that too
many cooks spoil the broth. I have
a feeling that the multiplicity of
special officers leads sometimes ¢o
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difusion of responsibility 1 would
wvery much wish that the Railway
Minister and the Railway Board would
look into this aspect of the question

Another pomnt that I might mention
m this connection is thus It seems
to me that there is a great tendency
towards multiplicity of the categories
of officers I have just referred to
the wvigilance staff

1823 hrs,
{MR DrepuTY-SpEAKER 1 the Chair]

I understand that there 1s vigilance
staff at the Railway Board’s level, then
there 1s vigilance staff at the general
managers' level, and there 15 vigilance
staff at the level of the departments
as well I would ask this House to
considel whether this does not lead
to overlapping and does not tend to
create some confusion Here agan, I
do not want to be dogmatic, but 1t 1s
a matter which I think, needs to be
looked into

Another matter of a similar nature
but which 15 rather serious, 1s this
I understand that whereas some time
back there were two or three or four
inspectors on the line, their number
has now increased to as many as 36
I am not 1n a position to enumerate
all those categories, but I would
mention just a few For mstance,
there are form inspectors, commercial
mnspectors, sales inspectors, chasing
inspectors, traffic inspectors, claims
nspectors  outstanding  inspectors,
statistica) inspectors, stationery
inspectors, safety inspectors, accounts
1nspectors, audit inspectors and cash
inspectors and so on

Shri Braj Raj Singh: There are no
corruption inspectors®

Shri 3. R Mehta- We do not want
<Orrup inspectors'

Shri T B. Viiial Bao (Khammam)*
What about punctuality inspectors®

Bhri J. R. Mehta: I have not
enumerated all We have an army of

rallway officers here n the official
gallery, and I doubt whether if they
were asked to enumerate all those
oft hand, they would be able to com-
plete the list

My own feeling 1s that I quite see
that as things stand, and as the orga-
nisation 1s getting more and more
extensive and complicated, probably
we cannot do away with this multi-
plicity of officers entirely, but 1 think
they are doing it with a vengeance

Shri Jagjivan Ram: How many are
new mtroductions®

Shri J R. Mehta: I have sad that
some time back there were only two
or three or four, so far as my infor-
mation goes I stand open to correc-
tion But my own feeling 1s that it
would be worth while examining
whethcr we cannot have some multi-
purpose Inspectors who mught look
nto some of the allied matters also
when they go out on the lne For,
apart from everything else 1t will
save the time of the station masters,
they have to attend to so many
mspectors comung off and on, almost
every day, and I am sure that must
be eating away most of thewr time,
and must be leading to neglect of
their other essential duties

Another matter which I want to
bring to the notice of the Railway
Minister 1s this We have a pension
scheme on the railways, and I am
assured 1t 1s a very good scheme, and
a very attractive scheme Yet, I find
that out of 9 or 10 lakhs of people,
only 23,000 or so have opted for the
pension scheme so far Surely, if this
information 1s correct, 1t 18 a very
serious matter which needs to be
looked into I am not mentioning how
many of them have been sanctioned
pension so far That number, I am
told 1s neghgible Apart from that,
the very fact that only two or three
or four per cent of employees come
forward to take advantage of a
pension scheme which 1s said to be
very attractive needs very serous
consideration I am told that probably
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the reason is that the cases take too
much time to be disposed of I hope
the observations that I have made
will be taken 1n the spairit in which
they have been made We are all
proud of our railways, but I think it
18 up to us, up to everybody, includ-
mg the Railway Minister and the
Railway Board and the woikmen of
the railways, to make 1t as model and
efficient an organisation as possible

In conclusion I would say just one
wora more and that 1s on a subject
on which, you, Mr Deputy-Speaker,
took the floor of the Housc this morn-
ing, namcly the case of backward
ieas to be taken into consideration
You, Sir, cited one case in which you
thought

Mr Deputy-Speaker If there are
many others then mine loses that
importance of backwardness

8hri J. R Mehta: I should think so,
because I think I have a better case
than the one that you were good
enough to espousc this mornmng I
have 1n mind the case of the areca
which 1s to be served by the Rajas-
than canal We are all proud of our
planning, and we must remember that
when the canal will come nto bemng,
probably about 10,000 square miles or
30— I am not sure about the figure—
will be brought under cultivation, and
I think that area will be the greatest
granary of India, and when the gramn
18 produced or other cereals are pro-
duced, there will be economic and
industria]l activity in this area, and
we must plan from now onwards to
have a raillway line to serve that area
Otherwise, all our planning will go
waste

Shri Harish Chandra Mathur: Mr
Deputy-Speaker, Sir, when the hon
Minuster of Railways spoke yester-
day, I think, he was more than
generous i his assessment and
apprawsal of the appreciation which
was given by the hon Members of
this House I think there was more
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of criticism and complaint than of
appreciation, and the speeches which
have just preceded only confirm my
obscrvations I wish that the Railway
Minister does not run away with the
1dea and with the wrong impression
that this House feels that the Admini-
stration has been running on very
sound lines Of course, we never
hesitate to give the appreciation and
credit where 1t 1s due I would not
hesitate to say that certain effort has
bcen made and certain achievements
have bcen made of which we may
well be proud But when we take a
dispassionate view we will have to
*sgy that there i1s much to be desired
and that the Raillway Administration
must be on 1ts toes 1if they wish to
carn the respect and confidence of the
country at large

I will trv to confine 1py observations
today only to Dcmand No 1 which
1cfels to the Raillway Board The
Railway Board, I presume, 15 concern-
ed mostly with policy matters and
the planning and with overall control
My first obscrvation 1s that therc has
been an undue expansion of the Rail-
way Bodaid We have not been able
to keep any check and control over
thc¢ rising expenditure The hon
Minister was at pamns to explain about
the cost of operation I would rather
start with the Rallway Board itself.

I have every reason to believe that
what we call Parkinson’s law of
increasing staff and personnel and the
increasing efficiency 1s in full opera-
tion 1n the Raillway Board itself I
do not make general observations and
I would rather Like you to examne
the facts and figures It was only in
1954 that we had in the Railway
Board 73 officers I am not gomng
very far back I am only gomng back
to the year when the Plans were in
full swing On 31st March, 1957 the
Railway Board had 206 officers Just
mnagme, it 1s more than 250 per cent
of what it was i 1954 Simularly,
about the clerical staff In 1954, {.e.,
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on 31st March, 1854, the ministerial
mstablishment of the Railway Board
+was 457. As against that, on 3lst
March, 1957, it was 1,087. I do not
see any justification for such an
expansion. I feel that the Railway
Minister will find himself a happier
man if he cuts down the staff by at
least 50 per cent.

Shri Jagjivan Ram: The process has
started.

Shri Harish Chandra Mathur: I am
very glad that he says that the process
has started because what is in ewid-
ence at the present moment 1s that the
process is in the reverse direction. It
has been going on with such accele-
rated speed that nobody can under-
stand and forgive The number of
officers has risen from 73 to 205 wathin
3 years Smmilarly, the munisterial
staff. I say this not only because of
certain economies that will be effected
but bccause I am more than certain
that this will result in much greater
efficicney It would be much better
if the Railway Board confines itself to
the aspects of planning, if it confines
itself to overall control, if it confines
itself only to important matters
instead of dabbling in every small
matter There should be decentralisa-
tion, and if decentralisation 1is there,
the Railway Minister will himself feel
happier and the Railway Board will
be able to give 1ts proper attention to
proper things At present, too many
things are bemng done i1n the Railway
Board and this, 1n 1tself, increases the
expenditure which 1s not at all war-
ranted I am sure that :f family plan-
ning 15 needed anywhere, it is 1n the
Railway Board and I hope the Railway
Minister will understand the imphca-
tion of family planning

While speaking about economy I
pass on to another aspect of it As I
yust submutted, while we appreciate
many projects, while we appreciate
the performance of Chittaranjan,
while we appreciate the perform-
ance i Perambur, while we
know about the Ganga Bridge and
while we know about so many pro-
Jects and appreciate them, at the same

time, we have genuine apprehensions
and reasons to believe that we are
not getting the proper return for the
money we are spending even on these
projecis. ‘There 1s, no doubt, waste
going on everywhere.

You will remember that I had asked
on the floor of this House more than
once, if the Railway Ministry con-
cedes as every other Mimstry does
under the various plans, to have an
evaluation of 1ts projects. We had the
Chambal Project in Rajasthan; we
had the Bhakra Nangal project. A
study team or committee with Shri
Gadgi] as one of the non-officials was
appointed to go into the working of
that project and they made a very
valuable report. I think 1t is very
necessarty that a similar evaluation
report should be prepared in the case
of these projects and programmes
which have been undertaken by the
Railways, I am talking only of pohicy
matters That will be very useful to
the Raillway Minster himself; that
will also inspire confidence m the
minds of the people that here is a
report which 1s given by independent
experts with one or two non-officials.
1 am not very fond of having big
teams or big committees. You can
have 3 or 5 persons, 3 experts who are
independent of the Railways. That s
a point which I would lLike to stress
because they say that they themselves
are trying to examine every project.

But 1n the various other projects in
the public sector what we do is to
appont a team which had on them
certain persons who were independent
of the people who were in charge of
these projects and who were in
overall control of these projects. Then
we get a fresh approach to the pro-
jects and a proper examination is
made of them. So, if public con-
fidence 1s to be regained, it would be
necessary to have that sort of exami~
nation and evaluation report about the
programmes and projects, more parti-
cularly when we are going to launch
upon the Third Five Year Plan. This
must be made available to all of us.
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¥ would like again to refer to the
policy of the Railway Board m a
broad way, in the matter of thewr
expansion programames While you
were speaking, you brought out the
fact that a particular under-developed
srea had been neglected My hon
friend who just preceded me mention-
ed the necessity m Rajasthan As a
matter of fact, 1 am not just asking
for a raillway line or for a certamn
survey 1n the Rajasthan canal area
But, I am more intensely concerned
with the policy of the Railways

What 1. the policy of the Railways”
It 1s my feeling—and I will g;ave you
just ceitain facts which will corrobo-
rate that-—that the policy of the Rail-
ways 15, agamn, unfortunately, the
same capilalist policy When this
capitalist policy :n a large public
sector 1s adopted 1t i1s more repres-
sive than the private sector They
have an absolutely commercial out-
lock They want to give hines only to
those particular areas where they can-
get much better returns They are
not concerned with opening up the
country or with those particular areas
where the need exists

There was a question put by my
hon friend Shr1 Morarka about the
rallway faie charged on the Churu-
Fatehpur line Because they are not
getting a good return they want to
charge more than double or something
more than what they charge else-
where This prevents such areas from
Being developed From the very
beginning there 1s not much fertihty
in those areas and the railway line 1s
going to create some enthusiasm m
the people, but you just go and damp
that fecling by a very outmoded policy
of wanting to take more than what
the paying capacity of that area 1is

I am, therefore, very much concern-
ed with this I would certainly urge
on the hon Mimster of Railways to
give proper thought to this matter
and to see that this capitalist attitude

in the drawing up of thewr program-
mes and policies 18 completely chang-
ed Let us see that the Railways are
not only a commercial concern but a
utility concern also, and it 18 only
on the basis of being a utihity concern
that they have Been demanding such
huge support in this House as well as
in the Government and from the
finances

The next pownt which I would ke
to touch and about which I feel very
strongly 1s about the road transport
about which I had put a question
today It 18 unfortunate that the hen.
Minister of Railways was not prepar-
ed to give the information readily
avallable with him I had asked for
a specific information but that was not
given to this House  He only wanted
to give vague and general answers
though 1t 1s quite obvious that to me
that he has all the information 1n his
hands because he has got this matter
thoroughly exammed and given it to
the Planning Commission so that it
may come to certain conclusions I
think 1t was unfair to this House not
to part with the information available
with him Then we could have given
him our assessment and criticism of
the situation While we are talking
of the rail-road matter 1t 18 now for
two decades or three decades that we
have been hearing the word co ordi-
nation I do not know what 1s the
meaning of this word ‘co-ordination’
The story which the hon Minister
propounded yesterday was that he was
not against road transport but that
there should be no duplication That
18 why I directly asked him the ques-
tion so that I may have an opportunity
to clarify the whole position Apart
from anything, the consumers’ choice
1s there There are various other
factors which go very heavily in
favour of the road transport Thére
18 another factor which the hon
Minister should bear in mind The
time is changing We are thinking of
deroplanes and we are living in a
sputnik age Why does he want the
legitimate progress .



4311 Demonds PHALGUNA 18, 1880 (SAKA) for Grants—Railways 431a.

Shrl Jagiivan Ram: 1 do not want;
why do you want a rallway line?

Shrl Harlsh Ohandra Mathur: That
is, where the railway lme has its
utility. L-certainly strike a discordant
note and say that if it 18 1n the interest
of the country, it would be much
better to cut down the Railway Budget
by Rs, 200 crores and give 1t to the
road transport and road development
1 have no hesitation in saying, Mr
Deputy-8peaker, what should weigh
with the country i1s not what I say
or what anybody else says. What 1s
more important i1s what is going to
be the line and the direction which
we are going to adopt. That line and
direction are the trends and the
economic pressures You cannot by
your artificial measures and methods
keep them pegged for a long time
(Interruptions)

Shri Jagjivan Ram: The railways
should develop

Shri Harish Chandra Mathur: We
have gone into the detaill in this
matter and 1 am prepared to answer
the hon, Minister on every point The
case of the railways is that 1t is only
the cream of the traffic which 1s being
taken away by the road—the high-
rated traffic. 1 challenge this state-
ment It 15 not exactly so. In spite
of the heavy burden of taxation which
had been imposed on the road trans-
port, it has got inherent advantages
and 1t 1s gomng to have greater
advantages in future. We are living
in an age where speed 1s the essence
In every matter speed counts more
than anything else and so far as speed
is concerned, the railways have not a
pittance of a chance to compete with
the road transport I wish this coun-
try develops more of beautiful roads
and bridges where we could have
much quicker transport both for
passengers and for goods. Let us not
live in that anti-dated ideas. We have
got a fascination for the railways.
The railways are our greatest assets.
We know what use to make of our
railways. The hon. Railway Minister

has stated that the whole question is
under examination. Even in his
Budget speech and the other speech,
he wanted to throw a damper on the
road transport by saying that there
should be certain curbs which have
got to be applied to the road transport.

I may assure my hon, friend the
Railway Minister that in a particular
committee of road transport re-orga-
nisation, I have always tried to pull
my weight in favour of the railways
where 1t was necessary and due If
he goes through the evidence and
observations made there, he will find
that I have never hesitated to put my
fullest force to see that a fair chance
13 given o the railways The rail-
ways a1e the national assets. Every-
body knows it While talking about
the national assets and national mter-
ests, we cannot forget the present
and the future On what lines
are we gomng to develop? Speed is
the greatest essence and there the
ra;lways have got a much less chance.
This ghost of road-transport competi-
tion has obsessed the Railway Board
and the Minister for a long time. It
was unfortunate One Ministry con-
trolled both the road transport as
well as the rail transport for a very
long time When the Estimates Com-
mittee found that the road transport
was not getting a fair deal, they asked
for the separation. I would like to
rem'nd the Railway Minister that I
raised my lonely voice when they
wele separated There was no neces-
sity to separate the rail and the road
transport; let us see and let us have
a little more confidence in the Rail-
way Mumister. Why should the Rail-
way Minister feel that the railways
have got a special place in his heart?
I spoke hike that and I spoke very
strongly that 1t was not necessary.
Now, by the separation, what has
happened? There is a sort of a clash
between one Ministry and another
which does not know the other side of
the picture. One is pulling on one
side and the other on the other side
and is possibly helpless. I have got
this feeling that these taxation mea-
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sures which we have before us—the
heavy duty on diesel and tyres—were
under the pressure of the Rail-
way Mimster I would ke this
point to be clarified, I was not 1n the
Cabinet and I do not know what dis-
<cussions took place So, I would like
to assure us that it was not under the
pressure of the Railway Ministry to
crush the development of the road
transport.

Shri Jagjivan Ram: I have already
stated that 1t was never at the instance
of the Railway Ministry that these
taxes were 1mposed

Mr. Deputy-Speaker: The hon Mem-
Tars e 5 O

Shri Harish Chandra Mathur: 1
shall take just two minutes

Mr Deputy-Speaker: But those two
minutes have gone

Shri Harish Chandra Mathur: There
1s another great duplication as my hon
friend who spoke before me pointed
out They have now some safety
officers Who are they? I do not know
‘Certain questions were asked and cer-
tain reports about accidents were pub-
lished I think the hon Railway
Minister and the Board 1n panic have
just started this What are they doing
except pokmg their nose into the
affairs of this man or that man as they
have nothing else to do? I think we
should do nothing in haste We should
not do anything just to please this
section or that section

Shrl Braj Raj Singh: But the em-
ployment problem has been solved to
a certamn extent

Shri Harish Chandra Mathur: If the
problem has been solved, 1t 1s not
through these safety officers I wish
the Minister appoints a committee
which will go into the overall admins-
tration of the railways before the
‘Third Plan sets in We are spending
a great deal and I definitely feel that
there is scope for economy of about
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100 crores That s worth examining
and 1t will give some satistaction to
the country at large.
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Mr. Deputy-Speaker: Shri Subbiah
Ambalam.
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Shri Subbiah Ambalam (Rama-
nathapuram): Mf. Deputy-Speaker,
Sir, I am glad you have given me a
chance for a speech in the course of
the discussion of the Demands for
Grants under the raillways The deve-
lopment of the means of transport
and communicatwons 1s very vital for
the progress of our nation. It not only
advances the agricultural production
and industrial production but also
strengthens the bonds of unmity and
creates an embo{ional integration bet-
ween different parts of the country
in this big continent The Indian rail-
ways have really played an important
role in this aspect They have contri-
buted to a revolutionary change
which is really significant. The Bri-
tishers who had a hmited objective in
keeping this country under subjuga-
tion spread over, in different parts of
the country, the network of the rail-
ways with a view to have a stronger
grip, economically and politically.
Now, the situation has changed, and
the demand from every part of the
country is for the construction of new
railway lines and for the restoration
of the dismantled lines, But, with the
limited resources, our Railway Min-
istry has not been able to fulfil all
the demands that have been put for-
ward from the verious parts of our

country. However, in a new set-up,
especially in our welfare State, the
need for expansion of the railways
is enormous and is always increasing.
Not only do we need more of pas-
senger trains and more of goods traing
for our people to travel and to trans-
port the goods to different parts of
the country, but also for export to
overseas countries.

Railway travel 1s a cheap form of
travel for our poor country. It 1s the
duty of our Government to give more
travel facilities for passengers by
providing more passenger trains, ex-
press trains and more goods trains.
That would not only help industriali-
zatron and the progress of our country
but would, n a way, help us to
bridge the gulf that now exists bet-
ween the rural parts and the urban
areas.

I am glad to note that the hon.
Railway Minister mentioned yester-
day that we are also contemplating
to produce diesel engines and electric
locomotives But as 1t 15, we are still
in the steam locomotive age, when
other countries have passed that age
of diesel, the air age and even gone
to outer space

In this connection, I would like to
draw the attention qf the hon. Min-
1ster to one aspect Budget provisions
for construction and for survey of
new lines are being provided every
year, but the achievements m that
respect are very poor A number of
lines still need to be surveyed or
constructed I would like to mention
only one or two items. In the year
1957-58, budget provision was made
for reconnaisance of engineering sur-
vey for a new hne lhinking Manama-
durai, via Aruppukkotta), with Viru-
dhunagar, but to our disappointment
no work was done and no expendi-
ture was incwrred in that year. In the
subsequent year, that line found no
place 1in the budget and even in the
present year, nothing is mentioned
about that old line which was propos-
ed in the past years.



#3233 Demands PHALGUNA 13, 1600 (SAKA) for Grants—Ralways 4324

Similar 15 the case with another
line m the South I would only re-
call that in the South, especially m
the backward area of my constitu-
ency,—in Tiruvadana: taluk and the
eastern portions of Ramnad district—
there was a proposal even from the
pre-war days that a raillway hnk
should be given from Karatkkud: to
Tiruvadangi v Devakottai I under-
stand that there was a survey made
and even lands for the construction
of the line were purchased or acquir-
ed, but no work has been done so far
I do not know in what stage the pro-
gress of the work 1s and whether
there 1s any such plan or whether
the hon Ministers are aware of such
a proposal

Then there was another proposal
to ink Karaitkkud: with Dindigul, a
distance of about 60 to 70 miles It 1s
an important line connect.ng two
district centres but no proposal nor
a survey has been made No work
about that has been done

I would only invite the attention
of the hon Minister to the fact that
every year new Schemes and new
budget proposals are made but very
little work 1s turned out This shows
that even though a number of schem-
es are prepared, even though a sur-
vey 1s made, they do not inspire con-
fidence among the people that we will
have our new lines constructed at
all during the second Plan or even
during the third Plan or m the sub-
sequent Plans

I would next like to say a few
words about the electrification of the
Tambaram-Villupuram line This as-
pect has been under active consider-
ation of our Raillway Mmistry for
the past ten years The target was
that before the end of the second Five
Year Plan the Tambaram-Villupuram
hne should be electrified But now I
understand that the programme has
been phased and that before the end
of the second Five Year Plan period
the electrification from Tambaram to

Chingleput will be completed. It is
only a distance of about 16 or 18
miles at the most, but the budget pro-
vision that has been made for this
year 13 only Rs 4 lakhs, whereas the
expenditure to be incurred 18 about
Rs, 4 crores 1 do not know how we
will be able to achieve even this
target—this phased programme of
electrification up to Chingleput--with
the provision of Rs 4 lakhs

Shri Shahnawas Khan: It 15 only &
preliminary arrangement.

Shri Subbiah Ambalam: We have
hardly two years more We are practi-
cally at the commencement of the
fourth year of the Second Five Year
Plan I do not know how this phased
programme 1tself will be completed
before the end of the second Five
Year Plan

There 18 another reasonable demand
1n this connection, and that is, this
electrification should not only be ex-
tended up to Villupuram but also up
to Virudhachalam in the light of the
new developments that are teking
place in the South, especially the
Neyveh integrated project which 1s
likely to go into production before
1962 We can therefore anticipate
that there will be an increase in tra-
ffic 1n that ine and new developments
are necessary in that region There-
fore I would request the hon Min-
ister to pay more attention to this as-
pect and see that plans are also pre-
pared for the extension of the electr-
fication, up to Virudhachalam so that
there may not be any bottleneck in
the transport of goods and passenger
service i that line

There 1s also a proposal to connect
Tirunelvell to Cape Comorin As we
know, that i1s an important centre
Tourists from ell over the country,
even from foreign countries, wvisit
that place But we have no rail lnk
from Tirunelvell to Cape Comormn
This 18 an ymportant hine Budget pro-
vision was made even during last
year Even this year a small sum is
bemng prowided, ‘But the nature of
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the money that is provided does nbot
indicate any progress that is likely
to be achieved in this direction. I
would request the Ministry to allocate
more money for the quicker imple-
mentation of this line so that these
two important places, namely, Tiru-
nelveli and Cape Comorin may be
linked by the rail route.

Regarding the basic amemties to
the passengers I would like to say a
few words 1 respect of railway
stations in my constituency As the
hon. Minister 18 well aware, there 1s
a junction mn the Southern Railway
called Pampan, a junction where
travellers from all over the country
have got to get down to go to Ram-
eswaram But that important junc-
tion, Pampan, 1s without any elertric
light. Even though electricity 1s
available and even though the town
is electrified, the station 1s without
any electric light

Another thing in regard to that
junction is that there 1s no waiting
room. People have to wait m the
open and sit on the benches It 1s
particulerly more inconvenient for the
ladies Further, when there 1s no
light, to go and wait on the platform
1s very dangerous Then, stray dogs
and cattle are found there during the
night Petromax lights are used only
when the trains come and go After
that everything is enveloped in dark-
ness So, 1 would request the hon
Minister to pay attention to these
dbasic amenities of this important junc-
tion where passengers from all over
the country and even from abroad
¢-me to visit places

Then I will come to another junc-
ticn, and that 1s Karaikudi It 1s an
educational centres and & growing
town. There are a number of arts and
engineering colleges, training colleg-
es and also the Central Electro-Che-
mical Research Institute In fact, it
is the educational centre in the South
But this unfortunate junction is with-
out any covered platform So, people
are put to a lot of difficulties during

the rainy semson. They do not have
any shelter from the pouring reins.
Then, there is not even an upper-class
waiting room there. The room that is
provided is so small that it can aec-
commodate only 2 or 3 passengers at
the most So, passengers have to get
away from the station for stay I
would request the hon. Minister to
attend to this basic amenity also.

Then I want to refer to Tangach:-
madam near Rameswaram This is
one of the three stations 1n the island
and 1t 18 n between Pampan junction
and Rameswaram. There 1s & godown
there and wagon loads of fish are
exported or transported through that
station There 18 already a godown
constructed by the railways. But
there 1s no loop Iine for wagons for

loading and unloading. So
the wagons are always attached
to passenger trains  Whenever

things have to be loaded the
passenger train 1s delayed Only after
loading or unloading 1s over can the
passenger train leave If there 1s a
loop lIine then the goods wagons can
be diverted to that lime and the
passenger train can proceed without
any delay On 1its return journey 1t
can take the wagons So, I would
request the hon Mmuster to investi-
gate this matter and to make provision
for constructing a loop hne 1in that
small station That 1s all what I have
to say

Mr. Deputy-Speaker: I am feeling
some difficulty When the hon Mem-
bers rise to speak they say they would
not take more than five minutes But
once the Member gets an opportunity
even after ten minutes are over, he
does not care for the bells He takes
3 or 4 minutes more and finishes as he
hkes I hope the hon Members will
kindly see to it that they do not
exceed the time limit, because there
are large numbers of Members who
are desirous to speak.

ot TAW HATET : IITSAT AERY
wF AANT WA 70 R 3 wuy qv Wi
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fagdr faelf wfa sraw & aviy AT AT )
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T AZT AT GATHT N7 AT W I ¥
fd = awafE @ o ¢ fe¥
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frerdt a1 N frafew d@x F
frrie Ow g t» wgi 9T gw
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wr gt & 1 oY Fzw ave Ty ad
& 3w o wivc ¥ wgy T i oy o Yo
T 4o § 30 ¥t gag Ay §, s W o
&¥r w3 fear oy | ¥few W9 FAOT
®; g § B ag 3 A i 1w
s df N s Fr e R o
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T I IT & 77t & @7 Fa A9
& 99 & qg, a1 o ofr srfiwrdy ged fad
@ §f, 97 & g8 fs 9w & oy o
e @Y &t & ar i 1 w7 A
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¢ feww @), & 297 Fvew o |
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T WY | | 7 9E A & afea
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wEgeT IR ¥ A7 § I F W
fd @ § & wrgar § fe wnt AW
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O\ fea 919 | oY & 9 AAe §
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wigfaa wife & o §, fead wifew
wrfa & @ g, a7 gEd A fom & fad
ot o ar e, 7 feaq €
T R e & 9N a8 @) 9
XarE o7 qF a7 =T § | G I AA-
T ey F gar & I § wfwry
Q¥ wrfindt w vy foay wmar @ oY
WTE TR 1§ AT HHTE FA AN E
#E 7% 2@ ©T T30 wROW g fr e
AT T G QY § T 9% G AN T
sfafifeer savzr &+ feely ool
e TR rdaT R g TR
Ry yurgram ¥ €@y W A g

3T WY swqr wavar § | waled o g
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T T AP ¥ gl & wgr R A o
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T AT, AT HYE oI &7 TR | FAT
g aF I 1 S faswar fredt strfed

N drd g
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# qrr v § fe N § 3 o
R, ¥'fs ag O waly Ot ww A g,
arE Gur W w77 oy @ aff ¢, o
wra § o fin faearfty wowd §, wied
F9 TSI FRAT 0T | ST B AT
ot gt & ot wg ondy €Y awdt § o fw
wrE % wr wovar gY, AfwT agr T qar
wg g § W I w g fearam)

Mr. Deputy-Speaker;: Shr1i Moham-
med Imam.

Shri Braj Raj Singh: May we know
the names of hon. Members who will
be allowed to speak?

Mr. Deputy-Speaker: The hon Mem-
ber has sent his name I have got his
name in my hist, but whether I can
reach hmn or not 1s a different thing

Shri Mohammed Imam (Chital-
drug): Mr. Deputy-Speaker, Sir, Rail-
ways are the biggest undertaking on
which the country has invested more
than 1000 crores of Rupees During
the First Plan the Government
spent nearly Rs 500 crores on
Railways and 1t has been contempla-
ted under the Second Plan to spend
more than Rs 1100 crores When
such a substantial amount 15 being
spent, the people and the country ex-
pect substantial achievements in the
direction of railway expansion, in the
direction of providing better facilit-
1es, 1n the direction of providing new
hines and ensuring better efficiency

The speech of the Railway Minister
and his reply disclose that a number
of new Railway lines are gomng to be
taken up during the Second Plan, and
also during the Third Plan 1 am
glad he has said that the present year
of the Plan marks the peak of the con-
struction of new railway lines, and I
am glad he has stated that nearly 430
miles of new railway miles have been
opened and that another 500 miles
of new railway lines are under con-
struction. He has also stated that in
order to avoid delay and time-lag, he
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proposes to have another
'ofnewlmuaothntth

miles of new lines under construction.

I congratulate the Railway Minister
and 1 congratulate all those people
who are hving in those areas for
securing hines But 1 cannot congratu-
late myself, and I cannot congratu-
late all those people living in the
South, and especially in Mysore who,
1 feel, are very sadly neglected in
this respect

Representations have been made to
the Deputy Minister and to the Gov-
ernment from the beginning to under.
take the construction of lines that
were under the consideration of the
then railways, the then companies and
the then Government of Mysore when
the Railways were owned by them.

I must speak for the State of My-
sore, and I may speak with some au-
thority because I was the Mmister
of Railways in Mysore at that time
I can tell the Mimister how deeply
and sadly we feel disappomnted We
had finished the survey, the estimate
and almost sanctioned the taking up
of new limes These Railway hnes
were the line from Chhamaraja-
nagar to Satyamangalam, Rayadrug
to Bellary and the extension of Sa-
gara-Talguppa line to Bhatkol We
had not only sanctioned, but had
ample funds at our disposal In fact, I
can tell you from personal experience
that on 1st July 1947 the Government
of Mysore had Rs 36 crores in ready
cash, but meanwhile the integration
came, the raillways were integrated,
the Government of India took over
the entire responsibility of the ral-
ways, they not only took over all the
lines, but they took away the cash,
the rolling stock and Railway fund.
But we did not feel sorry, because the
only opposition at the time was from
the Raillway Companies as S.JIA.
and MSM. who were opposing the
expansion and undertaking of these
lines. We thought these hurdles
would be overcome, and we
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were under the impression that the
Government of India would speed up
the taking up of these lines, and
these lines would be an accomplished
fact soon. The Government of Indwa
at the time of integration gave an
assurance that they would under-
take all the responsibilities and all
the obligations and all the liabilities
of the old Mysore Government rail-
ways, I must submit that there is
8 moral obligation on the part of the
railway administration and the Go-
wvernment of India to implement all
those lines, all those projects, which
‘would have been undertaken and
which would have been an accom-
plished fact but for the fact that the
rallways were taken away by the
Government of India I must submait,
to put it very mildly, there has been
a breach of faith

Eighteen hundred miles of new lines
have been undertaken. Where are
they? They are all concentrated in
the north And during the last ten
years not an inch of line, not an
inch of new railway has been add-
ed 1n the southern area We are also
<itizens of India, we are also nation-
wals, and we have got every right to
demand new lines, and 1 must point
out that there has been a persistent,
deliberate neglect 1n giving lines to
the South

There are twenty new Rallway
Imes mentioned The Railway Mm-
1ster has given full details of them
in his speech They are Chandra-
pure-Muri-Ranchi-Hotia, Bonda-~
munda-Dumaro, Bhilai-Deorjhal etc
These are twelve lines under con-
struction Then another eight lines
are to be commenced: Udaipur-
Himmatnagar, Jhund-Kandla, Tilanga-
Farakka etc. Agamn the Hon. Minis-
ter referred to the possibilities of
construction of three new lines,
namely, Mangalore-Hassan, Diva-
Dasgaon and Patharkandi-Dharma-
nager links. He was also pleased to
announce two more lines, but none
‘comes to the South.

An Mon Member: One of the De-
sputy Mimsters comez from the South.

Shri Mohammed Imam: Yes. The
Deputy !dinister somehow wanted to
give a new Railway line. He announc-
ed one day that he would take up
the line from Salem ¢o Bangalore
but now we do not hear anything
about it. I am sorry for the hon.
Leputy Minister. I hope at least he
will keep his promise.

Mr. Deputy-Speaker: Now that
work is left to the hon. Member.

Shri Mohammed Imam: Yes, we
are with him,

So, there are 21 new lines propos-
ed and under constrection Is there
any justification to concentrate all
those lines only on this side” At least
should they not have given three or
four lmes that side® This is really
not only mortifying, but very humi-
hi.ing, and we feel we are very much
neglected

Shrl Vasudevan Nalr (Jhiruvella):
We hope you are speaking for Kerala
also

Shri Mohammed Imam: Kerala,
for the entirc South It 1s not as it
that area 1» not important

An Hon Member: They want to
strengthen Shr1 Ramaswamy’s hands.

Shri Mohammed Imam: For ex-
ample, take the Line from Chamaraja-
nagar to Satyamanagalam. That is
only a distance of 60 miles, and if
that line 1s connected, that will give
an umnterrupted communication from
Kerala right up to Delhi,

Similarly, take the extension of
Sagara-Talkuppa linc If 1t 18 ex-
tended by only 50 miles, it gives
continuous communication to Bhatkal.
There are many lines to be connect-
ed, which are hanging as blind ends—
for instance the Rayadrug line and
the Chitaldrug line If the inter-
mediate portion 1s connected, it will
give a continuous line, I am afraid
the hon Railway Mimster and the
Deputy Ministers have not toured in~
tensely in those areas.



4337 Demiands MARCH 4, 1958 for Grante—Railways 4318

Bhri Jagjivan Ram: T have toured
enough.

An Hon. Member: He went re-
cently.

Shri Mohaummed Imam: Otherwise,
they will understand the value and
the utility of these hnes.

So, 1 think our only fault seems to
be that we are far off from Delhi,
from the capital and from Bihar.

Not only this. Yesterday the hon.
Minister announced two lnes At
least I thought he would give pre-
ference to the Hassan-Mangalore line
which has become very imporant
after integration and reorganisation
of the State. Even about that he has
been hesitating.

Shri T. B. Vittal Rao: That he will
do.

Shri Mohammed Imam: He will
not do it. He has not given a de-
finite promuse. He saxd 1t 1s  still
under considemation

The year before last ] made a
smilar speech and I complained, and
I remember the hon. Mmster, Shn
Jagyivan Ram, said that he would
try his best to do something for the
Satyamangalam line, that he would
mop up some funds and try to comply
with our request, but till now we are
in the same vld position as we were
two years back. Hereafter, I submit
to the hon. Mmister, that he should
realise the importance of extending

these lines in the interests of India,"

of the entire country, and in the
interest of the solidarity of the
country and he should make a judici-
ous and equitable distribution of the
new lines in the country.

The second point 1s about the track
I feel that the tracks in this region
are also not properly looked after.
Betwéetn Poona and Bangalore, I
must submit, in the course of six
months there have been four or five
derailments of goods tramms in quick
succesgion. Thank God they were not
passenger tmins, If they had been
passenger trains, I think the calamity

would have been enormous. Between
Arsikere and Birur, within a foré-
night, there have been goods trains
derailments, and recently there was
a derailment of a goods train involv~-
mg 23 wagons between Miraj and
Ghatprabha. This shows that there is
something radically wrong on the
track between Poona and Bangalore.
That is an old line, and we are very
uneasy whenever we travel on that
line.

Mr. Deputy-Speaker: Is that in
the South?

Shri Mohammed Imam: Yes, Sir.

Mr. Deputy-Speaker: Then all the
rallway lines are in the North, and
calammties m the South!

Shri Mohammed Imam: Whatever
few raillway lines we have are not
properly mamtained. I tabled a
question on this on the 24th February
and the answer 1s that these accaidents
are due firstly to the failure of per-
sonnel, and to the defact in track, to
the defect in the mechanical equip-
ment. So, I submit they have to ear-
mark a substantial amount towards
the renovation 'of the track I think
it should be nearly Rs. 200 crores or
Rs 300 crores The Railway Board
should check up all these lines; they
are very old,

Mr. Depnuty-Speaker: The hom.
Member must soon conclude.

Shri Mohammed Imam: I will take
only two minutes more, Sir. They
must see that these railway lines are
safe and there will not be any further
accident 'or calamity.

1 may give one instance as to how
complacent the Railway Ministry is.
For example, two years back, there
was a terrible accident on Ariyalur.
That was due to the collapse of a
bridge. About four months back om
the same spot, on the same
bridge, there has been another ac-
cident, fortunately, not to a passen-
ger train but to a goods train. There
was good lot of criticism. That shows
that after a terrible accident took
place involving hundreds of lives, the
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Railway Minister did not take the
necessary warning, did not improve
that bridge and this heppened. 1 do
not want to go mnto the details Agam,
o the same spot a tragedy has oc-
curred In fact, there was a sugges-
ton at that time that the bridge 1s
on 8 bend of a river and 1t should
be changed. But, nothing has been
done so far

So, I submit that these accidents
are hecoming very common I hope
the Railway Ministry will take all
possible steps and precautions to avoid
these accidents

Shri Muhammed Elas (Howrah)
Sir, I want to speak @ few words
about catering in the Central and
Bastern Railways, as also other Rail-
ways of our country In answer to
my question on 16-2-39, 1t was stated
by the hon Mmister that our cater-
Ing 1s mcurring & heavy loss I fail
to understand why catering 1s ncur-
Ting such a huge loss Before nation-
alisation the catering contractors used
to earn huge profits They used to
give rent to the Railways and they
had many difficulties too But, after
nationalisation, we find that railway
catering 1s wcurring a loss

I have made several representa-
tions to the Raillway QMinistry—and
the employees have also made several
represcnentations—to  find out the
reason why this catering 1s running
at such huge loss We know that due
to bad management and due to cor-
ruption in the running of this cater-
ing we are losing heavily First of
all, T want the Rallway Minis-
try to enquire into this matter and
find out ways and means of elimina-
ting this corruption and for managing
this catering properly If we can do
this, then, I am sure, catering—food
etc wnll improve and it will also earn
a good amount of profit

In reply to another question of mine
on 11-2-59, in regard to the working
condition of the caterers who had
been absorbad in the Railways from
among the staff of the contractors, it
was stated that 888 workers had been
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absorbed directly, 587 have been kept
on alternate employment and 572 were
kept on commussion basis and 15 were
employed as small catering contrac-
tors The workers who have not been
taken as direct employees of the Rail-
ways are very experienced and they
have been workmg in catering since
a long time If these workers are
taken under direct employment, then,
I can say very confldently, everything
will 1mprove

In the olden days when there was
the contract system the contractors
used to keep only one superintendent
for the whole zone But, in the Eastern
Railway, there are 6 superintendents
and deputy superintendents and also
40 managers There 1s no use keeping
S0 many Superintendents and
managers and such top-heavy adminis.
tration That 1s why I am requesting
the hon Railway Minister to take all
these experienced caterers as direct
employees of the Raillways—by which
our catering can be run very well

Another pommt which I want to
mention within the little time at my
disposal 1s this Every year I have
tried to convince the hon Minister—
and many hon Members have spoken
on this—.about the nationalisation of
the Light Raillways The Study Group
consisting of high offictals of the
Mmnstry of Transport and Com-
munication appointed by the Govern-
ment of India 1In 1956 have very
strongly recommended that al] these
Light Railways must be nationalised,
1in view of the backwardness of our
country and in view of the large
number of villages We have got
about 5 lakhs of villages scattered all
over India If we want to have close
communication with these villages, we
must have Light Railways and These
Light Railways must be improved and
expanded Otherwise, our economy
cannot be improved properly That is
why I want the hon Minister to go
into this matter

We have got more than 34,000 miles
of nationalised Railways What 1s the
difficulty 1n nationalising some 433
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miles of Light Railways. We cannot
understand that. These Light Rail-
ways are very profitable concerns. 1
will give one example, the Howrah-
Sheakhala and Howrah-Amta Light
Railway. It is run by one of the
biggest industrialists of our country,
by Sir Biren Mukherjee. The total
mileage is only 68 But the number of
passengers carried over this railway
in a month is 684,000, It handles about
2,53,000 maunds of goods in a year.
The trains running per day on the
line number about 79. On no railway
hne in India of 2ft gauge, so many
trains per day run. It is a profitable
concern because this Railway declares
more than 6 per cent dividend to the
shareholders; and 1t pays about a lakh
of rupees to the District Boards in that
district. = The number of employees
18 only 1,400 and these employees are,
of course, being brutally exploited.
They are not bemng given proper
amenities and wages From this single
instance, you can very well 1imagine
how these Light Railways can earn
profit That 1s why I request the hon
Minister to take over al] these Light
Railways and improve them properly
and expand them so that our rural
economy can be developed and we can
keep close contract between the rural
and urban areas.

The third point which I want to
mention hcre 1s about casual labour
Many of my hon friends who are
here have spoken on this pomnt. I
need not speak so much on this. 1
want to mention only one thing here
In spite of our rcpeated requests to
take all these casual labour under
direct employment, we are finding
that the number 1s increasing cvery
year. In the South Eastern Railway,
in answer to a question on 11-2-59, it
was stated that the number of casual
workers was 26,686 1n 1956, it has
increased to 43,459 in 1957. In 1858,
it has increased to 75,087. Every year
it is increasing.

We have no objection if these casual
workers sre employed in temporary

work. All these workers who are
very efficient and skilled and have
been working for years together as
skilled workers are employed in
works of a permanent nature. In the
Appellate Tribunal several awards
have been given that m no factory
should there be a casual worker for
permanent nature of work. That is
why in many factories we have been
able to decasualise all the workers.
That work should be taken upon hand.
It creates corruption also. The casual
workers after three months or six
months of their work are re-employed
and at that time if some money is not
given to the employment authorities,
the man is not employed again, In
this way corruption is prevailing. The
workers also do not get free medical
facilities through there is a resolution
of the Rallway Board dated 21-12-53
that free medical amenities and other
things should be given to them.

In conclusion 1n this respect I would
refer to the markmen at the Howrah
station Nowhere are they under the
contractors. Here too only these
workers have been working under the
contractor for 30-40 ycars Another
tender has been called and within a
day or two 1t 1s going to be approved.
I request the Railway Board and the
Ministry not to accept this tender The
General Manager of the Eastern Rail-
way and also the C.CS have strongly
recommended to take these contract
workers under the employment of the
rallway. That 1s why I say that they
should not be taken under the
contractor The contractor has given
a tender of Rs 2,500 per month. I
know that they spend more than
Rs. 5,000 per month on their wages
for the markmen But the contractor
manages the loss 1n other ways. He
can manage the loss by other means.
That 1s why these things should be
stopped and these sixty markmen
should be absorbed in the Railways as
they have been repeatedly requesting
the railway administration.

Shri Thanu Plilat (Tirunelvelf):
Mr. Deputy-Speaker, I very much
wish to congratulate but circum-
stances do not permit me to congra-
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tulate. Listening to this debate on
the railways as to what has been
happening in the programme of devye-
lopment, 1 am constrained to say that
if it is not discrimination against
Southern region it is sheer neglect of
the region, indifference towards the
region, It tells upon the minds of the
people. There are railways which are
laid in project areas over which we
have no grievance. But there are
other bits where additional railways
are being laid, areas where there is
already railway. When that aspect is
taken into the minds of the people, I
am sorry to say that we are losing the
best friends and that is not of small
consequence, It is of very big conse~
quence because every aspect has got
an  Ympatt on Yne  Ymnds ot Yhe
people . . . (Interruptions.) So, we
have been trying hard for a railway
line in our undeveloped parts. Much
has been talked about Ramnad and
Mudhukulathur. That area is without
roads, without rails and nothing has

happened there . . . (Interruptions)
An  Hon, Member: Declare
independence.

Shri Thanu Pillai: I think that is
what our hon, Ministers are contribu~
t:ing by neglecting certain places
where they want to keep that spirit
of disintergration Those people are
very much helped by such an attitude
of this Ministry. Whatover may be
the other aspects and development,
this human aspect should have been
given the top-most priority. There is
the question of Cape Comorin-Tinnc-
velly Rail link for the last fifty years.
1 would say that this Mudhukulathur
Iine should have been given top
priority even over the Cape Comorin-
Tmnevelly line, This Mudhukulathur
arca should be opened by railway line
from Virudhunagar to Kilakarai and
Manamadurai to Tuticorin. Such a
line will develop the area and it will
permit the people to know what  the
world is and what the other parts of
the country are. I know that some
people have been representing about
this and have spoken on the floor of
this House but not even a survey has
been done, not even a word of regret

that they have not been able to do this
or that it would be done in the near
future.

Now coming to the working of the:
railways, there is another small thing.
The Tinnevelly-Tinuchandur line is.
only 86 miles but the time taken is
four hours. By bus it takes only 75
minutes. Then, who will go by the
railway? Previously, this line was
owned by the district board and it
was later on acquired by the railways
for Rs. 30 lakhs which is worth much
more than that. There is also a bridge
across 8 big river in that line, We
have Peen submitting that it should be
upgraded and the time should be
reduced to the minimum possible but
vven Yirh Wi tumresiir n onh WRg
extended. That is intolerable . ..
(Inteyruptions.)

An Hon. Member: Unfortunate!

Shy) Thanu Pillal: Why should it be-
unfortunate. We have got every right
to demand and get it. We are not
people who are banking on fortune
and misfortune and we are going to
get it . . (Interruptions) 1 am sure
we will get it; I am not pessimistic as
my hon. friend Shri Punnoose.

Abgut the efficieny and working of
the rgilwass, there was a time when
people criticised the Railway Board
as being autonomous and autocratic
and Wwhat not. I am afraid the
pendylum has swung to the other
side  The Railway Board has cither
abdjeated its responsibility to some-
bodv or the advice of the experrts of
the Railway Board 1s not listened to
by the others concerned. Some friend
was telling us about a river which
flows from north to south for some
time and then from south to north at
some other scason. It is a paculier
river. I think Laos and the Railway
administration is bchaving like that.

There is something wrong and the-
efficiency, I have to submit regretfully,
1s goifg to the lowest ebb, When 1
discussed this with some officials, they
say that they have no authorily and,
therefore, no responsibility. Class IW
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and Class 1II gervants have got unions
and class I officers have no union and
so they are mortally afraid of the class
IV unions that they will put them to
difficulties and troubles Therefore, if
there 18 some mistake somewhere they
would rather prefer to close their eyes
and not take action on it If that 1s
gowng to be the administrative set-up,
I am afraid that any amount of our
spending money will not contribute to
the result which 1s legitimately due to
that expenditure I think, as i1n the
case of the Railway Board, the
administrative set-up 1n the lower
levels have also given a gobye to
their responsibiity I do not know
what authority these unions have for
transfers or dismissals Some inspec-
tors say that they are afraid of ques-
tioning the gangmen because the
union will transfer the inspector
When that 1s the fear, how can you
expect the inspector to take effective
action on some neglect that 1s happen.
ing?

15 hrs

Sometimes I find that officers are
very much distressed because of dis
crimimnations The other day the hon
Minister was representing that the
Scheduled Castes, Scheduled Tribes
and Anglo-Indians have got reserva
tions but adequate number of people
are not coming forth It was said that
even 1if the Service Commission 1s not
able to find suitable candidates the
Genera] Managers can appoint them
To a point 1t 1s correct But that means
a lack of confidence in the Railway
Service Commission It 1s as if there
are people available and the Service
Commussion 1S not selecting them
Then alone the question comes whe-
‘ther another officer should be given
that power Therefore I submit that
quota should be filled up Not only
that, even above that quota, if there
are qualified men available with the
minimum qualification as against the
best competitive talent I do not mund
giving appointments to them But once
they are appointed they are all rail-
way servants. There cannot be any
Adiscrimination on grounds of caste,

community or creed m the matter of
promotion The Prime Mimister has
been saying—he said very recently in
one of his speeches, and it was also
mentioned i the First Five Year Plan
book that in future promotions should
be on the basis of ments I should
like to prove a number of cases where
merit has been suppressed and some-
thing else has been elevated If I
were to represent a case here then
they would say that officers should not
represent through Members of Parlia-
ment There 1s some sort of control
order 1n the conduct code If I become
a trade union leader as & trade
unlonist I can not only represent but
I can also instigate Sir, this is not
a happy situation Where there are
fit cases there should be opportunities
given for Members of Parhament to
represent those cases We are bound
to know something more If after a
discussion the officers of the Railway
Board or the Mihisters are prepared to
convince us that the representation
that we made was wrong, we are pre-
pared to let down the case of that man
whom we represented, we are prepar-
ed to tell him that he was wrong But
merely because somebody writes a
letter 1t 1s not correct that you should
send a circular saying that it 1s wrong
conduct or misconduct for officers of
the Raillways to approach Members of
Parliament and that they should not
approach the Memhers What happens
1s that the man concerned suppresses
his feelings He does not even repre-
sent his case to the Mcmber He goes
on destroying himself and destroying
the institution That sort of attitude
18 not correct That 1s not the correct
approach 1n a national set-up  After
all I do not think anybody else could
be considered as more responsible
than the Members of Parliament in
the functioning of the country and its
welfare

Regarding amenities to passengers,
my hon friend spoke about the
nationalised catering service having
gone bad or working at a loss There
is a concerted move on the part of
some contractors to revive the old
order and go back to the old method
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I do not know whether my hon friend
who spoke 1s against nationalisation

An Hon. Member: No, no; for
nationalisation

Shri Thann Pillai: But he condemn-
ed the nationalised effort The con-
fusion comes because he wants
nationalisation and at the same time
he condemns the nationalised sector
It was not that he was opposed to
the number of inspectors and officers
above, hus  opposition was only 1n
respect of the bearers, and he wanted
that the old bearers should be taken
But the racket in the catering section
1s not only in the management but
also elsewhere The contractors were
controlling without any rules, regula-
tions or orders They could appont
people, disrss people, destroy any-
thing they Wiked and so on But the
Raslways are governed by certamn
rules and regulations For every
section you have got some checking
officers We are not runnmg the
catering service for profit If it 1s
run on & ‘no profit no loss’ basis, 1if
they would give good meals, that
should satisfy our Members and we
will all be satisfied

Another representation has been
receivea by the Ranways Ministry
regarding the ice vendors The Rail-
ways want to save that space for the
travelling public It 1s a good 1idea,
but the travelling public should also
be provided with some good aerated
water 1n the GT and other tramns
and with sufficient ice, because the
acrated water available at way-side
stations 1s not good, sometimes 1t 1s
stinking Therefore, the Railway
Mmisstry should have a hittle more
consideration for the passengers who
go long distances 1n the hot season—
by GT and other trains
They should be given some
amenities I do not say what should
be done, but do not remove that
amenity completely Have some con-
trol I am told there 1s misuse of the
concessions given to these vendors
because they take in passengers and
so on Those things may be controll-

373(An LSD—38

ed, but wholesale removal of that
amenity will create hardships for the
travelling publie,
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Shri Raghublr Sahai (Budaun)
With your pernmussion, I would like to
bring three or four pomts to the
notice of the hon. Minigter

Mr., Deputy-Speaker: Within five
minutes
Shri Raghubir Sahai: 1 will try

Something has been said here about
catering arrangements There was a
tine when in this House great dis-
satisfaction was expressed regarding
the arrangements made by pnivate
contractors and when the Government
or the Railway Ministry agreed to the
introduction of departmenta)l catering
we heaved a sigh of relief and we
hought {his srrangement would  be
much better and the complaints that
were made before would not recur
But I am sorry that this departmental
catering 1s also gomng the same way as
th® private contractor’s arrangement

Recently 1 had to travel in the
Grand Trunk Express from Mathura
to Hyderabad and again from Hydera-
bad to Delh: during the last week of
February and the first week of March
It was such a painful experience not
only form me but also for many other
Members of Parliament who had gone
to Patencheru to the Parhament
Members’ Traming Camp Then I
had to append a note to the complaint
book on the 6th February 1959 With
your permussion, I will read it

“I travelled m the GT nright
from Mathura up to Hyderabad
on the 26th January Thereafter,
I returned from Hyderabad to
New Dellu agam by GT leaving
Hyderabad on 4-2-59 Both these
trips gave me lamentable experi-
ence of catermg done
departmentally The management
and set of persons on
these two trips were practically
the same and despite our warn-
mngs they did not care to improve
things by a jot or tittle Tea,
coffee, vegetanan food and—South
Indian friends sa:d—even South

Indian food was hopeless. They
appear to be a hopeless lot who
have out-Heroded Herod, treating
people’ complaints with indiffer-
ence We expected things would
improve after the management
was taken over departmentally but
tius 18 something o which we
should feel ashamed 1 wonder ¥
there 1s any inspection by any
raj]way authorrties of thus kind of
popular management If MPs
could be treated Like this, God
help other ordmnary passengers
whe would not even care tq com-
plain  The complaint book was
not made available to any of us
1n the tram though we repeatedly
asked for it Here I am appending
tus note m W N A, woen e
bearer has brought it tome I am
making the payment of hus bill
under protest but I wish that an
immediate enquury be instituted
inte this hopeless state of affairs
Copy of this note may be imme-
diately forwarded to the Mimuster
of Rallways also”

Mr, Deputy-Speaker: This note was
appended after receiving the trammng?

Shri Raghubir Sahal: Yes, Sir But
we did not receive any training
regarding catering! Though 1 have
appended this note and though I have
read it out with your permussion, I do
not wish to come to the conclusson
that departmental catering should be
qcrapped But what I wish 18 that
greatér  superwvision should be
exercised

I bad an opportunity to go through
the very comprehensive report written
by our valued friend, Acharys
Kripalam  He has also emphasised
that until and unless greater vigilance
18 exercised even departmental cater-
ing can lead to those results Another
common feature noticeable in this
connection i3 after supplying food,
tea snd coffee they would not give
the cash memo and would come just
whep the starter has been given snd
the train is on the move They would
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ask for payment and when the
passenger would ask, “Where 15 the
bhill*” they would say, “Sir, there 1s
no time Kindly hand over the
money” This shows that really
something 1s wrong regarding these
arrangements

I have also noticed that in long
journey tramns, for instance, the Mail
runming from Amritsar right up to
Howrah, there 18 no dmning car and
long journey passengers are put to a
lot of trouble I hope the hon Rail-
way Minister would look into this
also

Up to the last two or three years
there was a practice that applica-
tion

Mr Deputy-Speaker: The hon
Member’s time 13 up

Shri Raghubir Sahai: I am fimshing
my speech withm two or three
minutes

Up to the last two or three years
there was a practice that applications
and representations with regard to
new lines

Mr Deputy-Speaker: The training
given there was not that time lumit
shall not be adhered to!

Shri Raghubir Sahai: Kindly bear
with me I have to sponsor the case
of my constituency I have been
pressing for the last so many years
that the Rosea-Babrala broad gauge
line should also be taken up It was
in 1814, during the First World War,
that the British Government took up
the survey of that lmne, but 44 years
have passed and I have been pressing
for this for the last seven or eight
years that I have been here It
appears that the Railway Ministry has
turned a deaf ear to 1t I would very
respectfully beg to bring i1t to their
notice that this line should also be
considered
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The hon Deputy Minister was there
the other day in Lucknow and he
must have listened to it that the
demand for this ralway line was
made 1n Lucknow as well By opening
that line the two backward districts
of Shahjahanpur and Budaun will be
very much benefited They are back-
ward districts There 1s no business
or trade there The law and order
situation 1s also hopeless By openmng
this ine not only the journey between
Lucknow and Delhi would be
shortened, but all these shortcomings
that I have described would also be
mutigated
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Shri Khadilkar may bave five
minutes. I must call the hon. Minis-
ter at 3-48.

Shri Khadllkar (Ahmednagar):
Another Member from my group has
withdrawn from speaking.

Mr. Deputy-Speaker: Therefore, he
will have five minutes.

Shri Khadilkar: The Railway Minis-
ter and the Deputy Ministers with their
amiable temper have presented a
picture to this House which is most
deceptive. Though in the short time
at my disposal I would not be able to
touch the financial aspects as well the
administrative aspects, yet I shall try
to touch some of the points.

From his speech 1t appears that this
almost monopoly national transport
undertaking s so flourishing that
workers have enough trme for play,
music, dance, painting and kabaddi. 1
do not know whether Ministers have
any time jomned this kabaddi game;
for, if they have, they would have got
the satisfaction how our railways are
running.

But this superficial picture as it 1s
presented here, a deceptive picture, is
likely to mislead the House and the
country at large. I say this because
1t was expected of thus department as
a major national transport undertak-
ng to see that its financial position,
its organisational set-up were some-
what 1in keeping with the tempo of the
planning 1n the country. People talk
about the Raillway Board I have no
grouse against the Railway Board, but
has the mentality that has been devel-
oped from the British regime, and the
method of working, changed? I hear
so many complaints on the floor of the
House about petty things, small things
about constituencies, I feel sometimes
that the whole debate is degenerating.
It is after all .a national asset
and a national undertaking, and
1if the Railway Board, which is the
supreme authority, had taken some
pains to consider as to how {o remould
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and reorganuse the whole thing, things
would have been totally different.

I would suggest one or two things
only. Have they got station commit-
{ees, committees at every level, and
do they mwvite people, and explam
why priority i1s given to a particular
hne and not to another? I know he
cannot take at railways from his hat,
and satisfy all people. That is not
possible, but, under the circumstances,
it 18 the duty of the Railway Board to
present a picture and say why a par-
ticular priority 1s given, to convince
the people, and if I am not convinced,
try to convince me again These petty
demands will disappear if prionty 1s
properly given, of course depending on
the needs of the backward areas, on
the general planning set-up and other
considerations Unfortunately, this
type of picture 1s not before us

Then there is another thung We
have heard about two unions From
the time of the British regime this
stonewalling tactics between the Min-
istry and labour have been going on
Have they changed” He was proud
and rightly proud of the performance
of the railwaymen, but are the rail-
waymen feeling that they are partici-
pants in this undertaking? That 1s
the major question You talk of par-
t cipation in the management m the
private sector This 18 one of the
biggest undertakings where you should
have encouraged them and told them
that every section would be represent-
ed 1n the station committee, divisional
committee, and the committee at the
top, at the Raillway Board level, where
all matters will be discussed, priorities
determined, grievances settled etc, and
then the major policy matters would
come before the House Thig 1s the
way of presenting a Budget in a plan-
ned economy It 1s not the way to
continue the old pattern, thinking that
things are gomng on quite all right.
When 1t comes to flnance, from his
speech it appears that he 1s not n a
position to give a realistic picture as
to what would be the position the
next year or a year hence, because he
does not know, and all the blame is
put on the poor road transport people.

Formerly these three departments—
shipping, transport and railways——
were being run under one department,
and that was in a way correct It is,
therefore, the duty of the Ralway
Board to have made a study of trans-
port economics, the needs of the peo-
ple, and the question as to whuch
transport system serves the needs of
the people, and the needs of the eco~
nomy, must be taken into considera-
tion while determuning either a taxa-
tion proposal or certain modifications
therein, to meet the :mmediate present
nceds These are the important things
which the railways have completely
1gnored

So, my first plea will be, let them
make a beginning I do not quarrel
with the set-up at the top, but the
sct-up at the top which has crystallis-
ed mto a cast must be broken, and
every participant 1n the ra: way must
feel, whatever be the union politics,
that he 1s a rallwayman, and there-
fore he 1s proud of domng his bit I
know on the production side they have
done some good things for which they
deserve credit, but that needs to be
done 1n other fields also.

Then I come to another thing, this
contractor business At Wadi Bund-
er in Bombay loading and unloading
are done by contractors We talk of
co-operation and tell it to the peasants
I would like to ask the Railway Min-
ister as to what the departments are
doing Has he, any time, anywhere,
tried 1t I know at Hyderabad they
have tried this m a little way, and it
has been a success These contractors
are the source of corruption They
corrupt the top officials and the sup-
ervisory staff, and they exp'oit ordi-
nary coolites This i1s the method Why
not loading and unloading be done by
co-operative method? I would like
to know from him

Shri Jagjivan Ram: If there is any
co-operative, I am always prepared
to give 1t to them

Shri Khadilkar: You must encourage
them It 1s not going to fall from the
heavens You ask the workers to come
together and form co-operatives That
must be the Government policy. The
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mitiative must come from the Minis-
try, 1t 1s not at least in the beginning
going to come from below, You must
encourage people to come forward
This 1s my plea If you accept it, well
snd good

S8hri Shahnawaz Khan: The hon.
Member 1s so vehement in thig p'ead-
ing for co-operatives Would he him-
self organise co-operatives?

Mr. Deputy-Speaker: In his vehe-
mence he has forgotten that he has to
address me

Shri Khadilkar: No, no My time
1s too short Please, I will fimish 1t

Mr Deputy-Speaker: I the tme
18 short, he should not ignore me

Shr1 Khadilkar: Sir, I never do it

Then there 1s the question of acci-
dents I know thcre are accidents,
but we exaggerate that picture some-
times I have seen charts of other
countries So, we need not create a
sense of alarm in this country, but at
the same time, 1t 1s our duty to find
out some new solution

I want to throw a suggestion m this
connection Why not make a compul-
sory Insurance? As soon as a man
entrains, he will be insured, for paying
one anna more If there 1s an acci-
dent, he will get the money If men
are 1nvolved in accidents, they will
get immediate rehef by way of wmnsu-
rance

Shri Jagjivan Ram: That 1s not
necessary because we pay compensa-
tion irrespective of the fact whether
the fault 1s of the railway or not

Shri Khadilkar: While I was 1n
China, they were constructing new
lines, and one of the Mmusters told
me

Mr. Deputy-Speaker: No, the
hon Mnister 1s goimng outside the
country also He should conclude

8hri Khadilkar: I will imsh in a
minute
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This 15 my suggestion

Regardmg the new lines, as I sa:id, I
congratulate the Rai'way Minister, for
taking up Diva Dasgaon line but if a
map of Indian railways is kept here
for the benefit of the House, what will
you see? You will see that there are
many lines m Gujerat and Cutch side,
there are good many lines in the Gan-
getic belt, a few lines in the eastern
coastal belt, and in the rest of the area
you will find there are hardly any
lines You must explain why this has
happened I do not want to be regional
in my approach, but you must explain
to the people why this has happened,
and why extension, particularly in the
western part, was noi possible.

Mr Deputy-Speaker: Let us hear.
He will explamn

Shri Khadilkar: I congratulate him
for making a firm announcement, giv-
1ing an assurance to this House regard-
the western coastline He has
made a beginning there So far, so
good But I have onc other sugges-
tion

As my hon friend from Mysore
said the old States ncver developed
communications Some parts of the
old Hyderabad State such as Marath-
wada dre absolutely, from the point of
view of communications backward
Another point 1s that if a few miles of
additional lines are laid, the southern
and the northern metre gauge lines
will be connected, and that would be
in the best interests of transhipment,
connecting south and north

Shri Shahnawaz Khan: Sir, Demand
No 1 deals with the Raillway Board
I am very grateful to the hon Mem-
bers who have taken such keen imter-
est 1n this debate I will try to reply
to as many poimnts as possible But, it
1s apparent that, when so many hon
Members have taken part and so many
hon Members have given so many
different suggestions, 1t 1s not humanly
possible to deal with all of them on
the floor of the House at this moment.
But, yesterday, the hon Minister of
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Railways mnformed the House that 1t
was his intention to hold informal
meetings with the Members of Parlia.
ment who come from the different
railway zones I hope that any points
which are left over today and which
1 am not able to reply to now will
be raised at those meetings and set-
tled satisfactorily

In this debate a number of hon
Members have 1eferred to many points
which were a'so discussed durmng the
general discussion on this Railway
Budget, the question of overcrowding,
the question of passenger amenities,
the wagon position, particularly, the
diffficulty in obtaining wagons it cer-
tamn areas etc During the Question
Hour, today, I informed the House
that as far as the wagon position 1s
conccined we were 1n a comfortable
position If there are any special diffi-
cultics that are being experienced n
any place I would be very grateful if
thosc aie pointed out to us so that we
will take necussary steps to do away

- with those difficulties

Mention has also been made by a
number of hon Macmbers about cor-
ruption that 1s rampant The House
)s aware of the steps that have been
taken  Vigilance organisations have
been set up and I can only inform the
House thit they are domng very useful
work and they are quite effective and
fighting thi~ ev1l It 15 our firm deter-
mination to fight corruption until 1t
15 rooted out But, 1t will take time

Then a number of hon Members
also ramsed the question of retrench-
ment Thev were informed by the
hon Minister in his reply to the gene-
ral discussions that there would be
no retrenchmunt of regular railway
employees But, mn order to effect
economy, hcre and there we may have
to dispense with. the services of casual
labour or give up certamn posts or
vacancies for which there 1s no justi~
fication for retention But, by and
large there 18 no intention of carrymng
out any retrenchment of regular rail-
way employees
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A number of hon Members have
raised, with great feeling, the question
of rail road competition A swtable,
and I thought a full, reply was also
given by the hon Mimister So, I will
not dwell on this point (Interrup-
tions)

Shri Harish Chandra Mathur: It is
convenient also

Shri Jagjivan Ram: Now, new
railway lines

Shri Shahnawaz Khan: I would just
like to say one word about this rail
road competition Only the other day,
my hon friend, Giami Gurmukh Singh
Musafir while speaking on this sub-
Jeet said 1t looked rather fantastic
that thc railways which carried about
95 per cent of the traffic should be
worried about 5 per cent of the traffic
that wa- being carried by road trans-
puit It 1s not about the 5 per cent
that we are really worried about It
1~ not our concern  Buf, our real con-
ccin ;s that this 5 per cent 1s the
etcam which 1s being taken away by
road transport High-rated traffic is
being taken away and we are left
with the Jow-rated traffic like coal and
jute and things like that That 13 our
only concern

Shri Sinhasan Singh (Gorakhpur)
They offcr better facilities

Shri Harish Chandra Mathur: What
has happined in European countries?

Shri Shahnawaz Khan: Many hon
Mcmbir have made very useful sug-
g tions to us fo1 improving the opera-
ton of our goods tiams, for speeding
up the goods trains and for rooting
out coriuption o1 harassment that
mught b there among our staff They
were all very va uable suggestions and
we will certainly, pay very great
ait~ntion to them

A number of hon Members referred
to the necessity fol speeding up our
trains The House 1s aware that over
almost all our mamin lines, some lne
capacity works are going on As soon
as these line capacity works are com-~
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pleted—! am sure the speed of our
trains will increase considerably. I
may inform the House that already
the Railway Minister has taken steps
to speed up trains wherever it is fea-
sible and I hope appreciable resuilts
will appear in the near future.

Reference has also been made by a
number of hon. Members to the ques-
tion of upgrading in railways. I am
glad to inform the House that good
progress has been made in this respect
and there are very few cases that are
left outstanding.

Same is the position regarding the
settlement of dues. I am aware of
the feeling in the House about the
dues of the railway employees being
allowed to linger on for a long time
and not being paid. This matter has
been followed up very keenly in the
Railway Board and I am glad to say
that good progress has been made. We
hope that in the not distant future
whatever outstanding dues for settle-
ment are there will be settled very
soon.

A large number of hon. Members
including Shri Mathur, Shri Braj Raj
Singh and, I think, Shri Bharucha, and
others referred to the large-scale
expansion that has taken place in the
Railway Board. I would like to deal
with this question at some length.

Shri Mathur referred to the large
increase in the strength of the officers
of the Railway Board as compared to
1854. In this connection, the hon.
Members are aware that large-scale
development programmes were plan-
ned and executed. To cite one exam-
ple, the works programme for the year
1954-55 was about Rs. 36 crores, while
the revised estimate for the works
programme for the year 1958-59 has
increased to Rs. 155 crores. Just note
the difference between Rs. 36 crores
and Rs. 155 crores.

8hri Harish Chandra Mathur: My

figures related to the year 1957, Please

give the figures of 1957.

Skt Shahnawas Xhan: That is,
the increase in expenditure is about
4 times. Even if the increase in
wages and the prices of materials dur-
ing the period is excluded, the very
large increase in the volume of work
will be apparent.

15-59 hrs.

{Sar1 Mouammep Imam in the Chair)

Apart from this, there was also the
addition of new work, as for instance,
the procurement of steel. We were
lagging behind in steel. There was
difficulty and delay and we had to
send a special mission and we had to
set up a special machinery for pro-
curement of steel. There have also
been inevitable additions resulting
from general government policy and
steps which were initiated by the hon.
Members of this very House itself,
such as the creation of welfare section,
Hind: section, vigilance organisation,
etc. These are organisations which we
have had to set up. In the Railway
Board certain new directorates have
had to be formed. There is a planning
directorate, there is anelectrical direc-
torate, signalling directorate, direc-
torate for production and economic
directorate. These directorates are all
very necessary in the present context.
1t is absolutely essential that proper
directions should be given. So, the
Railway Board's office had to be gear-
ed up so as to give correct advice
Otherwise losses have occurred else-
where. I may point out that in the
number of officers of the Railway
Board are included 127 section officers
and private secretaries who were pre-
viously included as Assistants-in-
charge, They have now been gazetted
and brought into the gazetted cadre
from 1st December, 1954 under the
scheme of re-organisation of the Rail-
way Board and the Secretariat ser-
vices, Considering all these factors 1
have no doubt that there has been no
large-scale increase in the strength of
the Railway Board
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Shri Harish Chandra Mathur: How
does the hon Mmster himself say
that he 1s going to reverse the process”?

Bhri Shahnawas Kban: Nevertheless

we are constantly keeping this matter
in mind and wherever possible we eco-
nomise and reduce the numbers as
much as possible A number of posts
have already been surrendered The
process has started and we have
already given up a number of posts
(Interruptions ) It would not be out of
place to mention here that very few
hon Members can really visualise the
amount of work that Railway Board
has to do (An Hon Member Hear,
hear!] Please listen to me Very few
hon Members realise the huge amount
of work that has to be done to cope
with the starred and un-starred ques-
tions and the hundreds and hundreds
of references from the hon Members
of Parhament We do not at all mind
this work In fact we welcome 1t
because 1n a democratic set-up 1t 1s
essential There might have been
omissions and I apologise for them but
there are very strict instructions to the
deputies and the officers of the Rail-
way Board to the effect that any refe-
rence from an hon Member of this
House must be treated with great res-
pect and that 1s the policy that we are
following

Shri Raghubir Sahat (Budaun)
There are officers who resent letters
and communications from Members of
Parliament

Shri Shahnawaz Khan: I think it 1s
mn keeping with the digmity of this
House that communications from such
hughly placed persons as the hon
Members of this House should be
addressed to the Minster or to his
deputres!

Shri Harish Chandra Mathur: Here,
I would like to say a word because the
hon Minister also referred to a con-
fidential circular letter issued by the
Minister of Parhamentary Affans
which I received only two days back
I have wrntten back to tell um that
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1t i¢ @bsolutely out-dated and it in-
frinjes upon my privilege even as a
tree Citizen to write to the officer con-
cern®d It would be absurd to wrte
to the Minister where an officer on
the SPot can give you a reply and it
will teke only unnecessanily six
months and I think 1t 1s not necessary.

gprl Jaglivan Ram: That circular
letteT of the Minister of Parhamentary
Affalrs 1s there

gprl Harish Chandra Mathur: I
have taken exception to that

gpri Jagiivan Ram: You may take
exception But the imnstructions that
I haVe g1ven to the officers 1s this that
whehever there 1s any correspondence
fron® any Member of Parhament con-
cerg!Ng some mdtter dr' pudne impotr-
ancé» he will send a reply to 1t But
i it concerns the grievance of some
indsVidual ramlway employee, he should
request the hon Member to wnite to
the Mmister or the Deputy Minister
and he will not enter himself into cor-
mpondenee 7%

Chairman: The pnivilege of
the hon Member 1s not at all taken
awsyY by the circular letter, the hon
Member may address the Mimster
duréct

ghrt Shahnawaz EKhan: A number
of hon Membcrs referred to the con-
firpation of temporary employees who
have Put In a service of more than one
et [ think Shn Vittal Rao and
some other hon Members referred to
thys Confirmation of staff 1s depen-
dept upon the availability of perman-
ent Vacancies 1n the cadre Temporary
cadres 1n each department are review-
ed from time to time and temporary
ts mn existence for a long time are
copveried into permanent posts In-
structions already exist that temporary
pm;ts should be sanctioned only
r work of a temporary
nagure but otherwise only permanent
pogts based on adequate justification
should be sanctioned Further tem-
por&ry employees are allowed to con-
tripute towards State provident fund
on completion of one year’s continu-
oug Service and are already enjoymng
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most of the benefits of permanent em-
ployees such as eligibility for leave,
passes, etc. In their case, Government
contribution and interest thereon is
credited in their provident fund ac-
counts on the completion of three
years’ continuous service but with
retrospective effect for the second
year of service In view of what I
have just stated the position that was
sought to be made out regarding the
plight of temporary employees was
not fully warranted

Shri Dasappa: Vacancies in per-
manent appomtments are some-
times filled from those other than
casuals.

Shri Shahnawaz Khan: No, Sir.
The time at my disposal 1s rather
short. There has been reference to
the indiscriminate use of special
powers of the general managers under
rule 148. The hon Mmster has
already dealt with this and so I will
not dwell on this pomt But I would
like to inform the House that instruc-
tions exist that they may retan this
power only in the following circum-
stances: assault of a supervising offi-
cial while on duty or the use by rail-
way servants of abusive language to a
supervising official in the presence of
others while on duty which is consi-
dered to amount to gross indiscipline

Regarding corruption, this House 15
very keen that we should root out
corruption. Instructions have already
been issued in this connection that
where 1t 1s not possible to establish
the charge under the normal rules
where the general manager is satis-
fled that the person concerned 1s
gulty .

Shri Tangamani: 8ir, about this
rule 148 the hon. Deputy Minister
stated that m the Southern Railway
the cases of 52 workers were taken up
and 27 were reinstated and 25 had
been discharged. What 1 would like
to know 1s whether any of these 27
persons who were reinstated has been
sent out from the service under rule

148. I mentioned two cases of per-
sons who received orders of reinstate~
ment but whose services were dispens-
ed with under rule 148.

Shri Jagjivan Ram: I made that
clear yesterday that these were not
cases only of Southern Railway, these
were cases relating to all the Rail-
ways  All the 27 persons have been
reinstated and their services are not
going to be terminated. Those who
were not to be retamed, they were, as
I explained yesterday, in order that
they are not dismissed but their ser-
vices are terminated, reinstated for a
tew days and then their services
were terminated under rule 148,

Shri Shahnawaz Khan: A number
of hon. Members referred to the ques-
tion of sleepers, particularly wooden
sleepers. Very briefly I would like to
state the position The total require-
ments of our Railways for sleepers of
all types during the Second Plan was
315 lakhs We expect to procure 263
lakhs during the Plan period That
leaves a big gap What we proposed
to do to fill that gap was to send a
Steel Mission abroad for purchasing
sleepers They were able to place
orders for two lakhs. Then, we are
trying to import sleepers from wher-
ever 1t 1s available at reasonable
prices We had been to Burma, Aus-
tralia and some other countries and
we have secured sleepers at fairly
good prices We have been trying our
utmost to procure as many wooden
sleepers within the country as possi-
bie, but m spite of our best efforts we
have been able to procure so far only
about 20 lakhs to 22 lakhs sleepers per
Year from the country, Attempts are
being made to step up this. A meer-
g was held by the hon Minister of
Railways with the Chief Ministers of
States and at that meeting the neces-
sity for stepping up the production of
indigenous sleepers was stressed and
the Chief Ministers promised to help
us as much as possible. We have also
got some creosoting plants whereby
after treatment we are using on the
Railways wood which would not have
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béen normally used Because therc is
shortage and because we want to use
windigenous material as much as pos-
sible, we are using this creosoting
plant where 1t 1s neccssary and feasi~
ble We will try to extend this pro-
cess, but creosote 1itself 1s the bottle-
neck

Shrl Birendra Bahadur Singhji:
What kind of slcepirs do we use?

Shri Jagjivan Ram: Sleepers that
are used on the Railways »

Shrl Birendra Bahadur Singhji: I
am asking about the particular sort
of wood or tumber

Shri Shahnawaz Khan There are
certain types of timber that are -uit-
able for use as raillway sleepers

The Deputy Minister of Railways
(Shri 8. V Ramaswamy)* We take
only sound sleepers

Shri Shahnawaz Khan® Sarvashn
Assar, Patel and Hem Barua referred
to the necessity for giving proper pro-
tection to railway cmployeces at way-
side stations and m the NEF A area
We are fully sazed of this problem
TFhere have been some painful incs-
dents wnere our emp oyees dt way-
side stations have been robbed There
have also been cases of dacoities We
are trying to restore confidence there
by sunding our RPF men Though
1t 18 not thair main function, we are
trying to look after our cmployees as
much as possible I wvisited the
NEFA arca about 18 months ago,
and 1n the <tations where danger was
apprehendcd I saw with my own eyes
that proper armed men either from
the Army or from the Armed Police
were posted I myself talked to the
staff They felt quite confident and
happv that everything was done to
look after them

A number of hon Members have
very correctly shown a lot of interest
in the recommendations of the Tapse
Committee regarding promotional ave-
nues to Class IV employees I would

373 (A1) LSD-9

very briefly hke to give the position
here The Committee submitted their
rcport on 31st March, 1958 and copies
of the report were placed mn the Lab-
rarv of the House on the b6th May,
1958 It was decided that after a ten-
tative examination of the report the
remarks of the railways should be
called for to ensure that there 1s no
practical difficulty in implementing the
same A preliminary examination was
mad: and comments of the raillway
were called for These have been
recaaved and out of 30 recommenda-
tions decsions have been taken on 18
and necessary orders 1ssued to the rail-
ways The rumaming 12 recommenda-
tions arc under examination of the
Board and 1t 1s hoped to 1ssue orders
on thesc very shortly

A number of hon Members, parti-
cularly from Orissa referred with
great vchemence to the discrimina-
tion—to usc their own words~-that
the raillways were showing towards
their State by not establishing a
divisional headquarter or a zonal head-
quarter 1n Orissa There was a parti-
cular dumand for Khurda Road 1n this
connection The position 1s as follows
There 15 at present no intention to
mtroduce the divisional pattern of
orgamizition on the South-Eastern
Raillway as ma)or organisational
changes cause serious dislocation of
work and retard the progress of the
Plan The district pattern 1s there-
fore continuing on that railway Regi-
onal Superntendents have, however,
“een provided at two district head-
quarters one each at Bilaspur and
Chakradharpur where operational
e¢onsiderations requre the posting of
senior officers to co-ordinate the acti-
vities of various branches

I may also inform the House that
1t 1s not only on the South-Eastern
Railway that we do not have a
divisional system but there 1s no
divisional system on the  North-
Eastern Railway and on the North-
East Frontier Railway So there s
no special discrimination against thut
area
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A number of hon. Members referr-
ed to the increaming number of acci-
dents. This question has already
been replied to, but very bnefly,—I
shall take just half a minute for that
—JX shall also refer to it I am glad to
tell the House that the number of
accidents 1s coming down gradually
In the year 1952-53, the number of
accidents of all types was 12,783 In
1955-56, the number of accidents was
9,904 In 1856-57, 1t was 8,380 In
1957-58, it was 9,011 So, there has
been a progressive decrease in the
number of accidents, while there has
been a progressive increase mn  the
number of trains moving

Some hon Members have referred
to the ‘useless’ step of having these
safety inspectors Some hon Mem-
bers have criticized them 1  have
been watching this particular aspect
personally I can assure the House
that this safety orgamization which
has been set up recently 13 doing ex-
cellent work ‘The inspectors are
very active and are visiting each
station, studying the station rules and
doing everything possible to improve
the safety aspect of working in ow:
rallways I am glad to tell the House
that this newly-set up orgamzation ;s
doing good work

A large number of hon Members
referred to the prevalence of con-
tract system and my hon friend who
spoke last was particularly vehement
about 1t Shn Aurobindo Ghosal and
@ large number of other hon Membeis
reforred to this system As the
House 18 aware, we have already 1n-
shated steps to abolish contract sys-
tem from among the luggage porters
We have introduced de-casualisation
scheme and that scheme 1s making
very good progress As the hon
Mmaster told the House, we have
also taken a decision m regard to the
co-operatives among the porters In
handling contracts In fact, we are
trying this experiment on a number
of stations We are increasing the
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number of such stations and I hope
the results will be such that we can
bxtend this system wholesale Alsa,
¥ would ke to request for the assis-
tance of hon. Members in helping us
to orgamise co-operatives It will be
much more useful than speaking here
with great feeling and vehemence
Let them help us in orgamsing good
to-operatives which will be of bene-
fit to the labourers and workers That
will be appreciated by them very
huch

I am fully aware of the feeling of
the House on the question of the use
of saloons by raillway officers ‘This
Question has been deplt with a8
Considerable length by the hon. Minis-
ter m this House on previous occas-
lons All that I wish to say is that
the work of inspection 1s very im-
hortant Railway officers are charged
with the task of keeping the track
In excellent condition, seeing that
8]1 the bridges are 1n good order
They have to be on the move con-
stantly and 1n some of the places they
visit there are no rest houses They
are actually inspection carriages and
Not saloons

An Hon, Member They are luxur-
1bus saloons

Shri Shahnawar Khan If any hon
Member thinks that four-wheeler in-
Spection carriage 1s a comfortable
Vehicle to travel, I would invite him
to travel m that and find 1t out for
himself

Shri Subbiah Ambalam-* Is it neces-
sary to have a saloon from Madras
to Dell”?

Shri Shahnawag Khan: It 1s neces-
sary n the interest of efficient opera-
tion angd efficient running of railways
This 1s an essential amenmity wluch
has been provided to the officers If
W¢ were to go 1n for putting up rest
houses for our railway officers at each
Place, I can assure you that the cost
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will de very much more than what
it is at present jn allowing them o
use these inspection carriages. We
are, however, taking steps to ensure
that there is no indiscriminate use
of saloons which can be avoided. We
will certainly look into that.

Shri Sinhasan Singh: Are there no
rest houses where these officers can

stay?

Shri Shahnawas Khan: Maybe, in
some places they are there But
there may not be cooking arrdnge-
ments there.

Shri Sinhasan Singh: Railway cater-
ing is there.

Shri Shahnawas Khan: 1 hope the
hon, Members will not grudge this
little amenity.

Shri Birendra Bahadur Singhji:
Are you referring only to four-
wheelers or eight-wheelers also?

Shri Shahnawar Khan: Both.

A number of hon. Members from
West Bengal referred to the inordin-
ate delay in proceeding with the con-
struction of Calcutta’s rail link with
Barasat and Basirhat. This delay, 1
can assure the House, 1s not on account
of the Railway Ministry. There is
some difficulty in obtaining the land
Most of the land has been handed
over to us but some private parties,
which were affected, have gone to the
court and have obtained a court
injunction. In the face of that court
injunction, we cannot move any fur-
ther until that injunction is vacated
and the land is actually handed over
to us. That is the only delay and as
soon as the land is given to us we
will go ahead without any delay.

There has been a very large demand
from all sections of the House for in-
ereasing the number of over-bridges
and under-bridges. We in the Rall-
way Ministry are fully aware of the
inconvenience caused to the public
and the large hold-ups of traffic that

take place at siich level crossings. We
hate faid down a definite  poliey.
Where the work is within the Rail-
way premises, the expenses have td
be borne by the Railways and outside
approach roads etc. have to be con-
structed by the State Governments.
Where the co-operation is forthcoming
from the State Governments we do
not hold up such works. The House
1s aware that a tax was imposed on
passenger fares and we have suggest-
ed to the State Governments that
when some share out of that is sent
to them, they might consider spend-
ing some of it on these over-bridges
and under-bridges so that the work
will progress more rapidly. I hope
the hon. Members will now feel satis-
fled and will ask the State Govern-
ments to come forward.  They will
not find us lagging behind.

A few hon. Members referred to the
seniority of State officers. Some of
them said that the State officers had
not been given a fair deal. I refute
that allegation. I think we have given
them a fair deal. Their posts were
equated to different posts on our Rail-
ways and they were put in those posts.
Later on the hon. Minister gave an
assurance in the House that where
gazetted officers were employed as
Class III they were given the option
to go back to Class II. Many officers
opted for that and many of them bene-
fited by it 1 refute the allegation
that the State officers have not got a
fair deal. I think they have got a
fair deal.

Shri Harish Chandra Mathar: There
1s better sympathy now.

st 9o Wto wrewter  (dhwTR-
dorr—srpgfar wfrat) : & arefi
woft ot @ qg wTeT wTgAT £ fw L

sh gy wt: m!ﬂﬁri
aft vy Y & o

Shri Tangamani suggested that
drivers should be classified as inten.
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sive workers The present system of
classification under the hours of em-
Pployment regulations 1s based on the
recommendations of Justice
Rajyadhyaksha's Award, in para 275
of which 1t 1s stated

“Considering the nature and res-
ponsibility of their duty, it seems
to me evident that the running
staff proper would generally be
classified as continuous workers
and the maximum weekly hours of
emplovyment of 54 on an average
in a month should be made apph-
cable to them”

Accordingly, the classification for the
generality of the running staff has
been laid down as continuous How-
ever 1t 1s open to Rallway Adminis-
trations to modify this classification to
mtensive 1if the circumstances of a
particular case so justify

Shri T B Vittal Rao (Khammam)
They would not do it

Shri Shahnawaz Khan® Then Shn
Tangaman: also referred to the ques-
tion of pension It 1s true that only
23,000 employees have so far opted for
pension I am also distressed to see
that the response to this beneficial
scheme has been so poor The time
Imnit for option has been extended up
to 31st March, 1959, and I hope that
hon Members who are interested will
also go and explain the beneflcial
nature of this to railway employees

Shri T. B Vittal Rao Please extend
1t by another six months

Shri Jagjivan Ram: You will have 1t

Shri Shahnawaz Khan: A number of
hon Members referred to Diva-
Dasgaon lime The hon Mnister also
dealt with this The Planning Com-
massion have approved of Diva-Panvel-
Uran portion of this line The Plan-
ning Branch are preparing an
announcement which will shortly be
made by the hon Minister

T

Shri Harish Chandra Mathur: They
have already made 1t

Shri Jagjivan Ram: I made 1t yester-
day

Shri Joachim Alva. It has come
because there are big guns behind it

Shri Shahnawar Khan® A number
of hon Members have referred te
narrow gauge lines and made suggest-
ions that these should be nationalis-
ed and taken over by the Railway
Ministry In all there are eleven
such railways with a mileage of 566,
with assets amounting to Rs 47
crores Most of these lines have con-
tracts for sperific periods At the
termination of each period, each case
1s considered on 1ts own merits but
generally the policy that we have been
following in the Railway Mmstry 1s
that however badly these lines mught
be running they constitute an
amenity in the area concerned, and we
would rather extend the amenity to
areas where there are no amenities at
all instead of spending too much of
railway money on taking over these
outmoded assets In some places, road
transport, which 1s so popular with
the hon House, has developed, and in
some places these narrow gauge lines
have been closed down I hope where
the amenities are not good enough
and railways are not serving any
useful purpose, rqad transport would
develop more and more and take
over

Shri C D Sharma (Nami Tal) No,
only one point remains

Shri Jagjivan Ram: Haldwam?®

Shri Sampath (Namakkal)' Before
the hon Minster concludes, the House
would lke to know the clear-cut
policy of the Mimistry m allowing
new lines, doubling of hnes, change
from metre gauge 1nto broad gauge
and fixing of priorities, because many
Members complained about this, and
there is no word in the hon Minis-
ter’s reply yesterday and even tie
Deputy Mimster's reply today
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Mr. Chairman: Let hum see what
the rest of the hon Mimster’s speech
is gomng to comsist of?

Shri Shahmawaz Khan* A number
of hon Members referred to the
necessity of having more staff quar-
ters I fully share their views 1
quite agree that the position regardine
staff quarters 1s not satisfactory The
House 1s aware that we set aside 1
sum of Rs 35 crores for constructirn
of quarters We hope that we will br
able to  construct about 40 tn 50
thousand quarters with th's amount
The full amount will be spent for the
construction of quarters, and we fully
realise the necessity of providing
more and more quarters and th at
will always be before us

Shri Joachim Alva Will vou name
them after Shr1 Badhwar”

An Hon Member: It will be n
after Alva (Interruptions)

Shri Shahnawaz Khan I apologize
for I have already taken enough tine
of the House

Pr. Knshnaswami
We want to hear you

(Chingleput

Shri T B Vittal Rao: More detail-
ed mnformation

Shri Shahnawaz Khan: A  very
important point which was raised by
my hon friend who 18 not at present
here m the House, Shr1 Hem Barua,
was that the permanent negotiating
machinery was a mere mockery 1
think no statement could have been
more divorced from truth than this
The permanent negotiating machinery
1s doing very useful work It is exist-
ing at 3 levels, at the Railway Board
level where we deal with the Feder-
ation or Federations

Shri Jagjivan Ram: Yes, Federat-
+ fons

Dr Krishnaswami: Very clever
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Shri Shahnawaz Khan at the
General Managers level and then at
the Divisional level These machin-
eries have been

Shn T B Vittal Where there are
no divisions like the South Eastern
Railway, will 1t be at the district
level”?

Shri Shahnawaz Khan At the ré
gional level—-they have been dealing
This negotiating machinery has bcen
doing very useful work But, I will
say this much It his not been alto
gether an unmixed blessing I wi'l
admit that 'Therc might have been
<ome shortcomings in this also But
if there have been any shortcom ngs
and 1if theic have been any mis-
understandings I think blame c¢an be
apportioned

1 have also been a trade union
worker myself I have talked to v
friends who are organising trade
union movemcnts on Railways, on
several occasions and I have tried to
impress upon them that when a rail-
way employee goes to discuss on be-
half of the trade umon something
with the officer concerned, he  dis-
cusses 1t on equal terms There 18 no
question of anybody being supertor or
anybody being inferior. They dis-
cuss on equal terms But when the
raillway employee goes back to the
workshop or to the line to do hia
duty as a raillway servant, in that
capacity he 1s a raillway servant and
the other man 1s the officer This
distinction has to be kept in mind if
cordial relationships are to be main-
tained This, the railway officers as
well as the railway employees should
understand When this spint is there,
I am sure we will not have any dift-
culty in dealing with these problems

We have also deputed capable offi-
cers to go round to attend these meet-
ings at the divisional or regional
levels where we have been hearing
that there are troubles Maybe some
of our officers are inexperienced; and
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o> we have asked our -experienced
officers to go and attend those meet-
ings and help to bring about cordial
atmospphere. I hope proper co-opera-
tion will be coming from all quar-
ters. (Interruptions).
An Hon, Member: What about
Madhya Pradesh?

Shri Jagjivan Ram: It has gone to
Guna-Ujjain.

Shri Shahnawas Khan: I think hon.
‘WMember, Shri Tangamani, referred to
the inadequate provision for electri-
fication from Tambaram to Villu-
puram on the main line in the
Southern Railway. The total estimat-
ed cost of the Tambaram-Villupuram
electrification  scheme is Rs. 380
crores out of which Rs, 234 lakhs is
the estimated cost of the civil en-
gineering works connected with the
stheme. And it is estimated that the
expenditure up to 1938-39 on these
works will be about Rs. 17'36 lakhs.
A provision of Rs. 48 lakhs during
1959-80 for progressing the remaining
portion of the civil engineering works
is considered adequate. It is expected
that the major works such as the in-
stallation of overhead equipment, etc
will be taken up in future years for
which suitable provisions will be
made.

My hon. friend, Shri C. D. Pande,
veferred to the construction of a line
from Rampur to Haldwani. Re-
connaissance, engineering and traffic
survey for these 48 miles B.G. link
was sanctioned in June 51. The
final reports are under verification and
are expected to be submitted shortly
to the Railway Board. The long time
taken over this survey is due to the
fact that skilled personnel were not
available in sufficlent numbers owing
to their pre-occupation with other
priority works in the Second Plan.
¥his project, though not included in
e Secohd Plan, will be given dus
snsideration on its merits when it
comes to the Railway Board.

Some hon. Members spoke about
electrification of Arkonam  sectidh.
This will also be examined as soon
as we are in a position to do s0. 1
am sorry I have not been able to
deal with all the other points made
by the hon. Members for want of
time, I apologise for having leds
out some of the points.

Some Hon. Members rose—

Shri Harish Chandra Mathur: Sir,
the hon. Deputy Minister has dealt at
length with even the detailed points
but the general question which I
raised about the evaluation of the
railway projects and programmes has
not been touched. We have gone into
the question of this particular link
or that but this is a question of general
importance Are they going to have
an independent evaluation or not? 1If
not what are their reasons for not

so?

{J"/shrl Jagiivan Ram: I will examine

. /’the question whether such an evalu-

ation 1s called for or not and if I find
that such an evaluation is necessary,
requisite action will be taken.

Shri Khadilkar: Unfortunately, the
Deputy Minister has missed the wood
for the tree as we say. I have raised
two questions of ‘basic policy: the
whole set-up being re-organised in
such a way that the workers will be
actively participating from station
level to the top. No light has been
thrown on that point. Then, how are
the priorities determined? You should
take the people into confidence.

Shri Jagjivan Ram: So far as the
first point is concerned, it was sug-
gested last year and instructions have
been issued to the general managers,
to take action and to set up {oint
committees at all levels including the
stations alsp. That is in the process
of implementation. As regards the
policy regarding the lines, I know the
feeling of the House and of the Mem-
bers coming from different parts °1"
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the country. The difficulty of the
Railway Minstry is that we are pro-
ceeding according to a Plan that is
before us. We are having successive
plans—the First Plan, the Second
Plan and the Third Plan. In  these
successive Plans, planning s done for
the development of industries and
various other resources and the rail-
way’s plans are related to those
Plans, whether they are of the State
Governments or of the different
Ministries of the Centre Wherever
there 15 development of industries, the
rallways are called upon to develop
their own capacity Our plans are
related to the industral development
or commercial development or port
development of the State Government
or of the Central Government We
have to plan according to that We
have very little choice or freedom to
develop the railway lines on the basis
of different regions or States or zones
or areas But, as I said yesterday, I
would mysel? hke that some new
railway lines are constructed in every
State 1f I am provided with the neces-
sary money

w90 ®to ATt (P fira -
aafaa afar)  aarfr ween &
g A SR § fe qagd
BT WA & N fewe wdaew ek
i wifs wATE § wawr @fray-
&t &t feqre & ww § W
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ool Ty oY g, Swer
aY AT § gy wIR G geTan)
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it wolterr T ¢ W 5T A Y
@ ax TE § F 399 qur w™r §
Shrimati Parvathi Krishnan (Co-
imbatore) With regard to the ap-
pointment of joint committees at all
levels, 1t 1s over two years since the
hon. Minister gave an assurance on

the floor of the House that such com-
mittee would be set up and now he

tells us that a second circular has
been sent I would Like to know how
soon this will be implemented and
what 18 going to be the process of
formation of these committees. 1
would hke to have some clarification
as to whether they are going to be
nomunated or elected

Shri Jaglivan Ram: It will be a
combination of the two At small
places they may be just nominated and
at some other places they may be
elected

Shrimati Parvathi Krishnan: How
soon will 1t be implemented®

Shri Jagjivan Ram: ] am very
anxious that this should be imple-
mented as quickly as possible

Mr Chairman: Shall I put all the
cut motions together?

Shri T. B. Vittal Rao: Excepting
one, Sir, No 598, moved by Shrimati
Parvathi Krishnan This we want to
press for division

Mr. Chairman: The question 15

“That the Demand under the
Head Railway Board be reduced

by Rs 100" (Failure to take steps to
check over-crowding on trains)

The motion was negatived

All other cut motions were put and
negatived

Mr. Chairman. The question 1s

“That a sum not exceeding
Rs 86,54,000 be granted to the
President to defray the charges
which will come 1n course of
payment during the year ending
the 31st day of March, 1960, in
respect of Demand No 1-—-Rail-
way Board "

The mbtion was adopted
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Mr. Chairman: The House will now
take up the remamming Demands for
Grants that = Demands Nos 2 to 20,
m respect of Railways—1959-60 As
the House 1s aware, § hours have
been agreed to for discussion and
voung on these Demands

Hon Members desirous of moving
cut motions may hand over at the
Table the numbers of the selected cut
motions tomorrow

Some Hon Members: We have al-
ready handed over

Shai T B. Vittal Rao* Along with
the numders of selected cut motion<
m respect of Demend No 1, we have
sent the numbers of selected cut
motions in respect of other Demands
also

Shri Khadilkar Those who  have
not sent already can send the num-
bers now

Mr. Chairman® When a cut motion
18 to be moved the Member who has
tabled the cut motion has o be
present 1n the House

Shri Bimal Ghose (Barrackpore)
We are present and we have sent the
numbers

Mr Chairman: So, we proceed to
Demand No 2 and onwards

Shri Kodiyan (Quilon-Reserved-
Sch Castes) Mr Chairman, Sir, the
hon Deputy Minister just now stated
that the Raillway Minstry 1s taking
necessary steps to utilize the ndi-
genous wooden sleepers, but my com-
plaint with regard to this question 1s
that sleepers have been imported from
countries abroad, while they were
available 1n this country itself, even
after the Raillway Mimnistry had mnwvit-
ed tenders for the supply of wooden
sleepers

Shri Shahnawaz Khan: I thought 1
had explained the position regarding
the sleepers
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Shri Kodiyan: Yes, wooden
sleepers were asked for by the Rail.
way Mimsty from the timber mer.
chants in Kerala, that 15 the Kalla
timber merchants I am glad also to
note that after repeated representa-
tions the Railway Board has now
decided to get certamn varieties of
sleecpers from those merchants The.
hon Minister has stated that they
have a number of creosoting plants to
treat soft wood for the manufacture
of wooden sleepers In this connec-
tion, I would request the hon Minister
to open one more creosoting plant in
Kerala We have already got one

Another point { wish to refer to 13
the dewrability of opening a metre-
gauge coach factory in Kerala The
Kerala Government has  strongly
urged this point upon the Railway
Ministry We have got some first-
class workshops at Trivandrum run
by th¢ Public Works Department of
the State and also by the Transport
Department and we have got a suffi-
cient number of skilled personnel also
In owm {forests valuable timber 1s
available in plenty Kerala beng an
industrally backward State, and a
State where the problem of unemploy-
ment 1s most acute, I would request
the hon Railway Minister to take
necessary steps to establish a metre-
gauge coach factory in Kerala as early
as possible

Then, I am also glad that the hon
Railway Minister 1s keen on filling up
the quota reserved for Scheduled
Castcs and Scheduled Tribes in  the
various posts 1n the railways But,
unfortunately a large number of posts
are being kept vacant There may
be many reasons for this In this con-
nection, I have to point out one aspect.
Not only with regard to fresh appoint-
ments but with regard to the question
of promotion from the ewisting lower
posts to higher posts there are some
complamts In the Ratlway Board
there are, I understand, 361 Assistants,
out of which 47 candidates were to
be selected from Scheduled Castes
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and Scheduled Tribesa Up till now,
only 13 or 14 peogle belonging tc
Scheduled Castes or Scheduled Tribes
have been selected.

With regard to my own State 1in
the newly opened Qulon-Ernakulam
link, there were a large number of
Scheduled Caste workers who were
engaged in the construction of that
line Now they have been rctrench-
ed and some posts have been reserved
for them m the lower grades Bnt
’'numerous complaints have been
teceived by me from those Scheduled
Caste workers that they are being
neglected, even for the pnsts reserved
for Scheduled Castes they are not
selected, and they complain that the
officers concerned, who make th~
appomtments are neglecting them 1n
favour of non-Scheduled Caste candi-
dates I have written about this tc
the General Manager of the Southerr
Railway and so far I have not receiv-
ed any reply

‘Then, with regard to the necessitv
of opening certain new hnes m mvy
State I have to make a few observa-
tions The busitness 1mn  Cochin
Harbour, the traffic in Cocun Harbour
18 increasing  The existing line bet-
ween Cochin Harbour and Shoranur
1s not able to cope up with the increas-
mg demand of traffic So, immediat--
ly this line has to be doubled Not
only that, in order to develop the
Cochin port, that port has to be con-
nected with the interior part of the
State So, we have to construct a
new lmnme between Quilon and Erna-
Xulam via Alleppey, a coastal railway
line Alleppey being the centre .f
corr industry, this line will very
much help the coir products for being
transported to Cochin Harbour

Then there 1s the question of the
Tellichery-Mysore railway lne I
understand that a survey has already
been made I do not know why 1t
has not been taken up so far.

While speaking on Demand No 1,
Sir, a reference was made by you to

the Chamrajnagar-Satyamangalam
hne This would connect Mysore with
the Cochin harbour and so goods from
that State can easily be tranmsported to
the south. Therefore, I support that
demand also -

16 57 hrs.

[MR DrPUTY-SPrAKER 1 the Charr]

Then there 1s another proposal for
opcning a new lme from Cochun Her-
bour to Bodinayakanur in Madras
State 1f that line 1s constructed, the
plantation areas of not only Kerala
State but also the border area of
Madras will get access to Cochin Har-
bour Therefore, 1 earnestly request
the Rallway Minister to consider
sympathctically the opening of these
new lines

Then there 1s a lot of over-crowd-
ing m the trains runnming between
Madras and Cochin At present there
1s only one tramn running betweeu
Madias and Cochin namely, the
Cochin Express ‘There 1s a lot of
over-crowaing, particularly in regard
to third-class passengers Sometimes
1t 1s very difficult to get accommoda-
tion 1n the first class also So, I would
request him to introduce a Janata
express from Madras to Cochun

The importance of Ernakulam South
has now increased With the opening
of the Quilon Ernakulam Link 1t has
now become a junction But m this
important junction there are no res-
taurants People come from Madras
by Cochin Express and who want to
go to Quilon or any other part South
of Ernakulam are put to a lot of
dificulties The time of departure of
the Quilon tram 1s adjusted with the
arrival of the Cochm Express As
there are no arrangements for serving
meals to the passengers, those who
come from Madras and want to go
to Quilon and other places have to go
starving That 1s the present condl-
tion So 1mmediate arrangements
should be made to open a restaurant
at Ernakulam junction Also, steps
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[Shri Kediyan]
should be taken to extend the catermng
services to the State of Kerala

There is ane more paint.

Mr. Deputy-Speaker: You have got
the junction now. Next is some-
thing else.

Shri Kodiyan: Besides the junctios,
there are other places also.

17 hrs

In Kerala many of the railway
stations have no platform coverings.

Shri Shahnawaz Khan: Not only n
XKerala but there are many other
plrces without covering.

Mr. Deputy-Speaker: If the hoa.
Member knows about Kerals, he must
sy sbout Kerala.

Shri Kediyan: So far as Kerala is
comcerned, it is a region where we
get heavy reing

Shrimati Parvathi Krishsan: That
the han. Minister does not know.

Shri Shahnawaz Khan: There are
heavier rains in Assam.

Shri Kodiyan: Therefore, I would
request the hon. Minister to take
necessary steps to have platform
coverings at all the railway stations
where at present this convemience i
not available.

With these words, I conclude.
.01 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,
March 5, 1959|Phalguna 14, 1800
(Saka)
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1307 Recognition of Unions 4218 Maission 4235-36
1308 Cold wave in India 4218 1336 Castor cultnation 4236
1399 Ogltl;::gg near Gasa 421819 1337 Peroc;ipgu;u Canton- 4236
- mi on
1310 TIramn Services  for
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$73(Ai) LSD—-11
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gramns 4251

1362 Income at Hoshiarpur

and Nangal Dam

Stations 4252
1362 Stops for sir-condition-

ed De-Luxe Tramns

on Delli Madras Line 4252
1363 Daseases affecing cotton

plants 4252-53
1364 Vending hcences on

Railways §753-54
1365 Ralway Co-operstive

Stores Ltd , Kotah 4254
1366 Survey of Lines on

Western Railway 4254-55
1367 Railway Sectional

Officers  attached with

SPE 4255-56
1368 Enquiry Officers 4256
31369 Printing of Railway

Centenary Volumes 4256-57
1370 Railway Gazetteer 4257-58
1371 Water scarcity in Kotah

Railway colony 4258
1372 Anu-Ticket Fraud

Section 4258-60
1373 Representations from

Railway staff 4260
1375 Railway research and

Tesung Centre 4259-60
1376 Railway Protection Force

Dogs Squad 4261
1377 Social educanon on

Railways 4261-62
1378 Study tours of Ralway

officers 4262
1379 Bungalow Peons 4262
1380 Strike 1n  Ganga

Bstablishment 4262-63
138x Diversion of Rmlway

line near Kot 4263
1382 Central Investgation

Department of Raul-

way Board 426,
1383 Labour participation

n management 4264
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Agency 4265

£ Overcrowding on Dehra
s Dun Express . 4265

PAPER LAID ON THE TABLE 4267
A copy of Notificaon No
Grds ? 17 dated the
3 anuary, 19 was
laid on the Table” under
sub section (2) of Section
23 of the Prevention of
Food Adulteration Act,

1954
MESSAGF FROM RAJYA
SABHA 4268
Sceretary  reported a8 mes

sage from Rajya Sabhathet
at 1ts sitting held on the 2nd
Ma-ch, 1959, Rajya Sabna
had agreed to the
amendments made by Lok
Sabha on the  23rd
Tebruarv 1959 1n the

Workmen's Compensa-
tion (Amendment) Bill,
1958

REPORT OF F¥STIMATFS
COMMITTEF PRESENTFD 4268
Thirty third Report  was

presented
REPORT OF COMMITTER
ON PRIVATE MFMBFRS'
BILLS AND RESOLU-
TIONS PRESENTED 4263
Thirty sixth Report was
presented

BILL INTRODUCED

The State Bank of Indsa

(Subsidiary Banks) Bill 4269
DEMANDS FOR GRANTS—

RAILWAYS o 42690—4398
Further discussion on

Demand No 1 m respect of
Ralways concluded and
Demand was voted in full
Discussion on Demands
Nos 2 to 20

The discussion was not
concluded

AGENDA FOR THURSDAY,
MARCH 5, 1959/PHAL-
GUNA 14, 1880 (SAKA)—
Further discussion on De-

mands Nos 2t020 m
respect of Rmilways and
discussion on the motion re
Atgreement for Manufacture
o Streptomycin and
Da1ydrosteeptomycin
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